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 SHRI  PILOO  MODY  (Godhra)  :  It  is  the
 silence  that  is  perplexing  us...  (/mferruptions)

 MR.  DEPUTY.  SPEAKER  :  What  do  you
 expect  me  to  do  from  the  Chair?  This  isa
 thing  which  you  should  take  up  with  the
 Speaker  in  his  Chamber.  Even  so,  I  have
 allowed  you.  That  has  gone  on  record.  That
 is  enongh.

 SHRI  PILOO  MODY  :  Can  I  also  go  on
 record  ?

 SHRI  JYOTIRMOY  03  :  What  I
 want  to  say  is  that  you  are  now  the  Speaker
 of  the  House.  Would  you  be  so  good  to
 convey  to  the  Speaker  that  you  are  very  anxious
 that  the  matter  is  brought  before  the  House
 because  the  whole  country  wants  to  know  what
 is  behind  the  death  of  Mr.  Nagarwala  in  the
 jail  ?  This  is  really  scandalous.

 आओ  शशिभूषण  (दक्षिण  दिल्‍ली)  :  अगर
 नागरवाला  अपनी  वसियत  में  इनका  कुछ  जिक्र
 कर  गये  हो,  तो  हमें  वता  दीजिए  1

 14,06  hrs.

 GENERAL  BUDGET,  1972-73  GENERAL
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 SHRI  K.  GOPAL:  1  was  talking  about
 private  money-lending  which  was  prevalent  in
 the  villages.  We  cannot  at  this  juncture  do
 away  with  private  money-lending  altogether
 Therefore,  I  suggest  that  any  transaction  which
 is  of  the  value  of  Rs.  1000  and  over  should  be
 registered,  This  will  not  only  bring  out  the
 black  money  but  also  we  will  get  income  tax
 and  we  will  also  be  alleviating  the  sufferings
 of  the  poor  agriculturists,

 Now,  I  come  to  the  question  of  ceiling  on
 incomes.  To-day  the  amount  of  black  money

 -that  is  in  circulation  is  estimated  at  Rs,  1400
 crores,  It  may  be  much  more.  How  are  we
 going  to  bring  it  out  ?  No  Iegislation  can
 bring  out  the  black  money.  Therefore,  I
 Suggest  a  ceiling  on  both  the  rural  and  urban
 properties  should  be  there  and  ceiling  on  in-
 comes  should  also  be  there.  Those  who  are
 employed,  espccially  those  who  are  No.  1  either
 in  the  commercial  organizations  or  in  Govern-
 ment  service,  should  not  get  a  salary  exceeding
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 ten  times  the  lowest  paid  in  that  particular
 establishment,  This  will  bring  down  the
 disparity.

 Tam  coming  to  the  question  of  perquisites.
 Last  year  the  Finance  Minister  said  that  a
 ceiling  on  perquisites  to  the  extent  of  Rs.  1000
 will  be  there,  But  do  we  have  any  effective
 machinery  to  assess  the  perquisities,  especially,
 of  those  who  are  in  commercial  cstablish-
 ments  ?  We  should  have  an  assessment  and  I
 suggest  that  we  should  have  an  effective
 machinery  to  assess  the  perquisites  whether
 enjoyed  by  the  executives  in  the  commercial
 firms  or  in  the  Government  sevice,

 SHRI  PILOO  MODY  (Godhra):  Also  by
 the  Ministers.

 SHRI  K  GOPAL  :  About  educational
 concessions  which  you  are  giving  to  the  Sche-
 duled  Castes  and  Backward  Communities,  I
 am  not  against  them,  1  want  them  to  conti-
 nue.  ‘But,  the  same  time,  alot  of  other
 people  and  other  castes  arc  not  enjoying  any
 concessions  Thercfore,  I  wish  that  the  society
 be  divided  into  two  parts—Mental  labour  and
 manual  labour,  This  is  just  a  suggestion  I
 am  giving  which  can  be  developed.  So,  any-
 body  who  is  economically  backward  should  be
 given  concessions.  Otherwise,  we  cannot
 justify  ourselves  for  cxtending  concessions  to
 those  who  are  really  backward.

 SHRI  JYOTIRMOY  BOSU  (Diamond
 Harbour):  Do  that  in  the  next  Elections  for
 getting  funds,

 SHRIK.  GOPAL  :  Another  thing  also.
 The  distribution  of  essential  commodities,
 especially  foodgrains  and  other  consumer  arti-=
 cles  should  be  nationalised.  I  say  this
 because,

 SHRI  PILOO  MODY  :  Should  be  free,

 SHRI  K.  GOPAL  :  The  paddy-grower  is
 not  getting a  good  price.  He  gets  a  lower
 price  and  the  consumer  also  does  not  enjoy
 the  benefit.  But  those  who  are  in  between
 the  grower  and  the  consumer  enjoy  all  the
 benefits.  That  is  why  I  suggest  that  distribu-
 tion  of  all  essential  commodities  and  food-
 grains  and  other  consumer  items  should  be
 nationalised.

 Iam  coming  to  monopolies.  We.  have
 been  saying  that  we  should  discourage  _mono-
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 poly,  We  should  not  allow  monopoly  on
 anything,  but,  at  the  same  time,  we  find  the
 activities  of  some  monopolists  are  not  curbed,
 but,  on  the  other  hand,  they  are  allowed  to  go
 scot-free  with  whatever  they  do.  They  are
 allowed  to  diversify.  Industries  like  oil,  to-
 bacco,  etc.  should  be  taken  into  consideration.

 As  far  as  tobacco  is  concerned,  I  sce  the
 tobacco  business  in  the  country  1s  in  the  hands
 of  foreign  monopolists  and  they  are  not  able
 to  give  the  consumer  what  he  wants.  I  say
 this  because  whcn  we  impose  the  ०5950  duly,
 tobacco  has  been  classified  into  five  divisions,
 the  lowest  catagory  being  Rs.  10  and  below.
 We  have  imposed  excise  duties  alo  but  no
 foreign  manufacturer  is  giving  ciguette  to  the
 consumer  ata  fair  price.  To-day  the  lowest
 price  of  a  popular  brand  15  somewhere  between
 30  and  40  paise.  Certainly,  we  can  give  the
 consumer  a  cigarette  which  costs  20  to  25
 paise  but  the  manufacturer  is  not  prepared  to
 do  it.  This  I  know  very  well  because  1  was
 also  connected  with  the  tobacco  mdustry  for
 about  15  years  and  I  know  what  ts  happening
 IT  would  make  this  request  to  the  Finance
 Minister.  When  he  impose  «८७०  duty,  he
 should  sec  to  it,  that  the  cigarcttes  costing  25
 paise  and  29  ptise  should  be  produced  by
 these  companies.  At  103५  50  per  cent  of
 their  production  should  be  of  this  price  cate-
 gory.

 1  come  to  my  part  of  the  country,  Tamul-
 nadu.  I  wishto  say  something  about  the
 match  industry,  which  is  facing  avery  grave
 crisis,  More  than  a  lakh  of  workeis  are  cin-
 ployed  in  this  industry.  Till  1968,  they  had
 the  band-rolling  system  and  physical  control
 over  the  matches.  But  in  1968,  the  Govern-
 ment  decided  to  remove  the  band  rolling
 system.  According  to  them,  they  were  im-
 porting  paper  worth  about  Rs.  80  lakhs.  The
 overhead,  I  understand,  came  to  about  Rs.  11
 crores,  Since  1968  they  have  done  away  with
 this  band-rolling  system.  But  we  find  that
 tax  evasion  is  there.  I  want  to  make  onc
 suggestion  and  it  is  this.  I  suggest  that  either

 this  band-rolling  with  physical  control  should
 be  brought  in  or  excise  duty  on  veneers  and
 splints  should  be  there.  The  raw  material  is
 chloride  which  is  consumed  in  the  match  indus-
 try.  They  can  tax  that  commodity,  This  will
 result  in  avoidance  of  taxes.

 The  small  industries  are  facing  closure  in
 Tamilnadu.  Unless  the  Finance  Minister
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 comes  out  with  concrete  proposals  to  relieve
 the  suffering  of  the  people,  more  than  a  lakh
 of  workers  will  be  thrown  out  of  employment.

 Finally,  Sir,  my  friend  from  the  DMK,
 Mr.  Manoharan  was  giving  a  very  eloquent
 and  brilliant  speech.  But,  I  find,  there  is  no
 substance  init.  LHe  was  going  on  saying  about
 the  States  autonomy,  about  more  powers  for
 the  States  and  all  that.  I  do  agree  with  him
 that  States  should  have  more  powers.  He
 went  on  comparing  Tamil  Nadu  with  Bangla
 Desh  and  I  do  not  know  why  he  preferred  to
 bring  in  Bangla  Desh...

 MR  DLPULrY  SPLAKER:
 have  said,  he  wanted  more  moncy,

 He  should

 SHRI  K.  GOPAL :  [do  not  know  why
 he  was  going  on  comparing  with  Bangla  Desh.
 In  the  same  breath,  he  ४४,  he  did  not  want
 secession  =  After  all,  Sir,  Bangla  Desh  issue
 was  entirely  different

 MR.  DEPUTY  SPLAKER  :  It  1s  a  politi-
 cal  question,  not  a  budget  question.

 SHRI  K.  GOPAL  :  I  also  come  from  the
 same  area  and  so  I  have  to  say  something  on
 what  he  said,  Sir.  He  referred  to  two  minis-
 ters  as  chatity  boys.  He  should  have  confined
 himself  to  the  Budget.  But  he  talked  about
 so  many  other  things.  He  talked  about  the
 Rajamannai  Committee  report,  In  the  Tamil-
 nadu  State  Assembly  itself  they  have  not  dis-
 cussed  the  Rajamannar  Committee  report  so
 far.  They  have  appointed  another  Committee
 to  go  into  the  details  of  the  Rajamannar
 Comunittee  Report.  That  itself,  I  think,  shows
 that  they  have  not  seen  the  hght  of  the  day
 yet.  Therefore,  I  do  not  know  why  he  wants
 to  quote  the  report  of  the  Rajamannar  Com-
 mittee  Report  in  this  House.  He  wanted
 more  powers  for  the  States,  This  is  a  question
 which  is  not  peculiar  to  Tamilnadu  alone,  All
 State  Chicf  Ministers  can  sit  together  and
 discuss  this.  Instead  of  that,  he  is  making  the
 issue,  as  if  this  is  something  particular  to
 Tamilnadu  alone.

 They  have  powers  for  lowering  the  ceiling  ;
 they  have  done  it.  They  have  powers  to
 nationalise  road  transport  ;  they  have  done  it,
 They  have  powers  to  sell  lottery  tickets  ;  they
 have  done  it.  He  talked  as  if  he  was  making
 aconcession  when  he  said  that  he  did  not
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 want  secession  It  is  not  on  the  issue  of
 secession  that  they  were  voted  to  power  It
 1s  Only  because  they  gave  up  the  demand  for
 secession  that  they  were  voted  to  power  I
 appeal  to  the  hon  Member  M:  Manoharan,
 who  1s  a  sober  and  learncd  gentleman  1  appeal
 to  his  good  reason,  to  give  up  all  this  sort  of
 talking  and  go  with  the  tide  of  the  countiy
 Thank  you

 PROE  MADHU  DANDAVATE
 (Rajapur)  Mr  Deputy-Speaker,  Sir,  9
 Convention  any  mattcr  under  the  sun  can  be
 discussed  in  the  debate  on  Budget  proposals
 The  sky  1s  the  upper  limit  1  would,  however,
 like  to  restrict  my  comments  only  to  the  ccono
 mic  and  the  financial  consequences  of  these
 Budget  proposals  presen'ed  to  the  House

 MR  DLPUIY  SPLAKIR  You  will  be
 more  eflcctive  that  way

 SHRI  PILOO
 ceiling,  Sir

 MODY  ०  believes  in

 PROF.  MADHU  DANDAVAIL
 Government  talks  about  ceiling  but  docs  not
 implement  it,  wedo  अ  never  expect  941
 PILOO  Mody’s  party  to  do  that)  This  is  the
 first  post-war  and  the  fitst  post-election  budget
 Therefore,  quite  naturally,  before  the  presenta-
 tion  of  this  budget,  the  entire  climate  in  the
 country  was  surcharged  with  4  mid  fecling  ,
 it  was  a  feeling  of  hope  and  a4  fouling  of  fal,
 A  feeling  of  hope,  of  course,  only  in  the  minds
 of  those  who  had  acceptcd  the  pious  intentions
 of  the  Congress  end  hoped  that  the  budget
 would  be  an  :nstrunicnt  of  implementing  the
 professed  socialist  policies  of  the  Congress
 There  was  also  the  lurking  fear  that  cithe:  on
 the  one  hand  there  would  be  high  taxation  on
 on  the  other  there  was  the  likelihood  of  a
 very  heavy  dose  of  deficit  financing

 If  we  just  look  at  the  budget  documents,
 apparently  it  seeins  as  if  the  deficit  financing
 13  not  of  a  very  high  order  But  I  must  candi-
 dly  admit  that  the  so-called  low  deficit  financing
 that  has  been  actually  mentioned  ॥  the  budget
 documents  1s  merely  an  optical  illusion,  It
 is  apparent  ,  and  not  real,  Prior  to  this
 budget,  muni-budget  were  presented,  and  the
 effect  of  all  the  earlier  mini-budgets  has  already
 been  imcorporated  in  the  budget  that  1s  presen-
 ted  over  here,  The  resources  that  accrucs  as
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 a  result  of  those  mini  bidgsts  have  also  be»
 come  part  and  pircel  of  this  budget  There-
 foie,  only  apparently,  the  budget  gives  the
 Impussion  that  deficit  financing  has  been
 reduced  to  tvery  small  order  But  at  we  look
 at  the  d  ficit  financing  and  the  burdens  that
 ate  going  to  come  up,  we  shall  find  that
 though  by  mampulition  of  accounting  a  low
 deficit  has  been  envisaged,  in  times  to  come
 even  this  deft  financing  will  grow,  and  as
 the  deficit  financing  grows,  the  inflationiry
 pressures  on  the  economy  will  also  grow
 Theie  will  be  more  156  m  prices,  and  there
 will  be  dwindling  of  the  living  standards  of
 the  people  When  the  imflationary  pressures
 crow  because  of  the  riscin  prices,  the  non-
 developmental  expenditure  of  the  Government
 1  bound  to  increase  and  as  the  non  develop-
 mental  capenditure  of  the  Govenm  nt  mercascs
 agun  more  influonary  pressures  would  be
 exceed,  and  thue  would  be  more  rise  in
 pines  ind  again  there  will  be  further  dwindling
 of  the  living  stindirds  of  the  common  people
 1  would  ६6  to  draw  this  inference  on  the  basis
 of  facts  and  figures
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 67  por  cent  of  almost  two  thirds  of  the
 total  capenditure  of  the  Govern  nent  his  been
 on  non  dcyclopmcntal  expenditure  Here  arc
 the  stazrcring  figures  In  1950  Sl,  the  non-
 develop  nvntal  expenditure  of  the  Ccntral
 Govern  nent  was  to  the  tune  of  Rs  2915
 crocs  In  1900  61  it  was  of  the  order  of  Rs
 541  5  crores  In  the  budget  figures  of  1970  71,
 twas  Rs  215)  9  crores  This  isa  trend  that
 ts  likely  to  continue  Again  thre  are  Jevies
 on  kerosenc  and  ciguc'ttes,  on  steel  and
 aluminium  pioducts,  and  the  0615८  in  the
 fieights  and  season  tickct  rates  already  proxoscd
 in  the  railway  budgct  will  mean  additional  bur-
 den  on  the  common  people,  and  as  a_  result  of
 that,  the  slogan  of  Garihi  Hatao  will  really
 b.co  ne  meaningless  to  the  vast  masses  There
 15  more  than  one  reason  for  this

 The  budget  will  not  help  in  accelerating
 the  imome  genuiation  The  trend  in  the  fall
 of  growth-rate  in  the  last  few  years  is  most
 astonishing,  In  1969-70,  the  growth-rate  m
 this  country  has  been  68  per  cent,  and  in
 1370-71,  ॥  has  come  down  to  37  per  cent,
 and  during  the  initial  months  of  1970  it  was
 just  3  pe:  cent  Thatis  the  picture  that  15
 being  presented  There  1s  every  tndicatton
 that  the  same  trend  may  continue.  Therefore,
 I  feel  that  there  will  Le  no  acceleration  of  the
 process  of  generation  of  incomes  and  wealth.
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 Look  at  the  staggering  figures  of  the  backlog
 of  unemployment  at  the  end  of  almost  every
 Five  Year  Plan  ै  ८  end  of  the  First
 Plan,  the  backiog  of  unemployment  was  5  3
 million  At  the  end  of  the  Second  Plan,  it
 was  9  mulion,  at  the  end  of  the  Third  Pian,
 it  was  12  million,  and  if  we  take  the  period
 1966-1971  in  the  Fourth  Plan,  the  backlog  was
 14  million

 SHRI  JYOTIRMOY  BOSU  005  regis-
 tered  unban  unemploymcnt

 PROF  MADHU  DANDAVATEI  Ot
 course,  there  15  also  a  concealed  unemployment
 inthe  rural  areas  हल  you  take  that  into
 account—it  1s  somcthing  Itke  trying  to  hnd  out
 what  15  the  extent  of  the  tax  evasion  ,  if  you
 100  only  at  the  income-tax  figures,  whate  cr
 15  avoided  and  which  15  mentioned  m  the
 Papers  1५  only  one  aspect  of  the  problem,  only
 the  marginal  aspect)  whereas  what  15  actually
 submerged  1.८  an  1०9८1  +  substantially
 Jarger  11६56  arc  the  figures  I  hive  quoted
 fiom  the  Plan  :cports  which  are  published  by
 the  Planning  Commission  100  efore,  I  take
 it  for  granted  that  these  statistics  ate  ichable

 I  feel  there  will  be  no  acceleration  of  gene
 ration  of  income  and  the  rate  of  growth  15
 going  to  below  bevwe  one  of  the  factors
 responsible  for  that,  as  stated  in  the  Lconomic
 Survey,  1s  under  utilised  and  unittilised  capa
 city  of  production  which  1५  fairly  large  We
 have  been  witnessing  the  spectacle  of  clo  ute
 of  factories  and  textile  mills  While  on  the
 one  hand,  we  are  talking  ०  garibi  hatao  and
 creating  new  employment  opportunities  in
 tural  and  urban  aicas,  on  the  other,  the  quan-
 tum  of  funds  made  available  for  creation  of
 job  opportunities  remains  substantially  प्राण  cd
 Industital  capacity  remains  largely  unused  and
 under-utilised  Thi,  problems  also  has  to  be
 tackled

 Apart  from  the  various  aspects  to  which
 I  hav>  made  a  reference  while  dealing  with
 the  call  attention  motion  on  clo.ure  of  textile
 mills—I  do  not  want  to  repeat  all  thit—
 there  15  one  significant  aspect  to  which  1  would
 make a  concrete  reference  On  one  occasion,
 during  the  debate  on  the  Bill  on  Industries
 (Control  and  Regulation)  Bill,  I  had  ratsed
 certain  issues  regarding  closures,  1  ratsed
 the  specific  issue  of  the  closure  and  liquida-
 tion  of  3  very  importat  engineering
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 undertaking  Alcock  Ashdown,  as  an  iilusts
 ration  J  said  on  that  ocrsion  that  there
 was  a  total  lack  of  co-ordination  between  the
 Finance  and  Industrial  Development  Mumst-
 110५  on  the  one  hand  and  the  Departments
 at  the  State  level  Iwas  told  there  was  co-
 ordination  When  I  181५0  this  issue  of  the
 Alcock  Ashdown  undertaking  which  15  defcnce-
 ortented  and  which  was  getting  liquidated
 with  the  mutter  pending  belore  the  High
 Court,  the  Industnal  Development  Minister
 in  this  very  House  gave  a  very  categorical
 answer  to  the  poried  question  pos  d  by  me
 that  there  1s  co  ordinition  between  the  variuus
 Ministitces  and  depaitments  He  50  said
 that  he  proposed  to  convene  4  joint
 mutung  Of  the  tepresentatives  of  the
 M  thatashtra  and  Guytrat)  Stites  and
 of  the  Finance  and  Industrial  Dev  lopment
 Ministries  here  to  consider  the  issue  of  Alcock
 Ashdown  1  spite  of  this  categorical  aysu-
 tance  on  the  floor  of  the  Houc,  no  such
 meeting  was  convened  and  as  a  icsult  the
 High  Court  permitted  liquidation  of  the  under-
 taking  Tollowing  that,  the  unin  ॥  that
 particular  industry  his  taken  advintige  of  a
 legal  procedure  and  has  app  iled  to  भ  full
 Bench  =  The  matter  1५  still  pending

 I  have  quoted  this  pirticular  instance  to  in-
 dicate  that  when  mil's  or  factories  are  closed,
 even  though  they  aie  defence-oriented,  though
 the  Government  1s  conimitted  to  take  over
 these  tndustrics  and  industrial  concer2s,  in
 reality  at  ts  not  able  to  do  that  As  a  result,
 far  from  providing  and  creating  employm.nt
 opp  etunitiss  to  the  rural  and  =  urban
 population,  even  the  workers  already  cngaged
 in  these  industries  are  thrown  off

 In  this  context,  nny  mike  a  tefeicnce
 to  the  cotton  textile  industry  Here  we  had
 the  tragic  spectacle  of  81  textile  mulls  getung
 closed  down,  rendering  $1,000  teatile  workers
 unemployed  We  must  try  to  find  out  what
 are  the  root  causes  of  this  problem  and  take
 radical  measures  to  sce  that  it  15  adequately
 tackled  If  textile  magnates  create  some  sort
 of  artificial  scarcity,  they  are  guided  by  certain
 motivations  ,  they  want  to  pressurise  the
 Government  to  see  that  the  imports  of  cotton
 from  outside  aie  stepped  up  beyond  propor-
 tion  By  an  increase  in  the  import  of  cotton,
 they  want  to  see  that  the  price  of  indigenous
 cotton  goes  down  Theicby  they  want  to
 tmerease  the  maigin  of  their  profits  With
 all  these  miatpractices,  sometimes  when
 a  mill  here  or  mull  there  1  closed  down,
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 Government  takes  it  over,  spends  on  it,  puts  it
 on  a  prope:  footing  streamlines  the  machi-
 nery,  and  then  they  rationalise  the  machmery
 and  then  the  mill  15  returned  to  the  original
 owners,  That  1  why  the  conspiracy  on  the
 part  of  the  textile  magnates  continues,  and  so
 long  as  these  things  continue,  1  1s  not  possi-
 ble  for  the  Government  to  see  that  the
 problems  of  unemployment  arc  adequately
 tackled.

 I  would  Ithe  to  make  a  special  1cference
 to  one  very  important  aspect  which  ariscs  out
 of  this  budget  If  you  look  at  the  entire
 scheme  of  the  Ievies  if  you  look  at  the  cnure
 Structuic  of  taxation,  you  will  find,  as  in  the
 past,  that  the  richer  section,  of  our  society
 are  1६  by  and  large  completely  intact,  the
 rural  rich  as  well  as  the  utbin  rich  1  hope
 the  Finance  Minister  would  not  be  disturb.d
 at  1  say  that  because,  essentially,  this  is  a
 government  of  the  Kulaks,  they  have  always
 safeguarded  and  protectcd  the  interests  of  the
 Kulak  classes  of  this  countily  And  as  a
 result  of  that,  they,  weuld  never  talk  ॥  terms
 of  income-tax  to  be  imposed  on  the  rich
 agriculturists  Before  the  election,  repeatedly
 assurances  were  given,  and  we  were  told  that
 the  matter  was  referred  to  the  Raj  Committee
 As  a  result  of  that,  no  concrete  sugycstion
 has  come  forward,  but  protection  has  been
 given  to  them  As  far  as  the  corporate
 sector  1s  concerned,  ॥  will  be  very  interesting
 to  study  the  reaction  of  various  industrialits
 They  have  just  expressed  a  sigh  of  reltef,  they
 are  not  at  all  frightened  by  the  socialistic
 professions  of  the  Congress  Thcy  always  tell
 us,  let  them  talk  of  socialism  and  socialistic
 professions,  but  if  they  are  formulating  and
 Presenting  a  budget  of  this  type  where,
 by  and  large  the  corporate  Sector  remains
 completely  untouched,  we  will  be  quite  happy
 about  it.  Therefore,  they  themselves  are  not
 frightened  by  the  socialistic  professions  of  the
 Congress.

 No  doubt  in  the  agricultural  field,  certain
 levies  have  been  imposed,  but  look  at  the
 nature  of  these  levies  Thereis  an  increased
 levy  on  fertilisers,  there  15  also  an  increased
 levy  on  the  power-driven  pumps  अ  on
 whom  will  be  the  incidence  of  this  taxation  ?
 Permit  me  again  to  say  that  in  the  new  order,
 that  we  want  to  build  up,  we  want  that  the
 Jandiess  labour,  the  small  peasant,  the  small
 farmer  must  be  protected.  But  we  have  a
 strange  type  of  a  green  revolution  in  the
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 country  in  which  the  green  revolution  18  extre-
 mely  green  for  the  rich  landlords,  but  11  15
 completely  barren  as  far  as  the  landless
 labour  and  the  ordinary  peasant  15  concerned

 When  this  levy  on  fertilisers  1  increased,
 the  burden  will  be  unbzarable  to  the  small
 farmer,  Again,  by  this  levy  that  has  besn
 imposed  on  the  power-diiven  pumps,  the  small
 farm  r  will  suffer  a  loss  I  have  not  the
 least  doubt  that  this  incidence  of  taxation
 ulumately  will  be  actually  carried  forward  to
 the  common  consumer  =  And,  as  a  result  of
 it,  the  disparity  between  the  rich  agriculturist
 on  the  one  han!  and  the  small  farmer  on  the
 Other  1५  Inkely  to  grow

 There  1५  so  much  talk  aboul  self  reliance,
 and  am  one  of  thoc  who  have  always
 Insisted  that  we  must  try  to  build  up  a  self-
 rchant  cconomy  4  self  gencrating  cconomy,
 so  thit  there  will  be  no  aid  coming  from
 outside  countrics  Jun  when  they  say  आ  15
 ald  without  strings  very  often  ॥  the  umbrella
 and  the  and  thit  are  avalible  to  फ  some  sort
 of  tnvisible  strings  aire  always  attached  to
 then  Thercfote I  think  that)  the  Govern
 ment  by  rightly  tatking  about  self  reliance,
 After  the  th  ngs  that  we  have  learned  during
 the  r-cent  Ind>-Pak  war  the  amyor  stress  on
 our  economic  orientation  must  be  00  sclf-
 reliance,  but  unfortunately  in  out  countiy,
 self-reliance  means  self  dueption

 I  will  just  quote  before  you  ccrtain  facts
 and  figures  Iam  giving  you  the  cumulative
 external  assistance  that  we  have  got,  up  to
 March,  1968,  March,  1969,  March,  1970  and
 March,  1971  From  the  United  States  of
 America  up  to  March,  1968,  the  assistance
 available  was  567%,  up  to  March,  1969,  ॥
 was  556°4  ,  up.o  March,  1970,  522%,  and
 upto  March,  1971,  53.4%.  You  will  find  that
 the  relative  level  of  assistance  from  the  United
 States  of  America  had  almost  remained
 stable

 Then  in  regard  to  the  USSR,  no  doubt
 the  percentage  of  the  quantum  of  help  was
 less,  but  again  it  has  remained  stationary,
 From  the  USSR,  upto  March,  1968,  the
 external  aid  available  was  §  7%,  upto  March,
 1969  5  8°,,  upto  March,  1970,  58%  and  upto
 March,  1971  57  per  cent  —almost  113  stable
 at  the  level  of  5  Mm  Ido  not  want  to  quote
 the  figures  from  West  Germany,  Japan  and
 other  countries,  For  years,  it  is  clear,  we
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 have  been  talking  about  self-reliance  but
 probably  it  has  meant  only  self-deception,

 I  hope  a  new  orientation  will  be  given  to
 our  economy  80  that  self-reliance  could  be
 built  up.  Now,  what  are  the  implications
 of  that  policy  ?  We  cannot  rely  on  foreign
 powers  to  give  us  aid.  Again,  we  find  that
 the  private  capital  in  this  country  is  also  shy
 —for  obvious  reasons.  With  the  new  and
 growing  climate  of  leftism  in  the  country,
 private  capital  is,  in  the  coming  years,  bound
 to  become  shy  and  so  the  major  emphasis  will
 be  on  state  mobilisation  of  resources  for
 developmental  activities.  That  will  mcan  not
 only  stabilisation  of  the  public  sector  but
 actually  expansion  of  the  public  sector
 Though  there  is  an  urgent  need  10  expand  the
 public  sector,  the  manner  in  which  the  public
 sector  1s  being  managed  has  given  the
 impression  to  the  opponents  of  the  public
 sector  that  the  private  scctor  is  synonymous
 with  efficiency  and  profits  and  the  public
 sector  is  synonymous  with  loss  and  efficiency.
 On  an  average  a  rupee  invested  by  the  private
 investor  earns a  return  of  7  paise,  while  in
 the  case  of  the  Government  it  earns  only
 2  paise.  There  is  thus  a  loss  of  five  paiss  per
 year  on  every  rupee  diverted  by  taxation  fiom
 people  to  the  coffers  of  the  Government,

 I  shall  give  you  an  instance.  The  Govern-
 ment  have  invested  about  Rs  1100  crores  on
 Hindustan  Steel,  which  is  about  one-fourth  of
 the  total  investment  in  the  Government  sector.
 It  is  reported  that  there  was  a  loss  in
 Hindustan  Steel  to  the  tune  of  Rs.  87  crores
 between  April  and  September,  1970  despite
 the  price  rise  given  to  it  in  January  1970.
 The  causes  are  low  pioduction  and  under-
 utilisation  of  capacity.  Underutilisation  and
 unutilisation  of  capacity  in  industries  cannot
 be  tackled  in  a  piecemeal  manner.  More
 often  it  is  due  to  faulty  distribution  of  the
 raw  material  to  the  industrial  units.  So,  1
 would  plead  that  the  corporation  must  be
 emtrusted  with  the  responsibility  of  procuring
 raw  materials  and  stocking  it  and  ensuring
 equitable  distribution  of  raw  materials
 according  to  the  needs  of  industrial  concerns.

 Similarly,  there  is  the  scheme  for  workers’
 participation  in  the  nationalised  industry
 There  was  a  debate  on  this  subject  while
 discussing  the  working  of  nationalised  banks
 and  the  Finance  Minister  gave  an  assurance
 that  Governments  stood  committed  to  give
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 representation  to  them  on  nationalised  banks.
 But  we  find  that  because  of  certain  lack  of
 unanimity  among  the  trade  unions,  this  has
 not  been  implemented.

 I  know,  Mr.  Deputy-Speaker,  the  Bell  is
 tolling  for  me......

 MR  DEPUTY-SPEAKER:  I  have
 given  you  more  time  than  what  you  should
 have.

 PROF.  MADHU  DANDAVATE:  In
 a  very  cursory  way,  I  want  to  refer  to  tax
 evasion  and  black  money.  The  Wanchoo
 Committee  report  is  there  Not  that  I  am
 fully  satisfied  with  it  One  of  our  colleagues,
 Mr.  Salve  said  that  it  was  not  a  good  docu-
 ment  and  1  was  full  of  contradictions.  Of
 course  he  is  criticising  some  contradictions
 and  1  would  like  to  criticise  some  other  sets
 of  contradictions,  It  is  not  a  very  good
 report.  But  even  so,  m  this  report  the
 dimensions  of  the  problem  of  black  money
 and  tax  evasion  have  bzen  brought  forward  in
 an  effective  manner.  In  this  country  it  says
 that  there  is  an  almost  parallel  black  money
 economy  and  unless  the  stranglehold  of  black
 money  on  our  economy  is  completely  des-
 troyed,  it  will  not  be  possible  for  us  to  get
 rid  of  the  dangers  from  which  our  economy
 suffers.

 In  the  end  1  may  say  this.  Government
 always  talk  of  radical  measures.  Have  they
 taken  effective  sieps  to  bring  about  a  cciliing
 on  urban  property,  lowering  of  the  ceiling  on
 land  and  redistribution  of  land  on  a  new
 ra  ional  basis  ?  Unlese  these  problems  arc
 taken  up,  resources  cannot  93  built  up.

 I  must  say  in  conclusion  that  whenever
 we  raise  the  issue  of  income-tax  to  be  imposed
 on  the  agricultural  rich,  we  are  told  that  it  is
 within  the  jurisdiction  of  the  State  Govern-
 ments.  Therefore,  1  would  repeat  my
 suggestion  that  the  State-Centre  relationship
 must  be  re-structured  and  all  this  taxation
 must  be  brought  under  the  Centre,  and  after
 collecting  income-tax,  including  income-tax
 on  agriculturists,  a  definite  portion  of  the
 taxes  collected  by  the  Centre  should  be  allo-
 cated  to  the  States  for  developmental  activity
 in  the  various  States.  IF  this  is  done,  many
 of  the  lacuane  that  exist  in  our  economic
 policies  today  can  be  plugged.
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 {Prof.  Madhu  Dandavate]
 To  summarise,  the  major  defects  from

 which  our  Buiget  proposals  suifer  are
 futther  infla  onary  pressure  on  the  economy,
 nising  910०५  and  dwindling  living  stan  Jards ,
 inadequary  in  the  rite  of  growth  and  gene-
 ratron  of  income  widening  of  disparity
 between  the  rich  and  the  poor,  failure  to
 implement  the  Garth  Hata?  pro,ramm  ,
 failure  to  generate  idequate  surpluses  in  the
 public  sector  and  farther  failure  to  expind  this
 Sector,  and  therebv  cfiect  the  poltcy  of  self
 rehancc  ind  giving  a  free  hand  to  tax
 evasion  ini  black  money

 Let  me  conclude  by  saying  that  the  Budtzet
 constitutes  a  fraud  on  the  prople  and  isa
 travesty  of  0८109

 SHRI  SUBODH  FIANSDA  (Mi  Inapore)
 Aficr  the  historic  achievement  आ  the  elections,
 the  prople  of  West  Bengal  and  the  pcople  of
 India  look  forwaid  to  8  brighter  future,  but
 the  Fconomt  Survey  of  ‘1971-72  does  not
 show  any  bight  pr  ure  The  growth  of  the
 economy  has  slackencd  in  the  last  few  years
 105  has  been  admutted  by  the  Econo  nic

 Suivey  I  feel  that  this  1  beciuse  धट
 facilities  that  arc  required  for  economic  growth
 were  not  provided  untlormly  throughout  the
 country,  particularly  im  the  backwai  J  areas

 In  West  Bengal  industrial  production  has
 suficred  both  in  the  publx  and  the  private
 sectors,  and  ॥  1५  sull  suffurmg  for  want  of
 raw  mitertaly  as  well  १  shortage  of  power
 supply  ipirt  from  labour  trouble  and  the
 financial  crisis  ह  1s  truce  that  in  recent  times
 there  has  becn  no  dearth  of  orders  ॥  the
 cngincering  industry,  but  there  1510  sulfiient
 supply  of  raw  materials  as  well  as  power

 The  Government  of  Indit  his  set  up  अ
 financial  institution  to  revive  the  sick  ond
 closed  industrics  of  West  Bengal,  but  I  find
 that  ॥  1  not  tun  properly  to  help  those
 industies  In  most  ८३०  we  find-and
 there  ts  a  general  complaint  that  this
 mMatitulion  is  hlpmg  the  medium  and  big
 industties  rather  than  the  sich  and  ८०
 mdustries  SD  Government  should  conduct
 a  piobe  as  to  why  the  sich  and  closed  indus-
 tries  have  not  960  properly  helped  by  this
 insututvion

 1  wish  to  draw  the  attention  of  the  hon
 Minister  to  the  financial  crisis  faced  by  the
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 small-scale  Industries  in  West  Bengal
 Parucularly,  there  13  a  great  shortage  of  power-
 supply  in  West  Bengal  and  the  progress  of  the
 village  eluctrification  scheme  1५  also  very  low
 This  has a  direct  effect  on  agricultural  pro-
 duction  as  well  as  on  village  and  cottage
 industries  ॥  bickward  =  aicas  Therefore,
 mote  810  १110  should  be  made  for  viilage
 electrifi.  ition,  particularly  in  West  Bengal

 Government  have  declatcd  certain  areas
 as  industrally  backwird  thioughout  =  the
 country  and  for  this  purpos.  Government
 have  set  up  Rs  100  crores  in  the  last  years
 budget  but  Ido  not  find  any  sign  of  deve
 lopment,  pir  icularly  im  the  districts  of  West
 Beng  1  do  not  hnd  any  industrics  coming
 up  in  these  areas  1  hope  Government  wil
 take  the  imitriive  to  set  up  आधी  and  mcdium
 industries  tn  backward  districts,  particulaily
 those  mentioned  ॥  the  last  yeu’s  budget
 It  1५  anadm  ticd  fict  trat  miny  of  our  basic
 industues  like  steel  and  fertilisers  are  not
 working  to  their  capicity  ind  many  of  them
 arc  losing  conern,  अ  त  not  think  the
 proph  will  tole  १६  such  things  for  a  long
 time  and  beu  the  burden  of  th  10556  196
 minister  should  set  up  a  committee  to  see
 that  all  the  public  ६०  industries.  10  to
 thei  cap  icity

 There  ७  much  demand  for  fertilisers  But
 it  15  not  available  to  the  cultivators  particular
 ly  in  West  Bengal  ‘This  1  the  season  for
 burrow  paddy  cultivation  and  they  are  not
 getting  any  fertilisers  Whaitis  available  वा
 the  market  ts  sold  at  high  prices  This  adds
 to  the  cost  of  production  of  the  cultivators
 So  fertilisers  should  be  supplied  at  a  control-
 led  price  to  the  cultivators  for  inercacing
 agiicultural  production

 There  15  slackness  ॥  the  production  of
 the  basic  amenities  of  life  and  their  prices
 could  not  be  stabilised  in  the  markct  —  F  very
 year  there  isa  tendency  for  prices  to  rise
 Government  has  failed  ॥  this  respect  But
 T  must  give  credit  to  the  1000  Corporation  of
 India  for  having  been  able  to  biting  down  the
 prices  of  foodgiains  by  miking  them  availible
 through  fair  price  shops  1  suggest  that
 Government  should  supply  the  basi  amenilics
 of  life  to  the  common  people  through  such  an
 atraneement,  १०  that  at  least  the  prices  may
 not  rise,  if  they  cannot  be  brought  down

 In  the  last  year's  budget,  Rs,  50  crores
 were  allocated  for  the  crash  programme  for
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 rural  employment,  But  according  to  news-
 paper  reports,  only  Rs.  3  to  4  crores  have
 been  spent  and  there  is  a  big  short-fall,  I  do
 not  know  whose  fault  it  is.  Those  who  are
 responsible  for  this  should  be  punished.  The
 amount  for  rocial  welfare,  which  was  Rs.  130
 crores  in  1971  has  been  raised  to  र.  240
 ८००८५  this  year.  I  would  like  to  know
 whether  fhe  government  have  any  machinery
 to  check  or  see  that  the  amount  set  a  part
 for  this  purpose  will  be  utilized  for  the  bene-
 fit  of  the  socially  backward  people  I  have
 every  doubt  in  my  mind  that  the  money  set
 apart  for  the  benefit  of  the  tribal  pcople,
 particularly  in  the  tribal  arcas,  is  not
 used  for  their  bencfit  at  all,  I  come  from  an
 area  which  is  particularly  inhabited  by  the
 tribal  people  and  I  know  their  problems.  f
 know  that  in  many  of  the  villages  even  the
 facility  of  drinking  water  has  not  been  provi-
 ded.  They  have  to  get  water  from  the  tanks
 or  distant  villagec,  Then  there  is  no  provi-
 sion  for  communication  to  open  up  the  tribal
 areus.  Neither  have  they  facilities  for  primary
 schools  or  hospitals.  All  these  things  lead
 to  frustration  on  the  part  of  the  people.  Alf
 these  tall  schemes  of  housing  facilities  land
 for  the  landless,  education  and  medical  faci-
 lities,  are  mere  hoax,  so  fur  as  they  are  con-
 cerned.  The  educational  facilities  which  they
 were  enjoying  since  independence  have  been
 practically  curtailed.  I  have  seen  In  Bengal
 that  the  book,  grants  aud  hostel  grants  of  the
 tribal  boys  have  been  cut.  Educated  young
 people  belonging  to  the  tribals  are  refused
 their  proportionate  share  in  the  services  on  the
 ground  of  unsuitability.  This  policy  is  cuon-
 sistently  being  followed  by  both  government
 institutions.  While  there  is  no  death  of
 publicity  or  planning  for  their  upliftment,  the
 physical  performance  is  far  below  the  target.
 This  is  a  deliberate  attempt  on  the  part  of
 the  executive  not  to  fulfil  the  target

 All  these  factors  have  given  an  incentive
 to  the  Naxalite  movement  in  Rengal.  If  vou
 will  carefully  watch  you  will  notice  that  the
 Naxalite  movement  is  confined  to  the  tribal
 areas,  particularly  in  Bihar,  Orissa  and  West
 Bengal.  Though  this  movement  has  been
 temporarily  suppressed,  I  have  every  fear  that
 in  the  near  future  this  movement  may  flare
 up.  Therefore,  these  problems  should  be
 carefully  gone  into.  Government  should  set
 up #  commission  to  see  and  examine  the
 tribal  problems  throughout  the  country,  how
 far  their  problems  have  been  redressed  through
 sational  planning  and  to  suggest  ways  and
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 means  to  solve  this  problem  within  a  short
 period.

 It  is  very  surprising  to  note  that  on  the
 20th  of  this  month  the  Health  Minister  has
 stated  on  the  floor  of  the  very  House  that  it
 is  very  difficult  to  check  the  malady  of  adulte-
 ration,  It  is  very  strange  together  this  sort
 of  comment  on  the  part  of  the  Minister  If
 the  government  fecl  helpless  because  of  the
 present  law  they  should  amend  the  law  and
 somehow  prevent  adulteration  which  is  a
 menace  to  the  country.

 The  Finance  Minister  has  taxed  kerosene
 on  two  grounds ;  firstly,  to  reduce  imports
 and,  secondly,  to  stop  adulteration  with  other
 products  like  high  speed  diesel  oil,  Even  on
 these  grounds  I  feel  the  levy  is  not  justified.
 The  Finance  Minister  cannot  minimise  the
 consumption  of  kerosene  when  there  is  a
 growing  population  and  the  government  have
 not  been  able  to  provide  electricity  to  all  the
 villages,

 S-condly,  adulteration  could  not  be
 stopped  simply  by  imposing a  few  paise  by
 way  of  tax  per  litre  of  kerosene.  Therefore,  I
 suggest  that  the  Finance  Minister  should
 reconsider  this,  because  this  will  affect
 particularly  the  c  »mmon_  people  of  the  villages
 and  not  the  towns-people.

 Many  hon  Members  have  said  about
 taxes  on  fertiliser,  and  pumps  It  is  true  that
 there  are  big  farmers  or  agriculturists,  who
 can  afford  to  pay  the  tax.  But  what  about
 the  आव  or  m-dium  farmers  ?  [  do  net  think
 they  will  be  able  to  pay  these  taxes,  particularly
 when  (he  price  of  fertilisers  is  going  up  Ina
 way,  Ishould  sav,  it  will  rather  discourage
 them  from  adopting  better  techniques  or
 utilising  the  modern  techniques  for  agriculture
 Therefore,  if  at  all  atax  is  to  be  imposed,
 I  should  say,  agricultural  income-tax  should
 be  imposed  on  big  farmers,  and  not  that  the
 small  farmers  should  be  taxed.

 SHRI  MOHAMMAD  ISMAIL  (Rarrack-
 pore)  :  What  about  aluminium  ?

 ह-121:3 है  SUBODII  HANSDA  :  Abort
 aluminium  I  have  nothing  to  say.

 Lasily,  1  would  say  that  in  the  last  Budget,
 when  the  Bangla  Desh  problem  arose,  the
 Tinance  Minister  imposed  certain  taxes,  like
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 [Shri  30००0  Hansda}
 Passenger  tax  or  the  refugee  relief  tax  etc
 At  that  time  he  had  said  that  this  was a
 temporary  measure  and  that  when  the  refugees
 would  go  back,  this  tax  would  be  lifted  All  the
 refugees  have  now  gone  back  to  Bangla  Desh
 and  I  do  not  find  any  reasonable  ground  to
 keep  this  tax  Instead  of  naming  it  as  refugee
 relief  tax,  I  should  suggest  that  it  should  be
 regularised  so  that  the  people  should  know
 that  this  1s  not a  rcfugce  relicf  tax  but  that
 this  is  atax  like  any  other  tax,  I  hope,  the
 Finance  Minister  will  take  note  of  this

 With  these
 this  Budget

 words,  1  heartily  support

 SHRI  S  A  SHAMIM  —  (Srinagar)
 Mr  Deputy  Speaker,  I  must  admit  at  the
 very  outset  that  Iam  not  a  Budget  cxpert  and
 I  will  not  be  able  to  throw  light  on  the  Budget
 from  the  technical  point  of  view  Much  hight
 has  been  thrown  by  my  lIcarned  fricnds  on  it
 Some  of  them  have  called  ॥  a  flop,  others  a
 stagnant  budget  1  cill  it  a  staus  qto
 budget.

 The  Finance  Minister  has  opened  his
 Budget  speech  with  a  reference  to  Bangla
 Desh  and  I  find  that  this  15  a  Bangla  Desh
 oriented  budget,  and  rightly  so,  because  the
 emergence  of  Bangla  Desh  was  an  cvent  which
 has  given  new  dimensions  to  our  commitment
 to  socialism,  secularism  and  demecracy  My
 State  in  this  context  1s  very  fortunate

 As  far  as  Central  funds  ure  conccrned,
 I  have  no  complaint  to  make  ,  I  cannot  say
 that we  are  not  getting  adequate  funds  My
 complaint  15  that  we  arc  getting  more  funds
 than  we  arc  able  to  utilise  But  the  most
 important  question  1s,  what  1५  happening  to
 that  moncy,  which  the  Indian  taxpayer  1s
 pumping  into  Kashmir,  to  prove  our  commit-
 ment  in  democracy,  not  only  in  Kashmir  but
 in  Bangla  Desh  as  well

 Our  commitment  to  democracy  in  Kashmir
 had  started  much  earlier,  that  1s,  in  1947
 I  want  to  mform  this  House  that  during  the
 last  25  years,  in  Kashmir  we  have  achieved
 nothing,  as  far  as  the  commitment  to
 democracy  and  socialism  1s  concerned  The
 Chief  Minister  very  recently  said  that  Kashmir
 has  had  the  fairest  elections  so  far  This,  in
 itself,  contaims  the  admission  that,  this  being
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 the  fairest,  the  earlier  elections  were  tess  fair
 or  were  not  fair  at  all

 Secondly,  what  type  of  a  fair  election  are
 we  havingin  Kashmir?  If  our  commitment
 to  democracy  1s  so  strong  that  our  armies
 were  prepared  to  msk  a  war  with  Pakistan  and
 walk  into  Bangla  Desh  to  save  the  democratic
 set-up  there,  our  commitment  in  our  own
 country  must  be  deeper  But  what  1s  actually
 happening  in  Kashmir  ?  Whatever  has
 happened  in  the  past,  the  latest  elections
 which  are  supposed  to  be,  as  the  Chief  Minister
 claims,  the  fairest  elections  were  held  when  all
 the  prominent  political  leaders  are  under
 arrest  or  cxternment

 MR  DFPUTY  SPFAKFR  What  have
 the  elections  got  to  do  with  the  Budget  ?

 SHRI  5  A  SHAMIM  Because  the
 Bangla  Dosh  levy  which  1  am  supp)sed  to
 pay  —  (Interruptions)

 MR  DFPUTY  SPFAKER  —  Order,  order
 Iam  not  shutting  yon  out  Ihere  may  be
 other  suitable  occasions  to  voice  these  feelings
 But  at  0०८५  not  stem  to  have  anything  to  do
 with  the  Budget  That  1s  my  opmion

 SHRI  JYOTIRMOY  BOSU  If  you  were
 to  see  and  go  through  the  speeches  that  hive
 been  delivered  on  the  floor  of  the  House
 during  the  last  three  days,  if  I  were  you, I
 would  consider  three  times  before  uttering
 such  words  (Jnferruption)

 MR  DEPUTY  SPCAKFR  It  1s  my
 duty  to  guide  the  proceedings  of  the  House
 It  1s  my  duty  to  ensure  a  certain  relevancy  in
 the  debate  as  far  as  it  lies  ॥  my  power  I  am
 only  suying  that  elections  might  be  important
 to  you  but  they  are  not  relevant  to  the  Budget
 That  1s  all

 SHRIS  A  SHAMIM
 thing  ?

 May  I  say  one

 MR  DEPUTY  SPEAKER  You  carry
 on  If  you  want  to  be  irrelevant  within  your
 time,  you  can  be  so

 PROF  MADHU  DANDAVATE:  I
 agrec  with  you  that  it  should  be  relevant  to
 the  Budget  But  unfortunate  convention  seems
 to  be  that  even  foreign  affairs  policy  matters,
 elections,  etc,  which  come  under  the  Motton
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 of  Thanks  to  the  President  are  spoken  of  on
 the  Budget.

 MR.  DEPUTY-SPEAKER  :  As  far  as  it
 lies  in  my  power,  I  shall  not  be  a  party  to
 that.

 SHRI  S.A.  SHAMIM  The  direct
 relevance  of  it  is  that  the  money  which  is
 provided  in  the  Budget,  the  moncy  which  is
 provided  for  my  State,  is  not  being  properly
 spent  It  has  not  been  propetly  spent  in  the
 past.  My  contention  is  this.  Even  the  foreign
 affairs  come  under  the  Budget.  Everything
 comes  under  the  Budget.  A  teference  was
 made  by  Mr.  Nixon  and  Mr.  Chou  ahout
 Kashmir,  1  am  in  complete  agreement  with
 the  Government  of  India,  with  the  Prime
 Minister  of  our  country,  that  no  forcign
 power,  howsoever  big  the  powcr  may  be,  has
 any  locus  standi  as  far  as  Kashmir  1
 concerned.  Kashmir  is  an  integral  part  of
 India  and  it  will  continue  to  be  so,  But  as  an
 Indian,  I  have  the  right  to  know  whether
 what  is  happening  in  Kashmir  ts  in  national
 interest.

 My  hon.  ftiend,  Shti  K.  Manoharan,
 referred  to  the  demand  for  State  auto-
 nomy  which  has  been  attributed  (०
 him  in  the  shape  of  scparatist  attitude.
 He  was  allowed  to  clarify  his  own
 position  and  his  party's  position.  Here,  I  am
 10  clarify  the  position  of  the  pcople  of
 Kashmir.  There  is  a  separatist  attitude  attribut-
 ed  to  them.  It  is  mala  fide  11  is  to  kcep  the
 people  out  of  the  mainstream.  No  less  a  person
 than  Dr.  Radhakrishnan  has  said  that  if
 there  is  any  issue  about  Kashmir,  that  is
 between  the  people  of  Kashmir  and  the  pcople
 of  India.  I  quote  :

 “When  we  say  that  it  is  not  for  any
 foreign  power  to  interfere  in  internal
 Spheres,  we  at  the  same  time  recognise
 that  if  there  are  any  troubles,  any
 difficulties,  in  Kashmir,  it  is  our  duty  to
 settle  them  to  the  satisfaction  of  the  people
 of  Kashmir,”

 I  invoke  the  Indian  Constitution  1  invoke
 the  democratic  institution  io  the  country,  and
 say  that  justice  is  not  being  done  to  the  people
 of  Kashmir.  1  do  not  demand  democracy  for
 Sheikh  Abdullah  alone,  though  the  Indian
 Constitution  gives  him  also  the  right  to  contest
 elections  and  to  take  oath  of  allegicnce.

 क  I  say,  you  have  liberated  Bangla  Desh  from
 the  tyranny  and  military  rule  of  Pakistan ;
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 you  liberate  Kashmir  from  the  vested  interests
 you  have  put  in  there.  My  claim  is  that  the
 tax-payers’  moncy  is  being  used  in  Kashmir
 against  the  interests  of  my  country.  It  is  being
 done  by  vested  interests  who  are  kept  in  power
 there  by  the  Central  leaders  here.  Not  only
 that,  It  is  said  that  fair  elections  have  been
 held  and  that  there  has  been  60  per  cent  poll
 and  81  that.  May  I  again  read  a  paragraph
 from  what  Sardar  Patel  has  written?  I
 quote  :

 “LT  understand  that  elections  are  to  take
 place  in  the  near  future  in  the  State.  No
 useful  purpose  will  be  served  by  holding
 clections  for  the  Icgislature  in  the  State
 when  a  large  number  of  people  who  ought
 to  be  in  the  Assembly  are  debarred  from
 taking  part  in  these  elections  by  being
 put  in  imprisonment.”

 So  wrote  Saidar  Patel.  To  whom?  Ina
 letter  dated  August  28,  1946  to  the  then  Prime
 Minister  of  Kashmir.....  (Interruption)  This
 holds  good  cven  today.  You  might  have  got
 92  per  cent  in  the  poll.  I  know  how  you
 managed  it.  I  am  glad  that,  at  least  on  that
 front,  integration  seems  to  be  making  headway.
 Previously  elections  were  rigged  only  in
 Kashmir,  but  now  I  am  glad  to  join  Mr.  Bosu
 and  Prof.  Dandavate  who  have  said  that
 elections  have  not  been  fair...  /nterruption)
 Integi  ation  scems  to  be  complete  here  ;  West
 Bengal  now  and  maybe  Bihar  and  some  more
 States  tomorrow.

 15  brs,

 What  I  want  10  say  is  this.  Shcikh
 Abdullah  has  made  a  categorical  statement
 that  he  has  brought  Kashmir  to  India.  He
 believes  in  the  finality  of  accession  His  quarrel
 is  only  on  the  quantum  of  accession,  the
 amount  of  autonomy.  Mirza  Afzal  Beg.  Head
 of  the  Plebiscite  Front,  has  also  made  such  an
 assertion.  you  arc  prepared  to  have  talks  with
 Nagas  ;  you  are  prepared  to  have  talks  with
 Naaalites;  why  not  have  a  dialogue  with
 Sheikh  Mohammed  Abdullah  Doe

 DR.  KAILAS  (Bombay  South)  :
 Hundred  times  there  was  dialoguc.

 SHRI  S  A,  SHAMIM:  There  is  never  an
 end  to  dialogue.  It  is  the  military  junta,  the
 military  dictatorship,  which  says,  ‘no  dialogue’,
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 [Shri  S.  A.  Shamim]
 You  are  old  enough.  I  was  not  even  born
 when  you  had  a_  dialogue  with  Sheikh
 Abdullah,  I  have  now  come  on  the  political
 arena...

 SHRI  CHAPALENDU  BHATTA-
 CHARYYIA  (Giridih)  :  Whathe  says  has
 as  much  relevance  as  the  price  of  camel  is  to
 the  working  class  cost  of  living  index.

 SHRI  S,  A.  SHAMIM  :  I  am  not  going
 to  listen  to  what  each  one  of  them  says  ;  they
 cannot  assume  the  office  of  the  Deputy-
 Speaker.

 MR,  DEPUTY-SPEAKER:  The  only
 relevant  thing  in  his  submission  appears  to
 me  to  be  this.  What  portion  of  the  finances
 given  to  Kashmir  should  be  rcturned  to  the
 Centre  for  uses  in  other  parts  of  the  country  ?
 seoe(Unterruption)

 SHRI  5.  A.  SHAMIM:
 question  of  detail  which  I  shall
 the  Finance  Minister.

 That
 discuss

 is  a
 with

 My  contention  is  that  we  have  alrcady
 wasted  the  whole  money  because  we  had  a
 commitment  in  Kashmir  for  a  democratic
 set-up.  In  every  other  part  of  the  country
 you  have  a  democratic  set-up,  but  what  about
 Kashmir?  The  Chicf  Minister  says  that  we
 have  had  the  fairest  elections,  the  previous
 elections  being  unfair,  This  is  not  only  my
 contention.  Im  1967  the  entire  opposition
 said  that  the  clections  there  were  rigged.  My
 contention  is  this.  Why  are  you  using  double
 standards,  one  standard  in  our  own  country
 and  another  standard  in  another  country ?
 Who  are  exactly  the  people  who  are  not
 accepting  Kashmir  as  an  integral  part  ?
 Myself  or  those  who  are  treating  Kashmir
 differently  ?  It  is  the  pride  of  the  youth  in
 Kashmir  that  India  is  a  democratic,  secular
 State.  But  where  is  democracy  in  this  part
 of  the  country  2  I  have  been  seeing  the
 image  of  India,  the  image  of  my  State.........
 (Interruptions)

 SHRI  ४,  ए.  MAURYA  (Hapur)  :  How
 do  you  say  that  the  elections  were  not  fair  ?
 Have  you  been  elected  by  unfair  means  ?

 SHRI.  S  A.  SHAMIM
 have.  been  here.

 :  1  should  not
 My  hon.  friend  proves  my
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 point.  I  should  not  have  been  here  ;  Sheikh
 Mohammed  Abdullah  should  have  been  here;
 because  he  was  prevented  from  coming  here,
 lentered.  That  way,I  am  not  a  genuinely
 elected  leader.  Agha  Sycd  Ahmed  would
 not  have  been  there  ;  Mohammed  Shafi  Qureshi
 would  not  have  been  there.  You:  have
 prevented  genuine  people  to  echo  the  voice
 of  the  people  of  Kashmir  in  this  Parliament.
 You  have  committed  fraud  on  the  people.
 Your  Budget  is  a  fraud.  All  your  intentions
 are  fraud.  Your  commitment  to  Bangla  Desh
 secms  to  me  to  be  a  fraud  ;  unless  you  give
 democracy  to  Kashmir,  you  cannot  talk  of
 Bangla  Desh...(/nterruptions)
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 SOME  HON.  MEMBERS  :  You  are  a
 fraud.  (/nterruptions)

 SHRI  CHAPALENDU  BHATTACHA-
 RYYIA  :  He  is  casting  aspersions  on  MPs...
 (Interruptions)

 SHRI  5.  A.  SHAMIM  :  1  know  cnough
 of  it.  It  is  a  fraud  on  the  people  of  India
 (interruptions)

 MR.  DEPUTY-SPEAKER  :  Order,  order,

 SHRI  B.  P.  MAURYA  :  Is  it  fair  to  call
 Bangla  Desh  a  fraud  ?  I  say,  he  is  a  fraud.

 SHR!  S.  A.  SHAMIM  :  1  3४  your
 commitment,  Iam  in  the  Indian  Parliament.
 I  am  governed  by  the  Indian  Constitution.

 MR.  DEPUTY-SPEAKER  :  I  think  you
 have  concluded  your  speech,  I  have  warned
 you  that  all  that  you  say  is  irrelevant  to  the
 Budget.  Now,  you  please  conclude.

 SHRI  5.  A.  SHAMIM  :
 speak  in  this  Parliament,
 becausc  of
 Benches.
 right.

 I  say,  when  I
 1  do  not  speak

 the  pleasure  of  the  Congress
 उ  speak  because  [  have  the  inherent

 MR.  DEPUTY-SPEAKER  :  Because  I
 have  allowed  you...(/nferruptions)  ‘Order,
 please.

 Mr,  Maurya,

 SHRI  DINESH  CHANDRA  GOSWAMI
 (Gauhati) :  Sir,  on  a  point  of.  order.  ‘He  has:
 said  that  we  have...



 169  Genl.

 SHRI  JYOTIRMOY  BOSU  :  Under  what
 Rule  ?

 MR.  DEPUTY-SPEAKER  :  Order  please.
 Will  you  kindly  sit  down  ?  That  is  his  opinion
 which  has  been  strongly  repudiated  by  the
 majority  of  the  House.  The  matter  should
 end  there.

 AN  HON.  MEMBER  :  It  should  be
 expunged.

 wf}  बी०  पी०  मोर्य  (हापुड़)  उपाध्यक्ष

 महोदय,  जनतंत्र  हमारे  राष्ट्रीय  औीवन  का  आधार,
 धर्म-निरपेक्षता  हमारा  सिद्धान्त  और  समाजवादी
 समाज  की  रचना  हमारा  लक्ष्य  बन  गया  है।  जब

 दन  तीन  महान्‌  सिद्धान्तों  को  लेकर  हम  चल  रहे

 है,  नो  उनकी  परि  के  लिए  केन्द्र  बहुत  ही  शक्ति-
 शाली  होना  चाहिए  1  केन्द्र  का  शक्तिशाली  होना

 बिल्कुल  अनिवार्य  है  ।  मे  बाबा  साहिर  डा०

 अम्बेडकर  के  उन  शब्दो  को  फिर  से  दोहराना
 चाहता  हैं  कि  पेजों  की  गुलामी  मे  अगर  कोर्ड
 सब  से  बडी  चीज  हमें  मिली,  तो  वह  गव ने मेट
 आफ  इण्डिया  एक्ट,  1935  था,  जिसने  केन्द्र  को
 शक्तिशाली  बनाया  IL  काश,  आजाद  होने  पर  जो
 आजादी  का  बिल  हमारे  सामने  आया,  उससे  केन्द्र
 और  भी  शक्तिशाली  होता  तर्जीह  उन  सिद्धान्त
 को  मजबूती  के  साथ,  शक्ति  के  साथ,  पूर्ण  रूप  में

 लागू  कर  सकते  |

 एक  माननीय  सदस्य  बजट के  बारे  मे  कुछ
 कहे।

 श्री  बी०  पी०  मौर्य  :  मै  अभी  कहना  हुं।
 हम  दोनो मे  फर्क  इतना  है  कि  वह  बनावटी

 कम्युनिस्ट  है  और  पैदायशी  कम्युनिस्ट  हे  1

 कल  डी०  एम०  के०  के  नेता  ने  फेडीरेशन का
 या  फ़ेडरलिन के  लिए  बहुत  दी  लगाव  दिखाया

 और  इम  पर  बहत  कुछ  चर्चा  की  1  मैं  इसके  बारे

 में  ज्यादा  नही  कहना  चाहता  हु।  लेकिन  उनका

 यह  तक  मेरे  जैसे  इन्सान  की  समझ्  मे  नही  आता

 है  कि  कान्त  भी  शक्तिशाली  हों  और  केन्द्र
 भी  शक्तिशाली  हो।  ये  दोनो  ऐसी  तें  है,
 जिनका आपस  में  मेल  नही  है।
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 इतिहास  इम  सत्य  का  साक्षी  है  कि  जज  कभी
 भी  हमारा  केन्द्र  कमजोर  हुआ  है,  हमारी  आजादी
 हम  से  छिन  गई  है  और  सदियों  तक  हमे  गुलामी
 की  सबसे  बड़ी  मजा  मिली  है।  हम  चाहते  है  कि
 इस  देश  मे  फिर  से  वह  इतिहास  न  दोहराया
 जाते।  चाहे  कोई  कितनी  ही  बडी  ताकत  क्यो  न
 हो.  अगर  वह  केन्द्र  कमज़ोर  करने  का  आह्वान
 करती  है,  तो  वह  देश  की  स्वतंत्रता  को  खतरे  में
 डालना  चाहती  है।  जो  शक्तिमय  उसमे  विश्वास
 करनी  है,  उनको  समय  लेना  चाहिए  कि  आज  इस
 देश  का  जनता,  और  उस  देश  की  जनता,  जो  इस
 देश  की  मालिक  है,  टूटने  वालो  शक्तियों  के  साथ
 नही  है,  बल्कि  जुडने  बाली  शक्तियों  के  साथ  है
 और  इसीलिए  अगर  वे  शक्तियां  या  दल  केश  को
 कमज़ोर  बनाने  का  आह  बान  करेंगे,  तो  वे  कही
 के  भी  नही  रहेगे।

 इंग  बजट  को  पण  करने  के  लिए  वित्त  मन्नी
 महोदय  धन्यवाद  के  पात्र  है।  मै  उनके  इम  एक
 अधार  पर  धन्यवाद  बा  पात्र  मानना  हें  कि
 पिछले  वर्ष  उन्होने  500  करोड  पये  भा  अहुत
 बडा  बोझ  और  इस  वर्ष  183  करोड़े  स्वयं  का  बोझ,
 अर्थात्  कुल  683  करोट  रुपये  का  बोझ  इस  खूबी,
 नफासत  और  नजाकन  के  साथ  डाला  है  कि  वह
 योम  बहुन  भारी  होते  हुए  भी  महमूद  नही  होता
 है।  यट  बोझ  उन  जैसे  समअदार  और  शोषित
 समाज  के  चाहने  वाले  व्यक्ति  द्वारा  ऐसे  अच्छे
 ढंग  से  डाला  गया,  वर्ना  यह  बीम  वाकई  शोषित
 समाज  की  रीढ़  वी  हड्डी  को  नोड  सकना  था  1

 लेकिन  मै  बिन  निवेदन  करना  चाहता  हूं
 कि  उन्होने  मिट्टी  के  तेल  पर  जो  टैक्स  लगाया  है,
 वह  कोई  अच्छी  बात  नहीं  हम  अपने  दुर
 देहात मे  बिजली  की  मुश्रिक  और  दैनिक  जीबन
 की  अन्य  सुविधायें  नही  दे  सके  है।  यद्यपि  हमारी
 योजनाओ ने  हमें  बहुत  कुछ  दिया  है,  उनके  द्वारा
 देश  मे  108  मिलियन  गल्ला  पैदा  किया  गया  है,
 जिससे  हमारा  देश  खाद्य  के  क्षेत्र  मे  स्वावलम्बी  बन
 गया  है,  लेकिन  इसके  बावजूद  दूर  देहात  की
 जनता  अभी  भी  बिजली के  प्रकाश  से  बहुत  दूर  है।

 एक  तो  हम  उन्हें  आधुनिक  जीवन  दे  नही

 पाते  और  फिर  उनके  ऊपर  यह  ज्यादा  ओशो  डाल
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 दे  यह  ज्यादा  समझदारी  वी  बात  नही  है।
 उन्होने  स्वय  अपने  बजट  भाषण  मे  कहा  है  कि

 ह्त्दरि  अनडिवाइडेड  फेमिली  एक  समस्या  बन  गरई

 है,  रैक्स  ईवेजन  का एक  तरीका  बन  गया  है।
 अगर  एक इस  बडे  चक्रव्यूह  को  तोडा  जाय  तो  इसी  से
 300  करोड  की  बचत  हो  सकती  है।  अभी  जानी
 से  वह  इसे  तोड  सकते  है  क्योकि  हिन्द  अनुवाद-
 डेड  फेमिली  के  नाम  पर  बहुत  बड़ा  टैक्स  का

 ईवेजन  हो  रहा  है।

 भेरी  एक  प्रार्थना  उनस  रही  ि  मिटी  +

 तल  पर  या  इसी  तरह  से  फर्टिलाइजर  पर  जो
 टैक्स  उन्होने  लगाया  है,  उसको  बह  वापिस  तेल
 क्योकि  किसान  पर  ही  इसका  बोझ  नही  पढता,
 गरीब  किसान  पर  जाकर  उसका  बोझ  पइता  है।
 आबपाशी  उसी  बढ  जाती  है।  डमी  तरस  से

 पम्पिंग सेट  वी  बात  है।  मै  उन  लोगो  म  से  हे
 जो  इस  बात  म  विश्वास  रात  है  फि  राष्ट्र  गी
 आधी  आमदनी  खेती स  हाती  ह  1  अगर  हम  सेती
 को  जो  देश  का  सबसे  बडा  उद्योग  है  अछूता  छोड
 देगे  तो  हम  समूचे  देश  था  विकास  बर  नही  सकत
 और  बहुत  ज्यादा  तेजी  के  साथ  मे  जैसे  कि  दुनिया
 के  राष्ट्र  चल  रहे  है  हम  चल  नही  पाएंगे।  क्योकि

 हमारी  आमदनी  का  आधा  हिस्सा  खेती  से  आता

 है।  लक्की  साथ  ही  साथ  जहा  मैं  इसके  पक्ष  मे  हू
 ि  खेतिहर  टैक्स  लगे  वहा  छोटे  किसान  को  बिल्कुल
 इससे  बचाकर  रखना  चाहिए।  जो  यह  तरीका
 अपनाया  है  इससे  छोटे  किसान  पर  भी  अश  पड

 जाता  है।  मैं  उन  लोगो मेस  हमेशा  रहा  ह
 और  आज  भी  इसमे  विश्वास  करता  हूँ  कि  दूर
 देहात  के  किसान  को  ज्यादा  दिन  तक  टैक्स  से

 अचा  कर  नही  रखा  जा  सकता  क्योकि  वहा  राजा

 और  मजदूर  पैदा  हो  रहे  है।  वहा  का  बडा
 जमीदार  आज  राजा  से  भी  ज्यादा  अत्याचार
 करने  रग  गया  है  खेतिहर  मजदूर  पर  |  अगर  उसको
 रोकना  चाहते  है  तो  देहात  मे  बढ़नी हुई  विषमता
 के  ऊपर  आपको  रोक  लगानी  चाहिए  1

 आपने  125  करोड  रुपया  समाज  सेवा  के

 लिए  रखा  है।  इससे आपने  आइटम्स  को  मिला
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 दिया  है  कि  वही  भी  यह  रुपया  खे  हो  सकता
 है।  मेरा  अपना  ख्याल हैकि  अगर  इसको  इस
 तरह  से  छोड  दिया  जाएगा  तो  गन्दी  बस्तियों
 और  झुग्गी  ओपडी  की  जो  समस्या  है  जिसको

 आपने  मुख्य  समस्या करके  माना  है  वह  हल  नहीं
 होगी  और  दुर  देहान  के  खेतिहर  मजदूर  को  रहने  के
 लिए  अपनी  जमीन  पर  उनका  झोपड़ा  खडा  हो
 जाय  इसके  लिए  भी  आपन  कुछ  स्पया  रखा  है।
 अगर  इसकी  आरटमाउ्ज  सन्नी  स  नहीं  बरतेगे
 तो  उल्टी  गंगा  बहने  उगेगी।  वह  रिया  दूसरी
 गदा  पर  सच  हो  जाएगा।  उतारिए  मेरी  यह
 प्रार्थना  है  कि  उसम  खाज  गौर  से  सख्ती  बरत  ि
 मद  पूरन  न  पाय

 जहा  तक  जाले  बाजार  या  पैमा  है  उसकी
 आर  विशेषज्ञो  न  भी  ध्यान  दिया  हे  और  मै
 भी  आपा  ध्यान  दिखाना  चाहता  कि  वाले
 आजार  के  पेस  म  वहुत  कुछ  र्कीति  आ  जायगी
 अगर  बडे  किसान  पर  रोक  जगा  दी  जाय।
 कहाकि  आज  लेती  उसने  का  आम  केवल  बड
 किसान  वा  ही  नही  रह  गया  है  बात  बडे  बडे
 कलाकार,  बहुत  बडे  उद्योगपति  और  बहुत  बडे-
 बडे  नता  भी  सती  बनने  ढोंग  करने  गे  है।
 खेती  करने  के  आधार  पर  अपने  काने  आजार  के
 धन  को  सफेद  बनाने  का  एक  तरीका  उन्होने
 बना  लिया  है।  अगर  जप  बड  किसान  पर  रोक
 लगाने  तो  यह  काले  बाजार  का  धन  जो  साढे

 सात  सी  करोड  के  करीब  हो  गया  है  और  उनकी
 अमूल्य  ज्वेलरी  को  लेगे  तो  1500  करोड  से  लेकर
 3000  करोड  तक  जिसे  विशेषज्ञ  बताते  है,  उस
 पर  कुछ  रोकथाम  हो  पाणी  1  ब्लैक  मनी  को
 रोकने  के  लिए  और  वजन  आफ  टैक्सेज  को
 कारोठ  करने  के  लिए  आज  वक्त  आ  गया  हैकि  हम
 झिझके  नही,  बडे  क्लीन  के  ऊपर  टैक्स  लगाए।
 जैसा  कि  हमारे  कम्युनिस्ट  नेता  यह  कह  रहे  थे
 कि  काग्रेस  इम  आधार  पर  टूट  सकती  है,  मेरा
 अपना  विश्वास  है  कि आज  की  काग्रेस  जो  इंदिरा

 जी  के  नेतृत्व मे  चल  रही  है  यह  टूटने  वाली

 नही  है,  यह  जुडने  बाली  है।  बडे  से  बडा  किसान
 इसको  स्वेच्छा  से  स्वीकार  करेगा  कि  देश  के
 विकास के  लिए  अनिवार्य  है  कि  हम  देश  को  आगे
 बढ़ाते  चले  जाय  ।
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 शमन,  जहां  से  चर्चा  मैंने  शुरू  की  थी,  वही
 मैं  आना  चाहता  हं  1  प्राथमिक  शिक्षा  जो  है  इसके
 ऊपर  भी  मैं  ध्यान  दिलाना  चाहुंगा  ।  प्रार्थना
 शिक्षा  पूरी  हो  जानी  चाहिए  थी  लेकिन  अभी  तक

 हमारा  ध्यान  इसकी  ओर  गया  नही  वैसे  तो
 संविधान  मे  14  वर्ष  तक  के  बच्चो  को  निःशुल्क
 और  अनिवार्य  शिक्षा  देने  का  अविधान  किया
 गया  है।  लेकिन  25  वर्ष  की  आजादी के  बाद  भी
 इस  ओर  अभी  पुरे  तौर  से  ध्यान  नही  दिया
 गया।  अगर  ध्यान  गया  तो  हमारी  शक्ति  नहीं
 लगी  लेकिन  आज  काग्रेस  पार्टी  और  काग्रेम के
 नेताओं  का  ध्यान  इस  और  गया  है।  इसी  वजह

 से  चुनाव के  घोषणा  पत्र ने  1]  वर्ष  तक के  बच्चो
 के  लिए  यह  व्यवस्था  रत्री  ह ैऔर  मै  यह  आशा
 करूंगा  कि  जो  धन  रखा  है  प्राइमरी  शिक्षा  के
 लिए  वह  कम  है,  उसमे  और  भी  ज्यादा  बढ़ौतरी
 होनी  चित्त।

 प्राइमरी  शिक्षा  में  जहा  तक  शिड्यूल  कास्ट
 और  शिइ्युन्ड  ट्राइबल  का  सवाल  है  मध्य  प्रदेश
 की  रपट  आपके  सामने  है।  आप  देखेगे  कि  जो

 शिड्यूल्म  ट्राइव्स  के  बच्चे  है  उनकी  शिक्षा  मे
 28  मे  30  सैकडों  की  गिरावट  हुई  है।  मेरा  यह
 कहना  है  कि  आप  शिड्यूल्ड  कास्ट  और  शिड्यूल्ड
 ट्राइब्स  के  किए  राजनीतिक  संरक्षण  चाहे  समाप्त
 कर  दे  लेकिन  जहा  तक  शिक्षा  का  सवाल  है  जो

 शिड्यूल्ड  कास्ट  और  शिड्यूल  ट्राडब्म  के  हे  उनकी
 शिक्षा  अनिवार्य  और  वि  शुल्क  कर  दी  जाय।
 क्यो  कि  राजनीतिक  सरक्षण ने  शिड्यूल
 कास्ट  और  शिट्यूल्ड  ट्राइन्स  में  बेस्टेल

 इन्टेरेस्ट्स  पैदा  किए  है।  अगर  उनको  शिक्षा  दे
 दी  जाय  दम  तरफ  ज्यादा  ध्यान  आप  लाएंगे  तो
 मेरा  विश्वास  है  कि  देश  का  समूचा  विकास  हो
 पाएगा।

 मै  आपका  ज्यादा  समय न  लेते  हुए  फिर  से
 वित्त  मंत्री  जी  का  आभार  प्रकट  करता  हूँ  कि  उन्होने
 बड़ी खूबी  के  माथ  683  करोड़ रुपये  का  बोझा

 भी  उठा  लिया  और  महसूस  भी  नहीं  होने  दिया।
 लेकिन  साथ  ही  साथ  मैं  प्रार्थना  करना  चाहता हूं
 कि  मिट्टी  के  तेल  से,  फर्टिलाइजर से  और  पम्पिंग
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 सेट  से  इस  लेबी  को  समाप्त  करें।  और हम  लेवी

 को  समाप्त करने  के  बाद  यह  बजट  जो  हमारे
 आते  है,  यह  बजट  फैशन  के  बजट  नहीं  रहने
 चाहिए,  अब  एक  धारणा  की  और  जाने  चाहिए
 हमने  यह  निश्चय  कर  लिया  है  कि  समाजवाद

 हमारा  लक्ष्य  है  जहां  से  मैंने  शुरू  करिया  था,  और
 जब  समाजवाद  हमारा  लक्ष्य  है  तो  हम  कंट्रोल
 इकोनामी की  व्यवस्था  देश  भ  लाना  चाहते  है।
 मिक्स्ड  एकॉनोमी  की  बात  मेरे  जैसे  लोगो  की
 समझ  मे  नही  आती  1  तो  आज  वक्त  आ  गया है
 कि  चाहे  बाबू  साह्व  की  रिपोर्ट  हो  या  कोई  और
 रिपोर्ट  हो,  अगर  उसने  डायरेक्ट  हैक् सो  मे
 कोई  भी  तब्दीली  का  सुझाव  दिया  गया  है  जैसे
 कि  उन्होंने  75  प्रति  सैकडा  मारजिन  रेट  की  बात

 कही  है,  मैं  उसको  गलत  मानता  हू  7  जबर  हम
 समाजवाद  लाना  चाहते  है  तो  बिरला  टाटा
 डालमिया  के  पहाडों  को  काटकर  गरीबी  की
 खाई  को पाटना  पड़ेगा  1  उसके  लिए  सम्पत्ति  के
 बढाने  पर  सीलिंग  रखनी  पड़ेगी  जैसा  कि  पिछले
 प्रावधानों  मे,  इस  बजट  से  और  धसके  पहनें  के
 बजटों  से  हो  गया  है।  इन्ही  शब्दो  के  साथ  मैं
 आपका  आभार  माता  हू।

 SHRI  *  s.  MAHAJAN  (Buldana)  :  We
 have  just  emerged  out  of a  period  of  a  great
 crisis,  a  period  during  which  our  resources,
 both  physical  as  well  as  fiscal  were  strained
 to  their  utmost.  The  influx  of  refugees  and
 the  outbreak  of  war  with  Pakistan  were  great
 calamities  but  we  faced  them  boldly  and
 successfully.  Our  economy  responded  well
 to  the  challenge.  Our  Finance  Minister
 through  additional  imposts  could  mobilise
 resources  to  the  extent  of  Rs.  500  crores  in
 a  full  year.

 With  this  background  and  the  economic
 philosophy  which  we  have  accepted,  I  think
 the  budget  presented  by  the  hon,  Finance
 Minister  is  the  best  budget  in  the  circum-
 stances.  Quite  rightly,  he  has  refrained  from
 enhancing  the  existing  rates  of  personal
 income-lax  and  introducing  radical  changes
 in  the  structure  of  taxation  as  a  whole,  He
 hes  carefully  avoided  relying  heavily  on  deficit
 financing  and  limiting  it  to  Rs.  375  crores
 during  1972-73,  At  the  same  time,  he  has
 succeeded  in  glving  the  budget  a  greater
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 orientation  towards  welfare  and  social  justice.
 This  ह  indeed  the  main  and  striking  feature
 of  the  budget.

 The  Finance  Minister  has  recognised  the
 imperative  need  to  accelerate  the  pace  of
 growth  and  social  welfare  and  has,  therefore,
 proposed  to  increase  the  budgetary  provision
 for  the  Central  and  Centrally  sponsored
 schemes  from  Rs.  1455  crores  in  1971-72  to
 Rs.  1878  crores  in  1972-73,  that  is,  by  Rs
 332  crores  or  nearly  one-fourth  in  a  single
 year.

 Tuking  the  Centre  and  the  States  and  the
 Union  territories  together,  the  1011  provision
 for  the  Plan  next  year  comes  to  Rs  3973
 crores,  as  against  Rs.  3263  crores  in  the
 current  yetr.  This  mzans  2  increase  of
 Rs  710  crores  in  the  total  investment  expen-
 diture.  Sacha  massive  increase  in  invest-
 ment  is  bound  to  remove  industrial  slack  or
 the  slack  in  industrial  production  and  promote
 the  rate  of  economic  growth.

 With  th2  price  level  more  or  less  under
 control,  sinc:  there  was  an  increase  of  only
 3.9  per  cent  dusing  the  the  year  in  spite  of
 the  war  und  in  sptte  of  the  tremendous  increase
 in  net  bink  credit  to  Government  and  m  the
 supply  of  money  in  the  hands  of  the  people
 and  the  fairly  comfortable  foreign  exchange
 position,  there  is  no  re1soa  why  the  economy
 $'  ould  not  respond  to  this  impetus  or  this
 stimulus  of  a  step-up  in  investment.

 The  proposed  investment  will  be  spread
 over  all  the  crucial  areas  of  the  econumy,
 areas  which  react  upon  one  another  and  are
 interdependent,  arcas  such  as  irrigation  and
 power,  mines  and  metals,  industry  including
 petroleum,  chemicals,  steel  and  heavy  engi-
 Neering,  shipping  and  transport,  posts  and
 telegraphs  and  railways.  The  cate  of  invest-
 ment  was  7.4  per  cent  in  1969,  then  it
 dropped  to  48  per  cent  in  1970;  during
 1971-72,  it  threatens  to  fall  even  bslow  4  per
 cent.  This  is  far  below  the  growth  rate
 envisaged  in  the  Fourth  Plan,  namely  8-9  per
 cent  every  year.  The  industrics  mainly
 responsible  for  this  fall  in  the  rate  of  growth
 or  production  are  industiues  manufacturing
 food  articles,  cotton  textites,  wagon  building,
 paper  machinery,  stcel,  chemicals  and  so  on
 This  shows  that  the  slowing  down  of
 production  has  been  fairly  pervasive,
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 The  increase  of  Rs,  710  crores  in  the  plan
 outlay  in  the  public  sector  will  also  stimulate
 investment  in  the  private  sector,  During
 the  last  so  many  years  it  has  been  our
 experience  that  increasc  in  investment  in  the
 public  sector  acts  as  a  catalyst  for  improve-
 ment  in  the  private  sector  also.

 Some  critics  have  contended  that  in  spite
 of  this  increase  in  investm:nt,  the  economy
 will  not  bs  pushed  up  and  economic  develop-
 ment  will  not  progress,  on  the  ground,  they
 say,  that  most  of  the  projects  contemplated
 wilt  not  come  to  fruition  during  the  year.
 There  is  no  reason  to  believe  that  the  projects
 undertaken  during  the  year  will  not  fructify
 during  the  course  of  the  year.  IT  believe  most
 of  them  are  bound  to  come  to  fruition.  The
 Finance  Minister  1s  quite  aware  of  the  need
 that  the  projects  should  be  properly  selected
 and  implementen  with  sufficient  spred.

 He  is  also  aware  of  the  fact  that  mere
 provision  of  finance  cannot  keep  up  the
 momentum  of  piogress  Even  if  there  are
 delays—and  d:lays  should  be  avoided  at  any
 cost]  believe  the  investment  expenditure
 will  boost  the  econymy  and  will  set  the
 economic  multiplier  into  operation.

 To  achieve  the  objective  of  आ  increase
 in  the  growth  rate,  three  imp  tant  things  are
 necessary  to  which  special  attention  must  be
 paid  First,  there  should  be  increased  availa-
 bility  of  raw  materials  ft  is  because  of  the
 insuffictency  of  raw  materials  that  industrial
 production  could  not  be  increased  in  the
 last  two  or  three  years.  To  increase  the
 supply  of  raw  materials  we  have  licensed  mini
 plants  in  the  steel  industry  ani  liberalised
 licensing  policy.  The  second  thing  is  that
 we  should  so  orient  our  licensing  policy  as  to
 see  that  industrial  effort  is  expanded  rather
 than  contracted.

 The  third  factor  which  has  to  be  provided
 for  is  to  see  that  the  investment  expenditure
 takes  place  according  to  plan.  We  have
 suffered  from  shortfalls  in  expenditures  during
 1969-70  and  1970-71.  In  1969-70,  it  was
 Rs,  236  crores;  in  1970-71,  it  was  Rs  160
 crores.  During  1971-72  also,  it  is  not  expected
 that  the  total  expenditure  according  to  pian
 will  take  place,  But  the  Finance  Minister  is
 aware  of  the  need  for  increasing  the  tempo
 of  investment  expenditure.  1  hope  the  other
 Ministries  which  have  projects  under  their
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 control  will  rise  to  the  occasion,  complete
 their  projects  in  time  and  succeed  in  raising
 the  investment  rate  to  the  level  of  11  per  cent
 of  the  national  income  which  we  reached  in
 the  last  yzar  of  the  Third  Plan.

 I  come  now  to  two  very  important
 aspects  of  the  Plan,  The  first  is  the  provision
 for  certain  social  welfare  schemes  which  also
 promote  production  potential.  These  schemes
 were  first  included  in  1970-71  in  the  budget
 by  our  Prime  Minister  when  she  was  also
 holding  the  Finance  portfolio.  For  this
 purpose,  we  have  provided  an  amount  of
 Rs.  240  crores.  These  include  schemes  for
 small  farmers,  marginal  farmers,  landless
 labourers,  clearance  or  improvement  of  shims
 in  cities  and  providing  employment  to  cducated
 people,

 Then  we  have  also  provided  nearly  Rs.  112
 crores  for  water  supply  in  the  villages,
 improving  the  health  conditions  in  the  villages
 which  are  alfected  by  guinca  worms  and
 cholera  which  is  endemic  in  one-fourth  of  our
 villages  in  the  country.  These  schemes  are
 the  most  essential  part  of  this  budget  ;  they
 will  increase  the  welfare  of  the  economically
 most  disadvantaged  sections  of  our  population,
 they  will  shed  a  ray  of  light  in  the  dark  and
 unhappy  lives  of  the  most  unfortunate  sections
 of  our  people.

 The  third  feature  of  this  budget  is  that
 it  has  laid  down  clearly  our  objective  of
 economic  self-reliance.  We  have  to  be  clear
 about  the  nature  of  sclf-reliance,  It  means
 that  our  exports  should  pay  for  our  imports,
 It  means  that  we  should  not  rely  on  foreign
 countries  far  our  economic  development.  We
 should  sec  that  our  exports  pay  not  only  for
 our  imports  but  also  for  the  interest  on
 previous  debts  and  the  instalments  on  capital
 payment.  The  problem  is  stupendous.  But
 our  Finance  Minister  is  aware  of  the  difficul-
 ties  and  he  has  promised  that  no  effort,
 whether  by  way  of  provision  of  finances  or
 otherwise,  will  be  spared  to  accelerate  the
 process  of  self-reliance  through  import  substi-
 tution  and  export  promotion,

 An  hon.  Member  on  the  other  side  said
 that  our  talk  of  self-reliance  is  self-deviption.
 I  believe  the  hon.  Member  did  not  get  his  facts
 correctly,  During  the  last  five  years,  we  have
 reduced  the  reliance  on  foreign  powers  to  a
 great  extent.  [would  quote  some  figures.

 CHAITRA  2,  1894  (SAKA)  Budget,  1972-73—Genl.  178
 Dise.

 For  instance,  in  1967-68,  the  gross  help  we
 received  from  foreign  powers  was  Rs.  1,196
 crores,  The  amount  was  reduced  in  1971-72.
 to  Rs.  778  crores  If  you  take  the  net  aid,  in
 1967-68,  wa  received  Rs.  863  crores.  and  in
 1971-72,  it  was  only  Rs,  328  crores.  This  shows
 that  we  are  moving  in  that  direction  and
 this  year  we  are  determined  to  sec  that  this
 Process  goes  on  more  rapidly  than  before.

 Then,  doubts  have  been  expressed  about
 the  price  level.  During  the  last  year—

 PROF.  MADHU  DANDAVATE  :  Just
 a  second  ;  1  was  referring  to  the  cumulative
 external  assistance,

 SHRI  Y.  S.  MATIAJAN  :  Even  the  cumu-
 lative  burden  reflects  itself  in  the  payment  of
 interest  and  instalments  on  capital.  So,  in
 spite  of  the  cumulative  increase  in  the  total
 debt,  our  net  reliance  this  year  is  Rs.  328
 crores,  whereas  it  was  Rs.  863  crores  in
 1967-68,

 There  have  been  doubts  cast  about  the
 price  level,  1am  afraid  some  hon.  Members
 are  eatremely  pessimistic.  Last  year,  as  I  have
 said,  in  spite  of  the  war,  in  spite  of  the  tre-
 mendous  increase  inthe  amount  of  money  in
 the  hands.  of  the  people,  prices  have  increa-
 sed  only  by  3.9  per  cent.  We  want  a  stable
 price  Ievel,  not  a  rigid  level.  A  stable  price
 level  means  a  price  level  which  varies  in  either
 direction  to  the  cstent  of  three  per  cent.  It
 increased  by  39  per  cent  last  year.  Itis  true
 that  the  prices  of  some  commodities  have  risen
 enormously.  I  think  the  Government  is  aware
 of  that  --particularly  the  prices  of  oil,  sugar,
 etc.,  and  efforts  are  being  made  to  see  that
 these  prices  arc  controlled.  If  during  the  last
 year,  our  experionee  was  not  unhappy,  I  be-
 lieve  in  the  next  year,  when  we  rely  upon  a
 faster  growth,  there  is  no  reason  why  oue  eco-
 nomy  should  not  respond  to  the  stimulus  and
 the  massive  increase  in  our  investment.  If
 production  increases  and  very  likely  it  will  on
 the  agricultural  front  we  are  doing  pretty  well
 and  on  the  industrial  front  also  most  of  our
 diMficulties  are  likely  to  vanish  in  the  immediate
 fulure—if  production  responds,  there  is  no
 reason  why  the  price  level  should  not  remain
 stable.

 There  has  been  an  sncrease  in  taxation  on
 fertilisers  and  kerosene.  I  eome  from  an  area
 which  ig  rural  in  character,  and  I  know  that
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 we  have  been  promoting  the  use  of  fertilisers
 by  farmers,  big  and  small.  At  the  moment,
 fertilisers  are  used  mostly  by  big  farmers.
 Small  farmers  try  to  use  them  and  get  fertilt-
 sers  by  way  of  loans  from  co-operative  societies,
 but  our  experience  is  that  small  farmers  often
 sell  them  at  a  smaller  price  to  the  big  land-
 lords,  and  spend  the  money  which  they  realise
 for  other  urgent  needs.  If  one  object  is  to
 increase  the  use  of  fertilisers,  by  imposing  a
 tax  on  them,  we  will  be  discouraging  the  far-
 mers  from  using  them.  This  will  act  mainly
 against  the  smaller  farmers  whose  productivity
 needs  to  be  increased  more  than  that  of  the
 bigger  farmers,

 With  regard  to  the  increased  tax  on  kero-
 sence,  most  of  the  villages  have  already  got
 electricity—  villages  with  effective  leadership.
 The  smaller  villages  and  those  which  are  in
 hilly  areas  which  are  poor  and  have  no  effective
 leadership  only  have  to  use  kerosene  for  light-
 ing  in  houses.  Middle  class  people  also  use
 it  as  fuel  for  cooking.  It  is  these  economically
 weak  sections  of  our  peopie  who  will  have  to
 bear  the  burden  of  this  increase  in  the  tax.
 The  hon.  Finance  Minister  says  that  traders
 mix  it  with  petrol,  This  means  that  for  the
 malpractices  of  the  traders  we  will  be  puni-
 shing  the  economically  weak  sections  of  our
 people.  I  hope  the  Finance  Minister  will
 think  over  it  again.

 T  recommend  this  Budget  for  the  acecptance
 of  the  House  because  it  makes  a  thrust  forward  ;
 because  it  makes  for  an  increase  in  the  real
 rate  of  growth  if  the  economy  and  in  the  welfare
 of  the  poorer  Sections  of  our  pcople,  and  be-
 cause  it  makes  a  big  stride  towards  self-
 reliance,

 SHRI  M.  M.  JOSEPH  (Peermade)  :  The
 Finance  Minister  has  presented  his  budget  for
 1972-73  and  says  that  it  will  promote
 growth  and  social  justice.  But  what  do  we
 actually  find  ?

 The  poor  man  has  to  pay  more  for  the
 essential  commodities  and  Rs.  145  crores  are
 to  be  collected  by  way  of  excise  duties.  The
 levy  on  kerosene  accounts  for  nearly  Rs.  30
 croces,  It  will  hit  hard  the  common  man  who
 uses  it.  for  lighting  and  cooking  purposes,
 Similarly  the  tax  on  chemical  fertilisers  and
 power  driven  pump  sets  will  hamper  the  green
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 revolution  in  the  villages.  The  taxes  on  these
 items  have  to  be  reconsidered  aud  withdrawn.

 I  want  to  refer  to  the  middle  class  and
 lower  middie-class  psople  in  this  country.
 Their  percentage  is  high.  Due  to  the  indis-
 creet  policy  of  the  Government,  more  people
 are  becoming  poor.  Government  is  creating
 more  garibis,  instead  of  Aafaging  it.  1  shall
 refer  to  the  concessions  given  to  the  backward
 and  scheduled  Caste  people.  J  am  not  against
 their  getting  them.  Only  I  request  you  to
 continue  them  with  some  modifications,  My
 friend  Mr.  Gopalan  from  the  Congress  side
 referred  to  this  a  few  minutes  ago.  My  de-
 mand  is  that  the  Government  has  to  consider
 all  the  people,  crores  of  people,  who  are  ccono-
 mically  worse  off  than  those  who  belong  to  the
 scheduled  Castes  and  Scheduled  Tribes.  The
 so-called  Brahmins,  Nairs  and  Maharajas  and
 upper  class  people  are  becoming  poor  day  by
 day.  But  the  ruling  party  has  continued  the
 system  with  political  motives.  I  request  that
 these  reservations  and  concessions  must  be
 made  on  economic  grounds,  and  not  on  re-
 ligious  or  community  basis.  Any  person,  be
 it  a  Hindu,  Muslim  or  Christian  or  Buddhist,
 is  an  Indian  after  all.  Jf  a  Hindu  Harijan  is
 converted  into  a  Christian  Harijan,  how  does
 his  economic  status  improve  or  worsen  ?  It  is
 the  duty  of  the  Government  not  to  discrimi-
 nate  communities.  So,  1  request  that  these
 concessions  and  reservations  be  made  purely
 on  an  economic  basis.

 In  the  last  year’s  budget  speech  I  requested
 the  creation  of  a  coconut  board  on  the  lines
 of  the  Coffee  Board  or  Rubber  Board.  Condi-
 tions  for  cultivation  of  coconut  in  the  State  of
 Kerala  are  getting  worse  day  by  day  and  the
 yield  is  dwindling.  The  priceis  going  down
 day  by  day.  Raising  of  cocoanut  is  not  be-
 coming  fruitfull.  The  sameis  the  case  with
 other  cash  crops  like  cardamom,  pepper  ete,
 I  come  from  a  plantation  area,  The  Centre
 is  getting  more  than  30  per  cent  of  its  foreign
 exchange  from  the  cash  crops  export  of  Kerala.
 So,  it  is  only  just  that  a  good  percentage  of
 this  should  be  utilised  for  the  betterment  of
 these  plantation  industries  in  our  State.

 There  is  an  acute  problem  facing  my  State,
 and  my  State.  only  in  India,  This  is  the
 annual  sea  erosion,  According  to  legend,
 Kerala  was  reclaimed  from  the  sea  by  Lord:
 Parasurama.  No,  the  mother  sea  is  annually.
 taking  back  hundred  of  acres  of  sea  coast’
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 during  the  monsoon  period.  Thousands  of
 people  are  becoming  homeless  every  year  due  to
 this  misfortune,  Of  course,  the  Centre  is  giving
 some  aid  ducing  the  period  of  calamity,  but
 this  is  not  a  remedy,  I  demand  that  a  perma-
 nent  solution  should  be  found  by  raising  a
 permanent  bund  along  the  sca  coast,  This  is
 a  peculiar  thing  happening  in  my  State  only.
 No  other  State  is  having  this  kind  of  problem
 The  finances  of  the  State  are  not  sufficient  to
 meet  this  enormous  expenditure,  So,  I  re-
 quest  that  this  problem  of  sea  crosion  may  be
 taken  up  as  a  national  problem.  The  Centre
 should  meet  the  entire  expenditure

 Iam  really  glad  to  see  that  the  Centre  is
 taking  interest  1  the  problem  of  the  educated
 unemployed  3  request  that  my  State  should
 be  given  first  preference  in  this  matter  because
 the  number  of  educated  unemployed  is  higher
 in  my  State  than  inany  other  State  Our
 State  1s  facing  acute  unemployment  problem
 I€  more  industrial  units  for  established,  a  good
 percentage  of  unemployment  can  ७७  solved,
 but  the  pity  is  that  Kerala  is  tgnored  when
 major  industrial  projects  are  thought  of

 In  conclusion 1  request  that  the  rcasonal
 imbalances  now  existing  should  be  wiped
 out.

 SHRI  CHAPALENDU  BHALFIFACHAR-
 YYIYA  (Gitidth)  :  At  the  outset,  1  must
 express  my  appreciation  for  what  the  Finance
 Minister  has  done  ॥  terms  of  tax  cllort,  to
 maintain  growth  in  the  face  of  relative
 Stagnation,  through  additional  investment,
 and  to  hold  the  price  line  in  spite  of  increased
 supply  of  moncy.

 There  are  certain  bright  features  in  this
 Budget,  e.g.  Rs.  125  crores  lump  sun  provision
 for  rural  water  supply  and  rural  homesteads
 and  schemes  for  the  educated  uncemployedi
 increase  in  the  budgetary  provision  from
 Rs,  6  to  Rs.  12  crores  and  from  Rs,  3  to
 to  Rs.  6  crores  to  take  care  of  marginal  and
 small  farmers  ;  about  Rs.  72  crores
 for  drought-prone  aieas;  and  an  inercase
 from  Rs.  11  to  Rs,  21.5  crores  for  the
 nutrition  programme,  But  like  Oliver  Twist
 we  want  more,

 उ  happen  to  come  from  the  Chota  Nagpur
 region  of  Bihar.  After  20  years  of  planning,
 Bihar  is  last  but  one  in  the  list.  When  it
 comes  to  Chota  Nagpur,  which  constitutes
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 40  per  cent  of  Bihar  in  terms  of  area  and  25
 per  cent  in  terms  of  population,  the  less  said
 the  better.  We  are  having  emergence  of  a
 two-sector  economy.  There  is  the  automated
 sophisticated  modern  industry  and  a  vale  of
 tears  nearby  in  a  primitive  economy.
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 I  refer  to  village  Dugda,  to  illustrate  my
 point.  You  have  the  Dugda  Washery  of  the
 Hindustan  Stecl,  the  Chandrapura  thermal
 power  station,  of  9.  V.  ron  which  is  the  largest
 thermal  power  station  in  Asia,  the  largest
 coal-quarry  mines-in  Bermo  and  the  Bokaro
 thermal  power  plant  -in  short  an  industrial
 complex  is  there,  But  what  about  Dugda,  a
 village  in  Chandiapura  police  station,  just  a
 ole  of?  Then  lands  were  acquired  for  the
 Dudga  Washcry.  but  the  men  were  not  given
 employment.  There  are  750  hamlets  in
 various  stages  of  dbrepair.  There  are  350
 fIshermen,  27  tanks  and  theie  is  at  least  ons
 leprosy  patient  ॥  each  of  150  of  these
 hunilets.  These  twenty  years  of  macro-
 planning  has  passed  them  by  without  making
 a  dent!

 SHS!  JAGDISH  BHATTACHAYYA
 (Ghatal)  :  Thete  is  no  guorum.

 MR,  DEPULY-SPLEARER  :  The  bell  is
 being  rung  ..

 Now  there  is  quorum,  He  may  continue,

 SHIRE  CHAPALLNDU  BHATTACHAR-
 YYIA  ;  Why  and  how  has  this  happened  ?
 Were  our  calculitions  of  econometres  paras
 meters  wrong?)  Was  the  econometric  model
 on  which  the  enttre  plauning  rested  wrong  ?
 If  so,  आ  what  particulars  ?

 T  made  a  point  Jast  year  and  1  propose
 to  make  it  agan  Iam  not  satisfied  that
 these  various  rounds,  of  National  Sample
 Survey  give  us  the  correct  picture  in  depth.
 We  have  not  got  basic  data  of  adequate
 coverage  on  many  items  and  that  has  resulted,
 after  twenty  years  of  planning,  in  an  uneven
 development  of  the  various  regions  in  Tadia
 itself.  In  order  to  indentify  the  under-
 developed  regions  in  a  developing  economy,
 we  have  to  have  various  statistics  of  popu-
 lation,  birth,  death,  migration,  level  of
 employment  and  unemployment,  etc.,  anchal-
 wise  or  block-wise.  In  fact,  a  data  bank
 should  be  opsned  and  data  made  available
 here,  so  that  we  could  frame  policies  on  the
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 ground  and  not  just  have  macro  planning
 and  let  the  State  do  it  only  10  in  In  Dupth
 study  of  economic  change,  we  have  to  go  at
 least  to  the  block  level  ,  we  cinnot  escape  it

 I  come  from  that  region  of  Ch  >tanagpur
 There  1s  a  lot  of  thinking  क90  unemploy-
 ment  and  about  the  level  of  under  emp'oymcent,
 there  are  various  figures  given  But  whit
 about  the  committee  on  uncmployment  5८
 up  under  Shut  Bhagiatr?  He  had  rom.
 mendd  Rs  2,000  crores  of  investment
 during  the  next  two  yeirs  Making  allowance
 for  the  amount  already  provid  in’  the
 previous  budgets  about  Rs  780  crores  mostly
 in  the  neglected  rural  mgions  के  agunst  this
 recommendation  of  Ry  2000  ciorcs  the  budy.t
 provision  made  by  our  Finance  Minister  docs
 not  go  much  far  Hy  docs  not  ६०  very  far
 and  falls  short  of  our  expectation

 Then  there  ts  the  question  of  helpins,
 self  employed  people  1  would  revert  to  the
 four  labour-intensive  industries  im  out  recon
 namely,  mica,  shellac,  silk  and  ७९  TE  hive  to
 submit  humbly  that  they  have  not  got  a  fair
 deal so  far  Ihere  is  a  esport  duty  of  40
 per  cent  ad  valorem  on  mica  which  15  a  dead
 weight  and  the  entire  incidence  of  that  duty
 has  been  passed  on  to  the  sweited  mia
 workers  on  whose  skill  alone  ॥  cntire
 export-oriented  industry  stands  =‘  [here  15  talk
 of  canalisation  Unless  the  entire  export
 trade  15  taken  over  wholcsale  the  canalisation
 Process  cannot  be  compicitcd  During  the
 last  twenty  years  small  self-employed  mica
 men,  who  used  to  carn  Rs  200  to  Rs  000
 P  M  onacapital  of  Rs  500  have  bein
 completely  elimmated  So  I  humbly  request
 the  Finance  Ministe:  to  give  a  fresh  look  to
 this  aspect  of  the  question

 Chotanagpur  15  primarily  suited  for
 growing  of  long  staple  cotton,  soya  bcans,
 peanuts,  citrus  fruits  and  yack  थ  Recently
 we  were  told  that  17  distrits  have  been
 identified  for  growing  of  extra  cotton  Now,
 we  are  spending  Rs  100  crores  of  our  foreign
 exchange  for  its  import  In  that  context,
 who  identified  these  districts  9  Why  was
 Chottanagpur,  one  of  the  most  backward  of
 the  regions,  passed  over  ?  There  1s  something
 wrong  somewhere  in  our  planning  and  in  our
 tdenttfication  of  those  regions,
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 Then  I  would  come  to  the  question  of
 co  operative  financing  These  figures  will
 part'y  cxplainm  why  ७  region  15
 backward  ‘The  following  arc  the  figures
 of  overdues  by  Central  co  operative  banks
 ॥  the  various  States  Andhia  Pradesh
 Rs  110  crores,  Assam  Rs  5  crores  ,  Bihar  Rs
 27  croies  Gujarat  Rs  166  crores,  Madhya
 Pradesh  Rs  90  crores,  Maharashtra  Rs  251
 crores,  Tamilnadu  Rs  110  croies,  UP  Rs
 135  crores  ard  West  Bengal  Rs  23  crores
 This  variation  in  the  amount  of  money  pumped
 through  co  opetative  societits  1  various
 States  has  hid  a  great  effect  on  whit  15
 cilkd  the  priming  of  the  pumps  Our
 Putps  woe  never  adcquatcly  primed  because
 of  the  shortage  of  credit  ind  cconumy  never
 got  a  helping  hind
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 Chot  toigpur  has  a  one  civp  economy  ind
 the  incon  from  one  were  raicly  excerds
 Rs  १0  11८9  ate  condemned  to  perpetual
 poverty  all  the  time  Grlittering  new  towns
 have  and  will  9८  coming  up  as  the  two  sector
 cc  wnomy  —without  iny  intermedi  ite  technology
 ०6.0  the  gap)  amy  be  oper  iting  for  decades
 together

 In  order  to  change  the  situation,  I  have
 very  humbly  sug  ested  that  special  eflorts
 hou!  ]  be  made  ind  thst  crops  should  be

 grown  so  that  the  आ  man,  the  Tribal,  the
 Haryans,  the  poor  who  lives  in  himlets
 would  be  8  tting  mliuof  Rs  50  an  acre,
 Rs  509  an  acre,  That  shall  have  to  be
 another  day  10  them  lives

 They  $+  that  the  only  constant  of  history
 is  change  अ  wish  it  were  so  for  Chhota
 Nigpur  [t  has  been  so  long  the  other  way
 round  So  far  as  Chota  N  wgpur  15  concerned,
 the  only  change  has  been  a  stationary  state
 of  cconomy  even  regression

 18  हद  hes
 {Suri  K  ब  Tiwary  wt  the  chair.  1

 a भोगे झा  (जयनगर)  जो  बजट  वित्त
 मती  जी  ने  हमारे  सामने  रखा है  उसके  सम्बन्ध
 म  उन्होने  बडी  स्पष्टता  से  कहा  है  कि  विकास,
 सामाजिक  न्याय,  आत्मनिर्भरता,  पूजीनिवेश  और

 साधन  सगर हू,  सब  ऐसी  पिबियाये  है  जो  कुछ  हद

 तक  और  वास्तव मे  उस  सीमा  से  काफी  आगे

 तर  जद्दा  कक  आम  तौर  पर  सभा  जाता  है,
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 एक  दूसरे को  संबल  देती है।  हमें  अपनी  बजट
 सम्बन्धी  और  अन्य  नीतियों  मे  समुचित  परिवर्तन

 लाकर  इन  प्रिया  की  गति  को  तेज  करना है।
 इस  प्रस्तावना  के  बाद  के  बजटों  के  जरिए  इन

 नीतियो  को  जी  एक  दूसरे  से  जुड़ी  हुई  हालत  में

 है,  आगे  बढाने  का  प्रयास  किया  जाएगा,  ऐसा

 कहा  गया  है  1  लेकिन  पूरा  बजट  पढने  पर  और

 सुल्तानो  के  ऊपर  ध्यान  देने  के  वाद  एक  बहुत  बड़ी
 निराशा  ही  हाथ  लगती  है।  जहा  तक  विकास
 का  सवाल  है  उम  प्रश्न  पर  बजट मे  भी  और
 उसके  पहले  सदन  मे  रखी  गई  आर्थिक  समीक्षा  में
 भी  यही  रोना  रोया  गया  है  कि  औद्योगिक  गति
 मे  हलाम  हुआ  है  पिछल  कुछ  वर्षो  मे  और  टसके

 लिए  हिन्दुस्तान  के  वरोडर्पान  जो  आबाद  उठाते

 रहे  ह ेऔर  पिछने  साल  के  चुनावी  मे  जो  लोक
 सभा  के  लिए  रण  थे,  हार  जाने  के  वाद  भी  उनके
 राजनीतिक  प्रतिनिधि  जो  आवाज  उठाते  रहे  है;
 इस  बजट  के  जस्सी  पूगी  तरह  गे  उग  आवाज  को
 प्रतिध्वनित  किया  गया  हे,  उसकी  प्रतिध्वनि  उस
 बजट  मे  दिलवाई  देती  है।  बे  कहा  करते  थे  कि
 उत्पादन  बृद्धि  बागबानों  मे  तभी  होगी  जबकि
 मालिकों  को  करा  के  बोझ  से  मुक्त  परखा  जाएगा
 कौर  उनके  मुनाफा  पर  कोई  भी  अंकुश  नहीं
 लगाया  जाएगा।  केवल  उस  स्थिति  ने  उनको
 उत्साह  होगा  कि  बे  उत्पादन  बढाएं  1  यही  कारण

 है  कि  जहा  पिछले  एक  साल  के  अन्दर  683  करोड
 रुपये  के  नए  कर  लगाये  गए  है,  और  अभी  इस
 बजट  मे  183  करोड  के  नग  कर  लगाए  गए  2,
 वहा  कारखाना  के  मालिकों  पर  अत्यन्त  नगण्य  ही
 कर  लगे है।  इस  प्रकार  से-  करो  से  उनको

 छूट  दी  जा  रही है  और  थे  थे  तत्व  है  जिनकी
 आधिक  व  राजनीतिक  विचारधारा  वाले  लोगो
 को  परास्त  करके  शासक  दल  पिछले  साल  इतने
 बड़े  बहुमत  मे  शासन  मे  आया  है  1  थे  लोग  यह
 आग्रह  किया  करते  थे  कि  करों  मे  छुट  देकर  ही
 उत्पादन  बढ़ाना  सम्भव  हो  सकेगा  या  टिका  रह
 सकेगा।  प्रश्न  यह  है  कि  क्या  केवल  उनको  करो
 से  छूट  देकर  तथा  उनके  मुनाफे को  बेलगाम  रख

 कर  देश  का  उत्पादन  बढ़  सकेगा?  मैं  समझता

 हूं  कि  यदि  पह  वांछनीय भी  हो  तब  भी  इसको

 नहीं  किया  जाना  चाहिए।  मैं  विदेशी  बाजार  के
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 बारे  में  अभी  कुछ  नही  कह  रहा  हूँ  लेकिन  घरेलू
 बाजार  के  बारे  मे  वास्तविकता  यह  है  कि  अय-
 शक्ति  का  ह्वास  हुआ  है।  इसी  वजह  से  श्री
 मोरारजी  देसाई  जिस  समय  बह वित्त  मंत्री  थे

 उन्होंने  कहा था  कि  सुस्ती  आई  है।  मदी  उन्होने
 नही  कहा  लेकिन  कहा  कि  सुस्ती  आयी  है।  इम
 की  वजह से  चार  साल  तक  योजना  का  काम
 बन्द  कर  दिया  गया।  विश्व  वेक  के  कम  पर
 हमने  दश  को  चार  साल  तक  योजना  से  नदी  दे
 दी।  प्रधान  मी  उस  समय  भी  श्रीमती  इन्दिरा
 साथी  थी।  उस  समय  भी  उनकी  पार्टी  को  बहुत
 कदा  बहुमत  दस  सदन  मे  प्राप्त  था।  तबर  योजना
 को  पट्टी  कर  हमको  योजना  विहीन  बना  दिया
 गया  चार  साल  तक  करोड़पतियों  को  उत्पादन
 बढाने  के  लिए  पूरा  ओन्‍्साहन  दिया  गया।  ऐसी
 हथिनी  पैदा  की  गई  कि  चार  सौ  कारखाना  को
 देश  मे  बन्द  होना  पडा।  पह  1968-69  की  बात

 हे।  लाखो  श्रमिक  को  काम  से  छुट्टी  दे  दी  गई
 और  उनको  बेरोजगार  कर  दिया  गया  ।  इस  वास्ते
 यह  सब  किया  गया  कि  अय  शक्ति  का  देश  मे
 अभाव  था  ।  तब  हमारे  करोड़पतियों  ने  एसी  नीति
 अपनाई  जो  राष्ट्रहित  विरोधी  नीति  यी।  हिरनी
 उन्होने  यह  बनाई  कि  उत्पादन  घटाओ,  मुनाफा
 बताओ।  कम  सामान  पैदा  करो  और  सामान  को

 महगा  वना  कर  ज्यदा  मुनाफा  अदाओ  ।  ज्यादा
 माल  होगा,  सस्य  मे  जाएगा  यह  आत  अनुभव  मे
 गलत  साबित  हो  चुकी  है।  स्वयं  उत्पादन  बढ़ाने
 से  माल  सस्ता  नही  होगा  और  न  हुआ  है।
 उत्पादन  घटा  कर  मुनाफा  बढाने  की  नीति  जो
 उस  समय  थी,  फिर  उस  नीति  को  हिन्दुस्तान  के
 उद्योगपतियों  ने  चालू  कर  दिया  और  इस  बजट
 के  जरिये  उनकी  स  नीति  का  पूरी  तरह  से
 समर्थन  किया  गया  है।  केवल  यही  नही  कि
 उधोगपतियो  पर  करो  का  बोझा  नही  डाला  गया,
 सिर्फ  यही  नही  कि  उनको  लूटने  की  पूरी  छूट  दे
 दी  गई  है,  लेकिन  बडी  निराशा  की  बात  यद  है
 कि  बैकों  के  राष्ट्रीकरण  वे  बाद  जो  आम  लोगों

 को  आशा  थी-और  हम  सब  को  आशा  यी  कि

 यह  जो  देश  की  सम्पत्ति है,  बैठो  का  जो  रुपया

 है,  यह  वहां  जाएगा,  इसको  वहा  गाया  जाएगा

 जहां  इसकी  ज्यादा  आवश्यकता  है,  यानी  छोटे
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 श्री  भोगेन्द्र  झा]
 तथा  मंअले  उद्योगों  के  लिए,  वह  आशा  भी  पूरी

 नहीं  हुई।  चाहे  राष्ट्रीयकृत  बैंक हो  या  दूसरे
 बैंक  हों  या  इंडस्ट्रियल  फाइनेंस  कारपोरेशन  हो,
 यह  जितना  भी  इंस्टीट्यूशनल  क्रेडिट  का  मामला

 है,  उसका  बहुत  बड़ा  हिस्सा  अभी  भी  हिन्दुस्तान
 के  करोड़पतियों  के  हाथ  में  जा  रहा  है,  जो  पुराने
 बैकपति  थे  उनके  हाथ  में  जा  रहा  है।  इस  माने
 में  बैंक  राष्ट्रीयकरण  के  बाद  भी  उनको  रुपये  के
 मामले  में  कोई  दिक्कत  नहीं  हुई  है।  वहुत  बड़ा
 हिस्सा-बैंकों  का  वे  अभी  भी  ऋणों  के  रूप  में

 हम  कर  रहे  हैं,  देश  का  धन  वे  े  रहे  हैं  और
 देश  की  आम  जनता  के  लिए,  जन  गण  के  19:14
 समाजवाद  के  शब्द  का  इस्तैमाल  किया  जा  रहा
 है।  यह  सरकार  समाजवाद  लाएगी,  इसकी  आशा

 में  इस  सरकार से  नहीं  करता  हूं।  इसकी  मुझे
 कोई  शिकायत  भी  नहीं  है  क्योंकि  पूंजीवादी
 व्यवस्था  में,  पूंजीवादी  तंत्र  में  एक  पूंजीवादी  पार्टी
 से  यह  आशा  करना  बेकार  है--

 एक  माननीय  सदस्य:  हाथ  क्यों  इसके  साथ
 मिलाते  हो  ?

 श्री  भोगेगा  झा:  जान  बर्म  कर  हाथ  मिलाते

 हैं।  यह  अच्छी  तरह  से  जानते  हैं  कि  यह  पूंजी-
 वादी  पार्टी  है।  लेकिन  अमरीकी  साम्राज्यवाद
 जो  इस  देश  को  हड़पना  चाहता  है,  हम  चाहते हैं
 कि  हेम  दोनों  मिल  कर  उससे  मुकाबला  करें,  उस

 से  देश  की  रक्षा  करे  हम  धोखे  में  नहीं  हैं  और

 चाहते हैं  कि  आप  भी  धोखे  में  नरहें।  मैं  यह
 भी  स्पष्ट  कर  देना  चाहता  हूं  कि  जब  खतरा  होगा
 हम  आप  से  भी  हाथ  पिलायेंगे।  देश  के  अन्दर
 जो  देशद्रोही  शक्तियां  हैं,  उनसे  अगर  खतरा

 होगा  ती  हम  आप  से  हाथ  पिलायेंगे  छेकिन  समझ

 च्  कर  पिलायेंगे।  आपकी  पार्टी  पूंजीवादी  पार्टी

 है,  जहां  तक  पार्टी का  सवाल  है।  यह  नहीं  99
 प्रतिशत  पूंजीवादी  पार्टी  है।  बल्कि  शत  प्रतिशत

 पूंजीवादी  पार्टी  है।

 ऐसे  भाषण  किये  जा  रहे  हैं  कि  समाजवाद

 इस  देश  में  हम  ला  रहे  हैं।  आप  समाजवाद  न

 ला  सकेंगे, इसका  हमें  पूरा  भरोसा है  और  इसके
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 लिए  आपके  खिलाफ  हमें  शिकायत  भी  नहीं  है।
 लेकिन  मैं  आग्रह  यह  करना  चाहता  हूं  कि  क्यां

 यह  आपके लिए  सम्भव  है  कि  जो  देश  का  धन
 है,  जो  राष्ट्र  का  पैसा  है  और  जिस  को  आप  बैंकों
 या  दूसरों  के  जरिये  इन  करोड़पतियों  को  देते  हैं,
 उसको  देना  दर्द  कर  दिया  जाए।  मैं  चाहता हूं
 कि  उन्हें  आप  कह  दें  कि आप  कारखाने  बनाओ,
 आप  व्यापार  करो  लेकिन  अपने  पैसे  से  करो,  देश
 के  धन  से  मत  करो  ।  क्या  यह  कहने  की  हिम्मत

 इस  सरकार में  है?  मैं  समझता हूं  नहीं  है  ।  सारे
 देश  का  धन  जमा  करके  उनको  दिया  जा  रहा  है
 और  फिर  भी  भापग  हो  रहे  हैं  कि  हम  समाजवाद
 लाएंगे  |  यह  बहुत  बड़ी  वंचना  है  जो  राष्ट्रीय
 पैमाने  पर  हो  रही  है,  समुचे  देश  को  धोखा  दिया
 जा  रहा  हे।  हमें  चाहिए  कि  ओ  राष्ट्र  का  धन

 है,  उसकी  हम  उनसे  रक्षा  करें  ।  अगर  यह  सरकार
 हिम्मत  करके  देश  के  जिन  बड़े  बड़े  उद्योगपतियों
 ने  या  करोड़पतियों  ने  बैंकों  से ऋण  ले  रखा  है
 या  दूसरी  एजेन्सियों  से ऋण  के  रखा  है,  उनको
 कह  दे  कि  एक  सप्ताह  या  दो  सप्ताह  या  एक
 महीने  के  अन्दर  अन्दर  वे  उसकी  वापिस  कर  दें
 तो  आप  देखेंगे  कि  चीनी  रुपये  किलो  या  डेढ़  रुपये
 किलो  बिकने  लग  जाएगी।  अगर  आप  स  पैसे
 को  उनसे  वापिस  लेते  हैं  तो  सिमेंट,  कपड़े  आदि
 के  दाम  जहां  आप  लाना  चाहते  हैं,  आसानी  से
 वहां  आ  सकते  हैं।  शर्त  यही  है  कि  उनको  बैंकों
 आदि  से  जो  रुपया  दिया  गया  है  उसको  आप
 वापिस  ले  लें।  अगर  आप  वापिस  नहीं  ले  सकते

 हैं  तो  केवल  उन  से  आप  इसकी  मांग  करें,  एलान
 करदें,  आदेश  ही  दे  दे  तो  आप  देखें  कि  कीमतों
 में  स  आ  जाएगा,  कीमतों  में  कमी  आ  जाएगी
 देश  का  धन  उनकी  देकर  उनकी  पूंजी  को आज

 बढ़ावा  दिया  जा  रहा  है  और  जन  गण  के  लिए
 भाषण  हो  रहे  हैं  समाजवाद  के।  राष्ट्र की
 समूची  सम्पत्ति  उबको  देकर  उनकों  पूंजीवाद
 बढ़ाने  का  मौका  दिया  जा  रहा  है  और  जन  गण
 को  समाजवाद  का  नारा  दिया  जा  रहा  है।
 पिछले  साल  के  लोक  सभा  के  चुनावों,  इस  साल
 के  विधान  सभाओं  के  चुनावों,  बंगला  देश  के
 सवाल  पर  शानदार  विजय  और  पर्ण  राष्ट्रीय

 एकता  के  इजहार  की  पृष्ठभूमि  में  कया  सरकार  से



 189  Genl.

 यह  आशा  करना  वहुत  अनुचित  था  कि  राष्ट्र के
 संचित  धन  को  इन  पूंजीपतियों को  देने पर  अंकुश
 गाने की हिम्मत की  हिम्मत  की  जाती,  या  उस  में  कुछ
 कमी  की  जाती ?  लेकिन  इस  बजट  में  उसका
 जरा  भी  सकेत  नहीं  मिलता  है।

 16  hrs.

 इस  बजट  से  यही  संकेत  मिलता है  कि  आम
 लोगों  पर  करों  का  बोझ  वडाला  जा  रहा  है।  इस
 से  तो  उस  मौलवी  की  कहानी  याद  आती  है,
 जिस  ने  एक  बार  ही  सभी  अण्डे  छेने  के  लए  मुर्गी
 को  मार  दिया।  183  करोड़  रुपये  मे  से  24

 करोड़  रुपये  को  छोड़कर  उत्पादन  कर  आदि  के
 रूप  में  159  करोड़  रुपये  का  बोझ  आम  लोगों
 पर  पड़ेगा।  इससे  उनकी  क्रय-शक्ति  घटेगी,
 उत्पादित  माल  की  खपत  में  कभी  होगी,  कार-
 खानों  का  उत्पादन  और  घटेगा।  टस  स्थिति  में
 हरम  बेकारी  की  समस्या  को  कैसे  हर  कर
 पायेंगे  ?

 जनसंघ  वाले  पहने  यह  नारा  लगाने  थे  -अब
 भी  लगाते  होगे  कि  “हर  हाथ  को  काम,  हर
 खेत  को  पानी  a  यद्यिप  वे  हटिया  और  बोकारों
 का  विरोध  करते  थे,  लेकिन  फिर  भी  बे  हर  हाथ
 को  काम  देने  की  मांग  करते  थे।  जाहिर  है  कि
 सभी  लोगों  को  सड़क  पर  भाड़  देने  का  काम  नहीं
 दिया  जा  सकता  है।  अगर  देश  में  औद्योगीकरण
 नहीं  होगा,  तो  लोगो  को  काम  नहीं  दिया  जा
 सकेगा  t  हस  से  देश  की  तीन-थोथा  जमता  की
 जेब  में  पैसा  नहीं  होगा,  उनके  पास  क्रय-शक्ति
 नहीं  होगी  और  माठ  की  बिक्री  के  लिए  बाजार

 नहीं  होगा  ।  इस  प्रकार इस  बजट के  द्वारा  इस
 देश  की  आम  जनता  की  क्रय-शक्ति  को  घटाकर

 देश  के औद्योगीकरण  पर  चोट  की  जा  रही  है।
 इससे  यह  साफ  जाहिर  है  कि  यह  उत्पादन  बढ़ाने
 और  विकास का  बजट  नही  है।  यह  तो  विकास
 में-राष्ट्रीय  पूंजीवादी  विकास  में  बाधा  डालने
 वाला  बजट  है।

 देश  में  महंगाई  की  वुद्धि  हुई  है  और  होती
 चली जा  रही  है।  यह  दुर्भाग्य की  बात  है  कि

 कुछ  मित्रों  ने  कहा  है  कि  महंगाई  कुछ  कम  हुई
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 है।  आज  इस  देश  के  विभिन्‍न  हिस्सों  में  चीनी

 तीन,  साढ़े  तीन  और  धार  रूपये  किलो के  हिसाब

 से  बिक  रही  है।  वह  तीन  रुपये  किलो  से  बम

 कही  भी  नहीं है।  यह  इम  सरकार  की  नीतियो
 का  परिणाम है।  टस  के  मुकाबले  में  गन्ने  की

 कीमत  नहीं  बढ़ी है।  बहुत  सी  चीनी  मिलों  का
 समय से  पहले  बन्द  हो  जाना इस  बात  का  मंक्रेत

 है  कि  गन्ने  के  उत्पादन  में  कमी  हुई  है।

 इम  बजट  मे  जो  संतोष  प्रकट  किया  गया  है,  वह
 स्वाभाविक  है,  लेकिन  जो  उग  बेफिक्री  का  इजहार
 किया  भया  है  कि  अगर  कृषि  उत्पादन  में  कुछ
 कमी  भी  हो  जाये,  तो  कोर्ड  खतरा  नहीं  है,  वह
 समझ  मे  नहीं  आता  है।  कपास,  गन्ने,  पटसन
 और  तिलहन  आदि  के  उत्पादन  में  कमी  हुई  है।
 हमे  बाहर  से  माल  मंगाने  में  विदेशी  मुद्रा  खर्च
 करनी  पड़  रही  है  ।  जहां  तक  पटसन  का  सम्बन्ध
 है,  हमने  दूसरी  योजना  के  अन्त  में  ही  उतना
 उत्पादन  कर  छाया,  जितना  कि  नीसरी  योजना  के
 अन्त  में  करना  था  1  उनको  हम  आगे  नहीं  बढ़ा
 पा  रहे  है।  इसका  कारण  यह  है  कि  पटसन  और
 चीनो  मिलों  के  मालिक  बड़े  इजारेदार  है  और
 बैकों  की  नीतियों  नथा  कर्ज  देने  के  साधनों  पर
 उन  का  नियंत्रण  है।  इसी  लिए  े  पूजी  इकट्ठा
 कर  लेते  है,  बिक्री  के  लिए  ज्यादा  उत्पादित
 माल  नहीं  बनाते  है  और  उत्पादकों  तथा
 उपभोक्ताओं  को  लूटते  है  1  वे  देश  के  उत्पादन  को
 घटा  रहे  हैं।  इस  तरह  चीनी,  कपटी  और  पटवन
 मिलों  के  मालिकों  ने  एक  तरह  से  देशद्रोह  का
 काम  किया  है,  क्योंकि  देश  में  उत्पादन  घटने  की

 वजह  से  विदेशी  मुद्रा  खे  करके  बाहर  से  मार

 मंगाना पड़  रहा  है।  इस  बजट  मे  उस  नीति को
 प्रोत्साहन दिया  जा  रहा  है।  उस  पर  अंकुश नहीं
 लगाया  जा  रहा  है।

 इस  संदर्भ  में  “सामाजिक  न्याय”  शब्द  का
 गलत  इस्तेमाल  किया  गया  है।  सामाजिक  न्याय
 के  मानी  हम  सभी  समझने  हैं।  सामाजिक  सेवा

 की  बात  एक  हद  तक  ठीक  हो  सकती  है,  लेकिन
 “सामाजिक  न्याय”  शब्द  का  बेजा  इस्तेमाल  नहीं
 होना  चाहिए।  जहाँ  तक  सामाजिक  सेवा  का

 सम्बन्ध  2,  चौथी  पंच-वर्षीय  योजना  में  छोडे
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 [at  भोगेन्द्र  आ]
 किसानो,  सीमान्त  किसानो  और  खेतिहर  मजदूरो
 के  लिए  10>  करोड  रुपये  रखे  गये  है।  पहने  साल
 मे  इम  सम्बन्ध  मे  पचास  लाख  रुपये  खर्चे  किये
 गये  1  दूसरे  साल  चार  करोड  रुपये  खर्च  करने  का
 दावा  क्या  जाना  है  और  तीसरे  साल  दस  करोड
 रपये  खर्च  करने  वा  अन्दाज  हे।  इस  तरह  106
 रोड  स्वयं  का  एक  बडा  हिस्सा  अभी  खच  करने
 कोताही  है।  अभी  तक  जो  दम,  ग्यारह  करोड
 पये  खर्चे  हुए  है,  यह  कहना  अतिशयोक्ति  नहीं
 होगी  कि  उनमे  से  अभी  राम  रास्ते  मे  ही  गायब
 हो  गई  होगी  इस  विशाल  देश  मे  छोटे  किसानो,
 सीमान्त  किसानो  और  खेल  मजदूरो  की  आबादी
 तीन  चौथाई  से  ज्यादा  है।  केविन  योजना  के
 पाच  सालो  मे  से  आधा  मगर  बीत  जाने  पर  भी
 उन  पोगो  के  लिए  रखी  गई  रकम  का  नगण्य
 हिस्सा,  दस  प्रतिशत  मे  कम,  खर्च  नही  हो  पाया

 है।  इससे  जाहिर  हो  जाता  है  कि  यह  सरकार
 कसि  मुम्नंदी से  सामाजिक  सेवा  वर  रही  है।

 इसी  प्रचार  शिक्षित  और  अशिक्षित  बोकारो
 को  बाम  देने  के  लिए  जो  धनराशि  रखी  गर्म  है,
 उसका  भी  इस्तेमाल  नही  हो  रहा  है।  क्यो?
 क्या  यह  समझा  जाये  कि  यह  सरकार  पुरी  तरह
 से  पशु  है  ?  बगला  देश  के  सवाल  पर  हमने  अपनी

 राष्ट्रीय  नीतियो  की  और  राजनीतिक  तथा
 सामरिक  विजय  हासिल  वी  हे।  क्या  उसके  बाद
 यह  आशा  नहीं  बी  जा  सक्ती  है  वि  हम  इन
 क्षेत्रो  मे  मुस्तैदी  बरतेंगे?

 मेरा  यह  एतराज  नहीं  है वि  इस  बजट  मे
 183  करोट  रपये के नये के  नये  कर  लगाये  गये  है।

 मुझे  यह  भी  एतराज  नही  है  कि  इन  दो  सालो  मे
 683  करोड़  स्वयं  के  नए  कर  लगाए.  गए  है।
 अगर  जनहित  मे  आवश्यकता  हो,  तो  दस  से  भी

 ज्यादा  कर  गाये  जा  सकते  हैं  और  लोग  उन

 करो  वो  देगे  ast  यह  भी  एनराज  नही है  कि

 देश  की  आम  जनता  पर  कर  लगाये  गण  है।

 अगर  आवश्यक  होगा,  तो  बे  और  भी  क़ुर्बानी
 देने  के  लिए  मयार  होगे।  सही  नीतियो  और  सही
 मित्रो को चुनने में को  चुनने  मे  हमने  बहुत  सफलता  हासिल
 करली  है।
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 लेकिन  एतराज  की  बात  यह  है  कि  गांवों
 और  शहरो  के  करोडपतियो  और  पूजीपतियो  को

 चट  देकर  यह  सरकार  आम  जनता  पर  चोट  कर
 रही  है।  इस  लिए  आम  लोगो  को  यह  समझना

 है  कि  यट  बजट  देश  के  हित  मे  नही  है।  सरकार
 चाहे आम  जनना  पर  इस  से  दुगना  बोझ  डाल  दे,
 लेविन  अगर  लटी  हुई  सम्पत्ति  को  वापिस  लेने  के
 बाद  ही  आम  लोगों  की  जेब  पर  हाथ  डाला  जाये,
 तो  लोग खू णी  मे  देगे।  लेविन  ऐसा  नही  क्या
 जा  रहा  है।  रस  बजट  मे  तो  यह  मादूम  होता
 है  ि  पिछले  सर  लोक  सभा  के  चुनाव  नही  हुए
 और  काग्रेस  मार्ग  नही  टूटी 1  आज  अगर  श्री
 मोरारजी  देसाई  वित्त  मची  होने,  तो  वह  यही
 बजट  रखने  यह  नो  श्री  मोरारजी  देसाई  का  ही
 बजट  रखा  गया  है,  श्री  चव्हाण  का  नही

 देग  वो  स्वावलम्बी  बनाने  का  जो  सवाल  है,

 उसके  विषय  मे  भी  खतरे  मी  धटी  बज  चुकी  है।
 स्वावलम्बी  होने  के  लिए  देश  का  उत्पादन  बढाना
 होगा  और  उसके  लिए  वर्तमान  क्षमता  का  विस्तार
 करना  होगा।  देश  के  बडे  करोड़पति  टाटा,  बारिश
 पजीपत्टयह  माग  कर  रहे  है  कि  उत्पादन  गे

 वृद्धि  करने  के  लिए  कारखाने  उनके  हाथ  मे  रहे
 और  उनको  अपनी  क्षमता  बढाने  की  उजागर  दी
 जाये  1  हाल  ही  मे  जो  विनीश  टेक्निकल  मिशन
 यहाँ  आया  था,  उसके  साथ  हमारे  उद्योग  मन्ना लय
 के  सचिव  ने  कुछ  ऐसी  ब्रावो  पर  रजामन्दी  जाहिर
 वी  थी,  जो  हमारी  राष्ट्रीय  नीतियो  के  लिस्टर
 है।

 ब्रिटिश  पूंजीपतियों  ने  माय  की  है  कि

 हिन्दुस्तान  मे  हमारे  बार खा नो  का  विस्तार  करने

 का  मौका  दिया  पि  इसके  लिए  ये  ब्रिटेन से
 पूरे  कारख़ाने  लगाने  वी  छूट  चाहते  है  और  हमारे
 उद्योग  सचिव  श्री  लाल,  ने  शायद  उसकी  स्वीकृति

 दे  दी  है  कम्युनिस्ट  मे  बह  बात  स्पष्ट  नही  है।
 अखबारो  से  आ  चुका  है  और  सरकार  की  ओर  से
 उस  वा  खान  नहीं  हुआ  है।  मे  आग्रह  करूगा
 कि  वित्त  मन्नी  इसका  खान  करे।  जो  सके-गले

 और  पुराने  कारख़ाने  हमारे  देश  मे  लाने वा
 प्रयास  हो  रहा  है,  वह  देश  को  स्वावलम्बी  बनाने
 की  नीति  के  विरुद्ध है।
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 देशी  या  विदेशी  पूंजीपतियों  के  हाथ  में  जो
 भी  बुनियादी  उद्योग  है,  जो  भी  बड़े  कारखाने  2,
 उनका  राष्ट्रीयकरण  किया  जाये।  जो  बेक  देशी
 या  विदेशी  पूजीपतियो  के  हाथ  में  है,  उन  मभी
 बैकों  का,  तेल  उद्योग  और  थोक  व्यापार  का  भी

 राष्ट्रीयकरण  किया  जाये।  और  मजदूरो  का  उस
 में  पार्टिसिपेशन,  मजदूर  का  प्रबन्ध  में  हिस्सा  लेना,
 इस  को  सुनिश्चित  किया  जाय  ।  इसके  बर्गर
 क्षमता  बढाने  के  सवाल  पर  करोड़पतियों  के
 सामने  झुकना  पड़ेगा।  इसलिए  यह  परिवादी
 बजट  जो  समाजवाद  के  वातावरण  में  आया  है
 यह  स्वीकार  करने  लायक  नही  है।  वित्त  मंत्री

 महोदय  उस  पर  सोचे  और  सदन  इसके  लिए  उन्हे

 मजबूर  करें  |

 आखिरी  बात  मै  यह  कहना  चाहता  है
 मेरा  यह  आग्रह  होगा  कि  सदन  के  अन्दर  सरकारी
 दल  और  बाहर  के  हम  सभी  लोग  मिलकर  इस
 बात  पर  जोर  दे  कि  इग  बजट  में  जनविरोधी

 पहलू  जो  है  उस  को  हेटाकर  जनहित  मे  उसको
 लाया  जाय

 SHRI  RAJA  RAM  SHASTRE  Varanr  a)
 Mr.  Chairman,  Sir,  1  welcome  this  Budget
 on  social  principles,

 Sir,so  fat  our  cconomists  were  mostly
 debating  the  problem,  what  quantum  of  soctal
 welfare  or  social  valucs  should  be  tmported
 into  the  economy  so  that  the  economy  miy  not
 be  hindered.  That  was  all  the  problem,
 that  is,  they  thought  that  social  values  are  a
 sort  of  detriment  to  cconomic  growth  and  the
 more  we  cater  to  them  the  more  we  are
 hindered  in  securing  the  growth  of  cconomy,

 Recently,  opinions  have  changed  a  little
 and  very  great  cconomists  like  Mi:  Gunnar
 Myrdal  have  spoken  about  this.  You  Anow,
 he  is  a  great  student  of  developing  cconomies,
 He  has  come  out  with  a  verdict  that,  1  quote
 him  :

 “Social  reforms  should  be  an  integral
 part  of  the  development  plans.  Greater
 equality  is  a  pre-condition  for  spceding
 up  production  and  development.”

 This,  Sir,  is  a  good  anda  sound  advice  and
 I  welcome  the  fact  for  this  reason  that  for
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 the  first  time  I  notice  in  the  Budget  and  in
 the  Budget  speech  of  the  hon,  Minister  that
 this  point  of  view  has  been  clearly  recognised.
 उ  quote  the  Finance  Minister:  from  his  Budget
 speech.  He  said:

 “By  far  the  largest  increase  is  being  madc
 in  the  provision  for  those  schemes  which
 combine  an  clement  of  social  welfare  with
 future  growth  potential.”’

 He  has  al'otted  a  total  sum  of  Rs.  240  crorcs
 for  ual  water  supply,  tural  home  sites,  slum
 clearance  and  improvement,  primary  education
 and  schemes  for  the  educated  unemployed,
 te.  He  has  also  bothered  about  the  areas
 10  which  greater  sum  should  be  allotted,  to
 backward  States  and  also  backward  areas
 within  those  States,

 This  way,  Sir,  I  fecl  that  this  is  the  first
 time  that  we  notice  in.  our  economic  history
 that  social  valucs  have  been  incorporated  and
 made  an  integral  part  of  our  economic  growth.
 This  was  not  the  case  so  far.  So  far,  our
 economisls  did  try  to  allow  some  provision
 for  soctal  objectives  but  those  objectives  ran
 puallel  to  economic  grow  h  ;  they  were  never
 mtegrated  into  the  economic  scheme  as  such.
 ‘Thev  were  never  considered  to  be  instrumental
 for  the  growth  of  the  cconomy  itself  The
 fact  1s,  Su,  that  mostly  our  economists  were
 oriented  by  the  British  legacy.  They  were
 mostly  following  the  line  of  the  capitalist
 economies  where  more  siress  1  placed  on
 capital  than)  on  labour  They  thought  that
 Cipital  should  be  encouraged  and  not  labour
 so  much  because  capital  was  the  point  with
 them  In  our  case,  our  wealth  being  more
 human  wealth,  the  position  is  different,  That
 15  why  ॥  our  developing  economy,  human
 wealth,  human  potential,  the  labour  force,
 has  mote  to  be  cncouraged,  and  has  to  be
 given  more  incentives  than  incentives  for
 capital,  That  is  why  we  find  that  the  vested
 Interests  are  dissatisfied  because  they  are  not
 getting  the  incentives  that  they  want  But  in
 case  we  give  them  all  those  incentives,
 incentives  are  taken  away  from  the  labour
 side  That  1s  our  problem,  This  problem
 has  also  been  recognised  and  the  solution  has
 clearly  been  delineated  in  the  budget  speech  of
 the  Finance  Minister  This  is  also  a  very
 welcome  sign.  I  would  like  to  quote  the
 Finance  Minister  himself  on  this  point.  He
 had  said:
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 “Fiscal  concessions  for  promoting  indus-
 trialisation  should  not  be  general  or  across
 the  board  in  character  but  should  relate
 specifically  to  our  social  and  economtc
 objectives.  Again,  as  fur  as  possible,
 it  would  be  desirable  to  provide  incen-
 tives  which  encourage  the  use  of  those
 resources  such  as  labour  which  are  in
 abundant  supply  rather  than  of  resources
 such  as  capital  which  will  continue  to  be
 searce  fora  long  time  to  come.”

 This  way,  this  budget  is  very  welcome  from
 the  social  point  of  view,  the  point  of  view  of
 social  objectives  We  know  that  soctalum
 cannot  be  brought  about  ॥  a  day  or  over-
 night.  But  a  beginning  has  to  he  made.
 Socialism  has  been  defined  as  equal  opportu-
 nities.  We  know  that  we  cannot  provide
 equal  opportun'ties  to  all  the  people
 in  the  nation  immediately  or  within  a  very
 short  time  My  suggestion  would  be  that
 in  such  a  case,  a  beginning  should  clearly  be
 made  and  manifestly  be  made,  and  the  proper
 stage  to  begin  with  a  real  socialist  economy
 is  the  child,

 I  stress  the  child  because  while  we  are
 catering  for  equal  opportunities  for  grown-up
 people,  children,  before  our  very  eyes,  are
 losing  certain  opportunities  for  good.  You
 know,  Sir,  that  there  are  certain  opportu-
 nities  which  come  at  a  certain  stage  in  life.
 Fundamenta]  education,  fundamental  health
 ete.  are  important  in  the  beginning  of  one’s
 life.  Once  you  lose  the  opportuni  y  at  that
 age,  you  can  never  regain  these  things  in  life.
 The  onty  thing  that  you  can  do  is  to  compen-
 sate  for  them  or  is  to  give  substituics  for
 them.  So, I  say  that  a  real  beginning  in
 socialist  economy  should  he  made  in  the  field
 of  child  welfare.

 I  notice  this  trend  also  in  this  budget.
 A  lot  has  been  done  in  this  budget  for
 children.  But  }  find  that  the  objective  is  not
 very  much  manifest  ;  it  peeps  through  a  veil
 and  does  not  come  out  into  the  open.  For
 the  children,  a  little  more  has  to  be  done,

 Another  thing  that  would  satisfy  me  in
 the  socialist  line  would  be  that  every  quantum
 of  economic  growth  should  be  judged  also  by
 social  criteria.  For  instance,  a  certain
 village  or  a  certain  area  may  be  developed
 or  a  certain  industry  may  be  developed  some-
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 where,  and  a  certain  amount  of  growth  may
 be  achieved  in  a  certain  area  or  in  a  certain
 field  of  life.  While  bringing  abcut  that
 growth,  we  should  also  see  whether  it  has
 achieved  any  social  objectives  or  brought
 about  some  social  equality  in  the  process,
 because  social  objectives  do  not  come  over
 one’s  head ;  social  objectives  should  be  woven
 into  the  structure  of  the  economy,  in  the  very
 piocess  of  economic  development,  in  the
 Process  of  bringing  about  that  development,
 The  very  process  of  economic  development
 should  be  socially  oricnted,  and  oriented
 towaids  an  cgalitarian  society.  When  you
 8०  to  build  something,  say,  a  dam,  you  should
 sce  that  the  people  employed  are  not  discen-
 minated  against,  Or  if  there  15  discrimination,
 it  1s  ॥  favour  of  the  poor  people,
 for  the  local  people,  people  who  have
 lost  their  lands  or  who  have  suffered  or
 sacrificed  fur  the  development  projects.
 These  things  have  to  be  taken  into  consi-
 dcration  because  only  then  we  can  say  that
 we  have  really  integrated  social  values  into
 the  economic  structute,  into  the  very  process
 of  cconomic  growth.  Unless  these  two  things
 are  done,  1  do  not  think  we  are  very  clear
 in  our  objective  and  that  we  put  the  priorities
 straight,  Although  these  things  are  there  in
 the  budget —I  feel,  their  presence  there  is  not
 manifest,  अ  would  like  that  they  should  be
 more  manifest  and  more  explicit.

 196

 1  would  draw  the  Tinance  Minister's
 attention  to  one  poimt  regarding  my  consti-
 tuency,  Varanasi.  I  have  just  received  a
 telegram  which  reads  :

 “Faorbitant  enhancement  of  excise  duty
 on  metallic  yarn,  tariff,  custom  duty  on
 raw  materials  has  been  made.  The
 metallic  yarn  industry  is  a  new  small
 scale  industry  coming  up  in  Varanasi.
 It  is  already  suffering  under  heavy  taxa-
 tion.  Further  enhancement  will  result
 in  total  closure  causing  heavy  105  and
 unemployment  and  will  encourage
 smuggling.  Varanasi  traders  have  already
 submitted  a  representation  against  previous
 imposition  of  duties  with  expectation  of
 telief  and  they  are  facing  a  fresh  severe
 blow.  I  request  reconsideration  and
 reduction  in  the  existing  duty  to  save  this
 industry  from  being  ruined”.

 The  Finance  Minister  has  visited  Varanasi
 and  has  seen  the  plight  of  the  small  scale
 industry  people  and  cottage  industry  people.
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 I  hope  he  will  have  mercy  on  them  and  do
 something  to  relieve  the  burden  on  their  heads,
 Thank  you,  Sir.

 SHRTS.  A,  KADER  (Bombay—Central
 South)  :  The  Budget  is  an  instrument  through
 which  one  looks  at  the  performance  of  the
 previous  year,  the  position  of  the  present  year
 and  plans  for  the  future.  Last  year  the  budget
 was  presented  twice,  one  a  provisional  budget
 and  then  the  regular  budget  in  May.  At  that
 time,  although  our  borders  on  the  eastein  side
 were  humming  with  refugee  activity,  we  weic
 not  able  to  grasp  the  financial  and  economic
 quantum  of  the  burden  we  would  hase  to  bear
 on  account  of  the  refugees  coming  to  oul  Woun-
 try.  All  said  and  done,  it  must  be  saul  to  the
 credit  of  the  Finance  Minister  and  his  collea-
 gues,  ultimately  of  course  the  Prime  Minister
 and  the  Cabinet,  that  the  budget  that  has  been
 presented  to  this  House  i,  one  more  major
 victory  in  our  history.  Why  1  say  mayor  vic-
 tory  ?  Because  after  the  fast  budget,  not  only
 did  refugees  come,  not  only  did  we  fight  a  war.
 but  we  had  also  an  election  throughout  the
 country  barting  three  or  four  States  ;  in  spite  of
 all  this,  though  the  budget  has  come  in  7  shat-
 tered  cconomy,  it  has  been  presented  as  if  it  is
 a  normal  budge.  That  ४  great  credit  (0  the
 financial  acumen  of  the  Ministry  as  well  a,  the
 Minister  concerned.  I  congratulate  the  Minister
 on  this.  Although  he  has  put  sume  additional
 burden,  looking  to  the  budget  as  a  whole,
 from  the  national  point  of  view,  one  can  आज
 that  the  budgct  is  satisfactory  and  it  has  been
 received  well  throughout  the  length  and  breadth
 of  the  country,

 Sir,  1  would  like  to  speak  on  one  or  two
 aspects  of  the  budget.  Onc  is  the  slum»  of
 the  cities.  Of  course,  1  represent  an  arca
 called  Bombay  where  thee  are  so  many
 slums,

 AN  HON.  MEMBER  :  A  city  of  slums,

 SHRI  S,  A.  KADER:  Yes;  it  may  be
 called  a  city  of  slums  now-a-days,  because  I
 know  that  in  1956-57,  when  we  surveyed  the
 area  to  find  out  how  many  slums  or  jhorpa-
 thies  were  there,  it  was  82  in  number.  Today,
 the  number  is  over  400,  and  it  is  of  a  larger
 dimension  than  what  was  existing  in  ‘1956-57.
 But,  at  the  same  time,  we  have  to  understand
 how  these  slums  are  created  in  the  cities.  It  is
 because  of  the  influx  of  the  people  from  villages
 to  the  towns  and  from  the  towns  to  the  cities
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 for  carning  their  bread  ;  for  bread-winning,
 they  are  coming  out,  and  we  are  not  able  to
 cope  with  the  problems  that  the  cities  are
 facing.  1  am  not  talking  only  about  Bombay  ;
 the  situation  is  the  same  in  Calcutta,  Delhi,
 Madras  and  elsewhere  also.  To  tackle  this
 problem,  we  have  to  go  into  the  root  cause
 and  see  that  this  influx  from  the  villages  and
 the  smull  towns  has  to  be  stopped  by  giving
 proper  facilitie.  and  incentives  so  that  people
 may  not  migrate  to  the  big  cities  or  towns,
 and  that  alone  can  save  the  situation.

 At  the  same  time,  today,  what  is  the  con-
 dition  in  the  slum  areas  ?  1  would  like  to
 diaw  the  attention  of  our  Linance  Minister
 10  one  aspect,  He  happens  to  coine
 fiom  that  area,  and  he  was  the  Chief

 Minister  of  that  State  and  he  knows  Bombay
 asmnhay  Ido,  and  possibly  he  might  be
 hnowiny  belic:  because  as  a  Chief  Minister
 he  had  access  to  so  many  places  where  we  have
 none.  L  would  like  to  draw  his  attention  to
 the  fact  that  in  the  slums  or  jhorpathics  as  we
 call  it,  there  are  inhuman  conditions  of  living.
 Phere  are  conditions  where  there  is  no  latrine

 or  bath  or  watet-supply,  and  the  people  are
 using  water  whch  is  sumetimes  gulter-water
 for  washing  and  other  purposes,  If  we  cannot
 remove  the  slums,—-and f  am  quite  sure  that
 within  the  foresccable  future  it  is  not  possible
 to  remove  them  -t  least  make  them  worth-
 while  living  in  and  imake  them  humanly  habi-
 table,  by  supplying  the  minimum  requirements
 and  amenities  ;  water  and  sanitation  should
 be  properly  looked  after,  That  is  one  aspect.

 For  that  purpose,  I  would  like  to  draw  the
 attention  of  the  lunance  Minister  to  the  fact
 that  when  these  schemes  are  taken  up,  allo-
 cation  should  be  mude  for  the  cities  and  the
 proper  spots  which  are  in  need,  so  that  the
 money  that  i>  sent  from  here  reiches  the  spots
 of  the  slun,  in  the  city  of  Bombay,  Calcutta,
 Madras  or  Delhi.  I  would  stress  that  care  is
 taken  in  this  matter,  becausc  it  sometimes
 happens  that  a  bulk  grant  is  given  and  that  is
 used  by  the  State  Crovernment  ina  different
 way  which  may  ultimately  defeat  the  purpose
 for  which  the  grant  is  given.

 There  is  another  thing,  The  hon.  Finance
 Minister  has  touched  a  virgin  ground  this  time
 by  taxing  lotteries.  That  was  not  cxpscted ;
 nobody  expected  it.  Lotteries  have  been  taxed
 to  the  extent  of  33  per  cent.  I  would  like
 to  show  him  one  more  example  and,  that  ia,
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 on  onecondition  [he  condition  is  that  he
 should  do  away  with  the  kcrosene  tax  9  cause
 kerosene  tax  is  a  taxon  the  conmon  man
 direct  Korrosene  1५  used  mostly  by  the  lower
 middie  and  middle  clises  of  sounty  and  the
 economically  bickward  classes  of  soviety  every
 where,  be  it  in  cities  or  villages,  Whit  15  the
 amount  that  the  Minister  gets  by  way  of  this
 levy  ?  Rs  29  crores  ina  budg  t  of  thousands
 of  crores  JT  would  like  to  ask  whit  vou  arc
 creating  by  this  Rs  2)  ८101६  You  may  get
 Rs  29  crores,  but  by  that  you  wil  be  g  tung
 29  crores  muitiplicd  by  $5  cr  res  of  more  छि  iscs
 at  Parliament  and  at  the  Government  on  11  it
 account

 I  would  [the  to  point  orf  thitin  Bonbiy
 Calcutts,  Madras  ind  Delhi,  tices  ate  goin,
 0  There  19  a  jeck  pot  pool

 AN  HON  MI  MBLR  Bangalore  alo»

 SHRI  S  A  KADER  Bangalore  alo
 I  would  like  to  explain  to  the  hon  Members
 who  do  not  know  that  ॥  15  a  ten  rupve  invest
 ment  on  the  jack  pot  pool  and  when  that
 amount  1s  collected  onc  ha  to  nominite  five
 horses  in  tne  fiverics  Mo  the  lve  hor  ८  win
 then,  if  the  number  of  tickets  is  more  the
 jack  pot  pool  is  dividt }  and  il  the  number  क
 Jess  a  very  big  jack  pot  comsin  whit  1५
 many  times  greater  thin  a  lottery  priz  And
 itis  every  week  There  ar.  about  27  to  28
 races  ॥  Bombiy  There  ae  twenty  races  in
 Poona  about  thirty  an  Bang  wore  1  have
 not  got  the  figures  for  Midras  and  Calcuttz
 But  everywhere  these  yickp  pois  opcrate  If
 the  jackp >t  pool  dividend  +  Rs  1000  ,  1000
 the  tax  miy  be  lower  but  ॥  the  quantum  of
 a  single  jackpot  comcs  to  about  Rs  50,00  or
 about  a  lakh,  you  can  tix  it  ngher  and  vou
 can  collect  quite  a  good  amount  fiom  the
 jackpot  pool

 If  India  has  to  progress  from  th,  socialist
 point  of  view,  we  shall  have  to  have  mote
 money  and  we  shall  have  to  find  more  grounds
 Agricultural  ficld  1s  very  potential  and  we  shall
 have  to  look  into  1t  and  persuade  our  fiends
 to  contribute  a  larger  amount  1  was  told
 that  in  Haryana  and  Punjab  there  are  people,

 farmers  with  15  or  20  or  at  the  most  100  acres
 of  land,  who  arc  prepared  to  buy  combines  at
 Rs  J  Slakhs  cash  down  That  ts  the  post
 tion  in  Haryana  and  Punjab  and  in  the  sugar
 industry  areas  m  Maharashtra.
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 The  Budget  visualises  what  ts  going  to
 happen  But  sometimes  we  bring  in  political
 130८  =  My  friend  Shamim  raised  an  issue
 and  he  aid  that  Kashmir  was  a  fraud,  elec
 tions  thure  were  a  fraud  and  soon  Bangla
 Desh  wis  a  fraud  Possibly  he  would  have  said
 that  his  b  ing  here  1  a  fraud,  although  he  ts
 an  eluted  Member  He  was  prepared  to  say
 all  that  hu  has  sad  =  1  do  not  have  any
 quarrcl  with  him  but  this  1s  the  way  he  looks
 at  things  Again  and  again  questions  are
 145  din  this  House  and  elsewhere  alyo  —  ibout
 Aohur  saying  that  Kashmir  had  not  joincd
 India  031  ॥5  own  free  will  =  If  my  friend  Mr
 Shamiun  nicint  only  this,  that  Kashmir  affair
 were  fraud  1  am  prepared  to  m  ct  him  any
 where  ind  discus  with  him  and  convince  him
 thit  Kashmu  joined  India  under  the  ‘Const
 tution  under  the  96  अज  15  people  15
 kader  mot  only  Jol  India  they  requested
 Indi.)  we  want  to  goin  and  the  relevant  arti
 cle  had  been  signed  in  the  proper  documcnted
 way  Thee  irc  Dp  litical,  puts  who  want  to
 exploit  teligion  Some  persons  1  India,  in
 Pikistin  andcsenin  Kashmir  say  It  is  a
 Ma  Jam  8101  ant  ॥  should  not  bu  with  India
 becuse  Indiai  a  Hindu  are)  and  Pakistan
 is  1  Muslim  ३८४  Fhey  completely  forget  that
 In  fia  1s  not  a  Hindu  area  or  anyother  rch
 ६100  arca  but  if  1s  a  secular  area  and  in  that
 s  cular  are.  Ieadurs  of  Kashmir  at  that  time
 saw  progress  and  prospuitv  and  so  Kashmir
 joined  India  On  4th  Dicember,  when  we
 weie  atticked  by  Pakistan,  Mr  Shamim  spoke
 in  this  House  about  the  policies  of  India  and
 it  was  one  of  the  best  specches  I  could  have
 ever  listened  There  he  has  definitely  condem-
 ned  the  outlook  of  Pakistan  and  strongly  sup
 ported  our  a.tion  as  in  Indian  and  not  as  a
 Kashmiri  +  the  war  for  Bangla  Desh  that  we
 were  wiging  J  do  not  understand  what  has
 happened  bitween  4th  December  and  22nd
 Murch  to  mate  him  turn  8  somersault  It  13
 no  use  now  saying  all  these  things  about
 Kashmir  Kashmir  isa  part  and  parcel  of
 Indis as  Bombay  or  Madras  or  Calcutta  15
 Any  challenge  to  Kashmir  ts  a  challenge  to  the
 sovereignty  of  our  country  Iam  quite  sure
 that  shortly  even  Pakistan  will  have  to  con-
 cede  that  Kashmiris  a  part  and  parcel  of
 India  =  he  anternattonal  border  that  is  finally
 settled  will  include  the  beautiful  valley  of
 Kashmir  in  India  There  1s  no  doubt  about  1
 m  my  mind

 But  what  about  those  who  get  clected  and
 then  say  that  itis  a  fraud?  Mr  Shamim  was
 elected  against  a  Congress  candidate,  He
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 defeated  the  Congress  candidate.  He  comes
 and  takes  oath  in  this  House.  The  Election
 Commission  declares  the  result.  There  was
 no  fraud  because  he  was  elected.  The  Jamaat-
 e-Islami  is  a  communal  organisation  which
 should  not  exist  in  my  opinion  and  should  not
 take  part  in  politics.  Its  members  are  elected,
 and  they  say  that  it  is  nota  fraud,  but  here
 my  friend  Mr.  Shamim  says  that  it  is  a  big
 fraud.  Why  ?  Because  they  saw  clearly  that
 they  werc  not  going  to  win.  The  mood  of  the
 people  was  such  that  they  were  not  going  to
 be  supported.  So,  they  wanted  and  excuse  to
 get  out,  and  then  they  make  these  charges  that
 it  is  all  humbug  and  fraud  !  would  ke  to
 tell  him  not  to  judge  the  people  of  India  in
 such  a  superficial  way.  The  people  of  India
 are  sound  Their,  political  maturity  15  unpatal-
 lelled  in  the  annals  of  parliamentary  democracy.
 The  way  they  voted  in  the  Election  of  1971
 shows  that  they  wanted  to  have  ॥  stable
 Government,  They  decided  thit  our  leader
 Shrimati  [Indira  Gandhi  and  her  patty  would
 Bive  them  stable  Government,  and  ०  they
 voted  for  her,  In  1972,  they  again  thouhgt
 that  as  she  had  achieved  victoty  आ  Pangla
 Desh  by  military  intervention,  she  would  keep
 her  promise  of  gurihi  hatao  They  strengthe-
 ned  her  hands  with  majority  in  all  the  states  so
 that  she  could  work  with  dynanuc  speed  to  imple-
 ment  the  garibi  hatao  programme  immedia-
 tely.  This  was  the  00  of  the  people  from
 Kashmir  to  Cape  Comerin  and  from  Assam  to
 Kutch,  The  people  thought  in  one  way,  and
 that  is  the  reason  why  those  who  have  fatled  to
 get  elected  call  ita  fraud  ‘This  is  the  only
 reason  Ican  see.  Last  time  the  pernicious
 theory  was  trotted  out  that  invisible  ink  was
 imported  from  the  Soviet  Union.  This  time
 that  argument  is  not  there.  The  argument
 now  is  fraud.  It  serves  no  purpose,  If  Mr,
 Shamim  considers  india  as  his  own  country,
 that  he  is  an  Indian  first,  then  let  him  think
 and  act  as  an  Indian.  He  may  belong  to  any
 Political  par'y,  we  have  no  objection,  but  the
 country  is  one,  its  unity  is  indivisible,  and  that
 is  where  we  stand,  If  necessary  we  shall
 fight  to  save  that  unity.  We  will  not  budge
 an  inch  from  that.  He  is  such  a  nice  person  to
 talk  with,  but I  was  simply  taken  aback  when
 he  made  a  political  specch  on  the  budget,  to
 which  I  had  to  reply,  I  am  really  constrained
 to  say  that  he  has  Jost  his  sense  of  reasoning.

 SHRIMATI  MUKUL  BANERJI  (New
 Delhi)  :  Sir,  let  me  begin  by  congratulating
 the  hon,  Finance  Minister  for  presenting  a
 balanced  budget  which  should  boost  the  morale
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 of  the  common  man,  The  people  of  our  coun-
 try  have  repeatedly  proved  their  sense  of  patrio-
 tism  and  sound  common  sense  by  accepting
 burdens  whenever  it  has  been  necessary  Only
 recently  they  bore  the  burden  of  the  supple-
 mentary  budget  which  was  require!  to  face  the
 extraordinary  situation  last  year  to  help
 Bangla  Desh  and  our  war  efforts.  Iam  sure
 the  common  man  will  not  hesitate  to  take  his
 share  of  the  burden,  provided  a  proper  psy-
 chological  atmosphere  is  crea'ed  and  hv  1s  con+
 vinced  of  the  genuineness  of  the  case.

 Sir,  the  soundness  of  the  budg:t  has  been
 proved  in  a  way  by  the  buoyancy  of  the  share
 market.  This  has  boen  possible  because  the
 industrial  section  on  the  ons  hand  ts  now  sure
 of  the  stability  of  the  Government  and  =  more
 Investment  will  come  forward  On  the  other
 side,  the  common  min  believes  today  that  the
 Government  really  and  sincerely  means  to  give
 a  fan  and  equitable  deal  to  him.  Hee  TF  do
 not  agree  with  my  friend  Shit  Indrajit  Gupta  ;
 when  the  Government  1s  really  stabl  ,  then
 only  the  share  mirket  gocs  up

 The  critics  of  the  budget  should  note  that
 the  public  sector  undertakings  in  the  Centre
 and  also  in  the  States  will  get  Rs.  700  crores
 more  than  last  year.  This  क  बे  big  achieve-
 ment.  00  of  this  Rs  700  cores,  more  than
 Ry.  150  ciores  ate  specially  carmarked  for  the
 weaker  sections  of  the  society  and  spectal
 emphasis  has  been  given  to  tuial  woiks,  Jead-
 mg  to  rural  development  and  rural  cinployment.
 Moreover,  special  employment  schemes  for
 educated  unempluyed  persons  an  the  urban
 टक  aie  also  receiving  top  priority  and  all
 the  serious  consideration  which  at  deserves.
 If  this  is  not  bringing  soctalism,  then  what  is
 really  socialism  ?

 Rapid  expension  of  primary  education  ine
 cluding  improvement  of  school  buildings  and
 school  environment  has  also  received  proper
 attention  in  the  proposed  budget.

 The  budget  has  also  taken  into  account
 the  serious  problems  of  drinking  water  in  the
 villages,  and  a  big  scheme  for  expansion  of
 immediate  water  supplies  in  the  :ural  areas  is
 being  taken  up.  1  20  sorry  I  do  not  agree
 with  one  of  my  friends  when  he  said  that
 drinking  water  arrangements  are  not  being
 looked  after  in  this  budget.  Care  was  taken
 in  the  previous  budget  about  this  matter  and
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 in  this  budgct  also  care  has  been  taken  to  look
 after  it

 Sir,  very  considerable  sums  have  becn  set
 apart  for  slum  clarance,  slum  improvement
 and  low  cost  urban  housing  for  low  income
 group  I  would  like  to  tell  the  previous  508
 ker  who  spoke  about  slums  10  Bombay  that
 43  New  Delhi  we  have  started  very  good  work
 and  the  New  Delhi  Municipal  Committee  has
 already  built  a  lot  of  latrines  in  slum  areas  and
 provided  taps  and  other  necessury  {cilities  for
 living  like  human  beings  So  in  New  Delhi
 conditions  are  improving  very  well  and  I  hope
 that  with  out  majority  in  the  Delhi  Metropo
 itan  Council  we  shall  be  able  to  change  the
 conditions  in  04  Dilht  also

 Puticulir  empha  ts  has  900  giycn  ta  the
 budget  for  rapid  expinsion  of  health  fimily
 planning  and  nutrition  schemes  ५0  Et  1
 clear  fiom  the  budget  that  the  slum  population
 in  the  big  cities  will  also  now  receive  adcquate
 attention

 Taking  an  overall  view  of  the  position  the
 budget  proposal  1५  a  clear  indication  thit  the
 Government  15  determined  to  do  both  social
 justice  and  economic  justice,  particularly  to
 the  under  developed  ind  werker  sections  of
 the  society,  which  includes  Scheduled  Castes
 and  Scheduled  Tribus  minorities  and  other
 sections  This  budget  15  sure  to  creit.  a  new
 social  order

 The  implementitton  of  the  schenes  ts
 very  crucial  and  I  would  like  to  put  pressure
 on  that  J  would  like  to  know  from  the  hon
 Finance  Minister  as  to  how  he  1s  thinking  of
 enlisting  public  enthusiasm  and  public  coope-
 ration  I  believe  that  creating  a  proper  cadre
 at  the  admuuistrative  level  15  adsolutcly  neces-
 sary,  and  that  cadre  should  be  dedicated  to
 the  cause  and  should  actually  believe  in
 socialism

 It  should  be  admitted  that  every  budget
 proposal  brings  some  additional  burdcn  on  the
 fixed  income  group,  either  through  duect  or
 or  indirect  taxation  I  know  this  because
 most  of  the  voters  in  my  constituency,
 are  government  servants  This  group  by
 nature  does  not  evade  tax  They  cannot
 either,  because  ther  mode  of  income
 1  alway3  open  and  clear  The  tax,  structure
 1s  putting  an  increasing  burdenon  them  At
 the  same  time,  itis  our  experience  that  the
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 sphere  of  black  money  and  tax  evasion  15
 rapidly  widening  These  are  being  made  mame
 fest  in  ever  increasing  smuggling  of  gold  in  the
 country,  illcgal  operations  m  land  and  super-
 fluous  high  valued  consumer  goods  ‘This  15
 grossly  harmful  to  the  50209  because  this
 money  does  not  contibute  to  savings  for  in-
 vestment  on  cither  public  or  private  sector
 On  the  other  hand  tniy  leads  to  inflation  and
 more  deficit  financing  I  would  like  to  know
 from  the  hon  Minister  how  he  proposes  to
 fight  this  chronic  malady  in  the  society

 Again  we  heard  throughout  last  year  that
 agticultural  wealth  should  be  taxed  But  Ido
 not  find  any  clear  and  dsstinct  beginning
 towards  this  in  the  budget  proposal  Accord
 Ing  t>  me  at  least  a  beuyinning  should  be  made
 in  this  bidget  with  the  higher  land  holdings
 eg  60  acres  or  more  ind  no  exemption  should
 +  given  to  society  holdings  Of  course
 government  miv  think  of  finding  out  some
 other  meins  to  boast  co  operative  firming
 ete

 1  would  Jike  to  11५  another  point  about
 incenttses  =  Goscrnment  should  hive  १  scheme
 to  spend  the  10८  levics  on  local  improvement
 schemes  as  faras  possible  This  will  mini
 mise  the  common  resentment  thitthe  lo  al
 p  ople  do  not  derive  any  9  nefit  out  of  the
 taxes  pud  by  them  1  would  like  to  give  one
 example  In  Maldy  thcy  produce  only  min
 goes  There  was  onc  9९६  who  started  collec-
 ting  four  paise  per  basket  and  thus  collected
 Rs  4}  lakhs  that  wiy  [he  entire  money
 was  their  spent  on  building  schools,  colleges
 and  hospitals  in  that  area  so  that  the  local
 areca  could  be  improved

 Then,  more  car-marking  of  funds  has  to
 bz  done  for  the  development  of  the  backward
 areis  Curtain  facilities  will  have  to  be  given
 to  attract  industries  to  those  areas  These
 facilitws  will  include,  among  other  things,
 communications,  railways,  roads,  olectrifi-
 cation  and  better  living  conditions

 Then,  government  have  not  indicated  as
 to  how  they  propo.e  to  hold  the  9106  Inne,
 particularly  of  essential  goods  Yoluntary  or-
 ganisations  alone  cannot  tackle  this  problem
 So,  there  should  be  a  really  effevtive  machi-
 nery  set  up  by  government  with  proper  sanc-
 tion  from  the  government  at  feast  for  items
 like  foodgrains,  sugar,  pulses,  salt,  kerosefie,
 taxtiles  etc  If  necetsary,  government  should
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 consider  state  trading  in  such  essential  con-
 sumer  commodities.  Of  course,  I  would  ap-
 peal  to  all  Members  of  Parliament  to  unite
 and  help  the  government  in  organising  the
 price  resistance  movement  and  also  in  bringing
 down  the  prices.  There  should  be  no  party
 barrier  in  this  because  this  will  ultimately  help
 the  poor,

 Extra  tax  on  kerosene  is  bound  to  hit
 very  adversely  almost  the  entire  poor  and
 specially  the  rural  population.  1  realise  that
 Government  has  to  import  kerosene  to  some
 extent.  But  the  other  aspect  of  the  consumer
 should  also  be  kept  in  view.  The  very  run-
 ning  of  the  daily  Ife  of  a  villager  and  the
 poor  people,  including  cooking  and  light  etc  ,
 depends  on  kerosene  and  additional  tax  on
 kerosene  is  sure  to  hit  them  severely.  I
 would,  therefore,  request  the  hon.  Minister
 to  withdraw  this  proposal.

 I  would  rather  suggest  that  the  Finance
 Ministry  can  take  two  9856  more  on  rayon,
 because  rayon  is  used  by  rich  people  and  not
 by  poor  people,  than  taxing  kerosene  till  we
 are  in  a  position  to  give  lighting  facilities
 to  all  the  villagers.

 Regarding  the  boosting  of  industrial  pro-
 duction,  I  would  suggest  to  the  Government  to
 seriously  cvolve  means  to  establish  good
 relationship  with  labour.  One  of  the  princi-
 pal  means  should  be  to  have  management
 and  workers  combined  council  or  committee,
 in  which  the  workers’  representatives  should  be
 able  to  participate  in  the  entire  matter  of
 industry.  This  should  be  immediately  imple-
 mented  properly  in  the  public  sector  under-
 takings.  There  is  a  provision  for  this  but
 it  is  not  properly  implemented.  That  is  why,
 labour  unrest  is  there.

 In  the  end,  I  give  my  wholehearted  support
 to  the  Budget  proposals  and  I  congratulate
 the  hon.  Finance  Minister  tor  his  keeping  a
 balanced  and  judicious  eye  on  every  aspect  of
 the  national  requirement  and  I  am  quite  sure
 that  the  implementation  of  the  Budget  pro-
 posals  will  surely  bring  a  rapid  social  trans-
 formation  and  a  new  and  just  social  order
 would  be  created.

 आरी  सतपाल  कपूर  (पटियाला)  :  बड़ी

 मेहनत  करके  हमारे  मिनिस्टर  और  मिनिस्ट्री ने
 ऐसा  बजट  बनाया  है  जौ  किसी  को  पिच  न  हो।
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 लेकिन  जरूरत  इस  बात  की  थी  कि  बंगला  देग

 की  लड़ाई  के  बाद  और  स्टेट  असेम्बली  के
 ईलैकशंज  के  बाद  हम  संजीदगी  से  सोचते  कि  मुल्क
 को  किस  तरफ  हमें  ने  जाना  है  और  हमारा
 रास्ता  क्या  होना  चाहिये।  लोग  रास्ता  ढूढ  चुके
 हैं।  लेकिन  इस  बजट  के  बारे  में  यह  कहना  है  कि
 इसको  बहुत  कॉन्फिडेंस  से  बनाया  तो  गया  है
 लेकिन  यह  बड़ा  गोलमोल  ढंग  से  बनाया  गया

 है।  इम  बजट  में  न  तो  रूरल  रिच  क्लास  को
 टच  किया  गया  है।  और  न  ही  बिग  मौनोपोलीज
 कोच  किया  गया  है  बहुत  ध्यान  से  हमने
 किसी  को  भी  नाराज  न  करने  की  बात  की  है।
 यह  रास्ता  बदलने  वाली  आत  नहीं  हो  सकती

 है।  इस  वास्ते इस  पर  बड़ी  गम्भीरता  से  हसे
 सोचना  चाहिये  और  देखना  चाहिये  कि  देश  को
 जिम  तरफ  हम  ले  जाना  चाहते  हैं  व्या  यह
 बजट  हमको  उस  तरफ  लेकर  जा  रहा  है  या
 नहीं  |  मेरी  बहुत  साफ  'थिंकिंग  इसके  बारे  में  यह

 है  कि  यह  नही  ने  जा  रहा  है।

 हमने  इस  बजट  में  सोशल  रिफाम्जे  के  लिए,
 हरिजनों  के  लिए  पैसा  नढ़ाकर  पर्वा  है।  इसको
 मैं  एप्रिशिएट  करता  हुं।  लेकिन  मिट्टी  के  तेल,
 फर्टिलाइजर  या  छोटे  ट्यूबवैल्ज  पर  आपने  जो
 टैक्स  लगाया  है  इसका  सीधा  असर  जो  छोटा
 किसान  है  उम  पर  पड़ेगा।  एक  तरफ  हम  कहते
 है  कि  जो  छोटा  विमान  है  वह  हरकत  में  आए,
 वह  तकड़ा  हो,  मजबूत  हो  और  उसको  आगे  लाना

 चाहिये  लेकिन  दूसरी  तरफ  हम  ट्यूबवैल्ज  पर,
 फर्टिलाइजर  पर  टैक्स  लगाते  हैं,  इसको  मैं  अच्छा
 नहीं  समझता  हूं  ।

 सारा  प्रॉबलम  यह  है  कि  आज  इम  देश  में

 जो  कुछ  हो  रहा  है,  उसको  हम  चेंज  कसे

 करें ।  लोग  तबदीली  चाहते  है,  पार्टी  तबदीली

 चाहती  है,  पार्लीमैंट  चाहती  है,  लीडरशिप  चाहती
 है।  फिर  रुकावट  कौनसी  है  ?  एक  रुकावट  तो

 मैं  समझता  हूं  और  वह  है  ब्यूरोक्रेसी  :  लेकिन  वह
 भी  इतना  भारी  प्रॉबलम  नहीं  है  कि  जिसको  देख

 सकें,  सम्भाल  न  सकें।  यह  ठीक  है  कि  पिछले

 तीन-चार साख  सें  देश  में  जा  कुछ  हुआ,  जो

 डायरेक्शन  देश  को  दी  गई,  उसको  डेस ट्राय  करने  के
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 ढंग  भी  यहा  पर  इस्तेमाल  हुए  देश  वे  लोग  और
 लीडरशिप  देश  को  जिस  तरह  ने  जामा  चाहती
 है  हमारी  व्यूरोक्रेमी  हमे  उम  रास्ते  से  बहाने
 और  रास्ता  बदलने  के  लिए  मजबूर  करती  है,
 यह  सही  हो  सकना  है।  देखने मे  आया  है  कि  जितने
 नैशनलाइज्ड  बैवस  के  या  दूसरे  टैक्स  के  या

 इंडस्ट्रियल  डिमंछपमेट  कारपोरेशन  जो  हमने  बनाए
 है,  उनमे  जितने  भी  आवेश  डायरेक्टर्स  है  एल
 आउ  सी  तथा  दूसरे  इदारो  मे  जितने  डायरेक्टर

 है  यह  सही  है  कि  उनके  पाग  जब  बोई  प्रॉब्लम
 आना  है,  मोनोपली  गेज  वो  खत्म  करने  वी  बात
 आती  है  या  आप  कोई  नई  बात  करना  चाहत  है
 तो  आपको  रास्ते  मे  सबसे  बडी  रुकावट  कौन  नजर
 आती  है,  सारी  फेशियल  इस्टीन्यूशज  की  एक
 रास्ते  से  मोड  कर  ढृगरे  रास्ते  की  ओर  ले  जाने
 वाले  कीन  है,  आपके  तमाम  जितने  बड़े-बड़े
 बिजनेस  हाउसिस  है  उनके  बजट  ही  तो  है।
 आपने  टैरिफ  कमिशन  बना  रखा  है।  आज  देश
 के  क्रम  केदार  कोई  डिमाड  करे,  उसकी  बशारत
 उनमे  भी  ज्यादा  टैरिफ  परमिशन  मे  बैठे  हुए  लोग
 बरते  है।  क्या  इस  कह  से  जो  तबदीली  आप
 चाहते  है,  वत  आएगी।  जरूरी  था  कि  आज  हम
 फैसला  वरन  फिर्मसिमम  इनकम  क्या  हो  एक

 इंडिविजुअल  वी  टडिविजुअल  फैमिली  की  ।
 अरवन  सी लग  वी  तरफ  भी  हमने  देना  है।
 मैं  मानता  ह  कि  बजर  एव  ऐसा  जरिया  नही  फि
 देश  मे  'इनबडाब  आ  जाए  ।  लेकिन  एक
 डायरेक्शन  तो  आप  दसरे  दे  सकत  है।  चीफ
 मिनिस्टर्स  की  काग्रेस  मे  फैसला  हुआ  फि  लेड
 सीलिंग हम  करे।  अब  डायरेक्शन  दे  कर  सारी

 स्टेट्स  को  इसको  म्प्लेमेट  करने  का  सवाल  है।

 देश  मे  फेडरेशन कैद  रही  है।  कुछ  लोग  कहते है
 कि  बगला  देश  आजाद  करा  लिया  और  इलैक्शन

 जीत  लिए,  अब  क्राइसिस  खत्म  हो  गया A  मेरे
 ख्याल मे  वह  अब  शुरू  हुआ  है।  हम  लोग
 कम्प्लेसेट है।  हम  समझने लग  गए  हैं  कि  हमे

 कुछ  करने  की  अब  जरूरत  नही  है  ।  मैं  समझता

 हकिएगदोसाल हम  इसी  तरह  काम  करते

 रहे तो  लोगों  मे  दुबारा  फ्रस्ट्रेशन आ  जायगा।
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 बेकारी  वा  भी  मसला  21  एक  तरफ  हम
 कहते  है  कि  लाखों  टीचर,  इंजीनियर  वगैरह
 बेकार  है  और  दूसरी  तरफ  हमारे  मुल्क  मे  करोडो

 अनपढ  है।  स्कूल अभी  ता  पूरी  तरह  खुल  नहीं
 पाए।  हर  गाव  मे  स्कुल  हम  पहुचा  नहीं  पाए।
 इस  सब  को  कसे  रिएरेज  किया  जाए,  इसकी
 आपको  देखना  है।  29  करोड  रुपया  आप  मिट्टी
 केते पर  दाम  लगा  कर  वसूल  कर  रहे  है
 लेविन  दूसरी  तरफ  दो  सी  करोड  का  आपने
 अनाज  जाया  बर  दिया  ।  यह  पिछले  साठ  वी

 बात  यी।  इस  बजट  को  भी  मैंने  देखा  है।
 जितना  फुर  ग्रोवर  एरिया  है,  पजाब,  हरियाणा,
 उत्तर-प्रदेश  इनमे  ए  सोज  आपने  कही  क्या
 बनाने  की  व्यवस्था  की  है  *  क्ति ना  रुपया  आपने

 इस  वाम  के  लिए  रखा  है,  यह  मैं  आप  से  जानना

 चाहना  ह।  पिछडे साल  दो  सौ  रोड  स्वयं  वा
 अनाज  खराब  हो  गया  इस  वास्ते  कि  स्टोर  आपके
 पास  नही  थे,  अनाज  वा  मूवमेंट  आप  रेज  मे  नहीं
 कर  सके  ।  इम  सारी  अनाज  खराब  हो  सकता  है,

 इस  तरफ  आपने  कोई  ध्यान  नही  दिया  है।  आपके
 पाम  इम  साल  जो  रारपल्ग  अनाज  होगा,  अगर
 बरसात  हो  जाण्ज्यादा  और  फराज  आ  जाए
 तो  आप  उसको  बैसे  सम्भाऐंगे,  उम  तरफ  आपने
 कोई  ध्यान  नही  दिया।  इम  तरफ  रेल बेज या

 फुड  मिनिस्ट्री  री  तरफ  से  बोई  ध्यान  नहीं  दिया
 गया  है।  अअ  इन  दोनो  की  एक  जाट  कमेटी  ने
 रिपोर्ट  दी  है।  लेकिन  उस  रिपोर्ट  का  इस्प्डीमे-
 टेशन  कब  होगा  ?  पजाब  मे  फून्म्ेन्ज के  लिए  क्ति ने
 नये  स्टोर  बनाये  गये  है  ?  सारी  रेलवे  लाइने
 पचास,  सी  सार  पहलें  वी  प्लान वी  हुई  है। उन  पर
 क्नजेरशन  देखिये  ।  पजाब  और  हरियाणा  के
 स्टेशनों  पर  गोदामों  से  अभी  तक  पिछले  साल
 का  अनाज  पडा  हुआ  है  और  उसकी  हटाया  बही
 जा  सवा  है।
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 17  hrs
 +  ga  yer के  लोग  तब्दीली  चाहते  है  और

 तेज़  रफ्तार  चाहते  है।  इस  झिलमिल लग  से,  इस
 सुस्त  रफ्तार  से  काम  नही  चल  सकेगा।  सरकार

 को  इस  सिस्टम  को  बदलना  पडेगा  1  इसके  लिए
 लोग  मयार  है,  पाल्या मेंट  तैयार  है,  लीडरशिप
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 तैयार है।  अगर  कोई  तयार  नहीं  है,  तो  वह
 ब्यूरोक्रेसी है।  सवाल  यह  है  कि  क्या  सरकार

 ब्यूरोक्रेसी के  सिस्टम  में  तब्दीली  करने  के  लिए
 तैयार है  या  नहीं  1  मेरी  राय  है  कि  सरकार  को

 मौजूदा  ब्यूरो टिक  सिस्टम  से  छुटकारा  हासिल
 करना  होगा।  ये  आई०  सी०  एस०  और  आई०
 To  एस०  आफ़िसर  सरमायादारों  की  नुमायंदगी
 करते  हैं।  उनके  नुमायंदे  बैकों  के  डायरेक्टर  भी

 हैं  और  इंडस्ट्रियल  डिवेलपमंट  कार्पोरेशन  में  भी

 बैठे  हैं।

 सारे  डेवेलपमेंट  को  कौन  रोकता  है?
 सरकार  चाहनी  है  कि  नये  इनवेस्ट जे  आगे  आयें,
 क्योंकि  वह  बिग  मानोपालिस्ट्स  को  नये  लाइसेंस
 नहीं  देना  थाहती  हैं।  जो  न  इनवेस्ट  एक
 करोड़  से  कम  की  इंडस्ट्री  लगाना  चाहते  हैं,  उनको
 सरकार  की  तरफ  से  क्या  एडवाइस  मिलनी  है?
 बैकों  में  जो  डायरेक्टर  है,  वे  कहते  है  कि  डायरेक्टर
 और  शेयरहोल्डर  किस  को  बना  रहे  हो,  किसी

 बड़े  कारखानेदार  को  साथ  लो,  तभी  आपकी
 फैक्टरी  चलेगी,  तभी  आपके  गेयर  बिकेगी।  एक
 तरफ  सरकार  डायरेक्शन  देती  है  और  दूसरी
 तरफ  उसके  ही  पंदा  किये  हुए  आदमी  कन्फ्यूज  करते

 है।  इस  कन्फ्यूजन  को  रोने  के  वारे  मे  सरकार
 को  सोचना  चाहिए  |

 इस  सोसायटी  को  मोटली  शेक-अप  करना

 पड़ेगा।  अगर  सरकार  उस  तरफ  नदी  चलना

 चाहती है,  तो  इस  तरह के  झिलमिल,  रुटीन  के
 बजट  आते  रहेंगे।  सरकार  इम  तरह से  हुशियारो
 से  बजट  तो  बना  सकती  है  कि  फलां-फलां  सैक्शन
 आफ  दि  सोसायटी  इस्टेट  न  हों,  वह  आंकडे-
 बाजी  तो  कर  सकती  हैं,  लेकि  जिस  बेसिक  बात
 का  हमने  प्रामिस  किया  है,  उसको  पूरा  करने

 की  तरफ वह  नहीं  बढ़  सकती  है।  उस  तरफ
 बढ़ने  के  लिए  टोटल  शेक-अप  की  तरफ  चलना
 होगा।  सरकार  ने  अंकों  में  जिन  डायरेक्टरों

 को  रखा है,  एल०  आई०  सी०  में  जिन  छोगों  को
 रखा  है,  उनको  चेंज  किया  जाये  ।  टैरिफ  कमीशन
 को  दोबारा  बनाया  जाये  ।  सरकार  पब्लिक
 'फिगर्स  में  से  डायरेक्टर  क्यों  नहीं  खेती  है?  वह
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 बिग  बिजनेस  हाउसिंग  से  डायरेक्टर  लेती  है।
 क्या  वे  लोग  जनता  के  लिए  सोचेंगे  या  पब्लिक

 सैक्टर को  बढ़ावा  देने  की  बात  सोचेंगे?  वे  तो

 सोचेंगे कि  किस  तरह  इनको  ब्रेक  किया  जाये।

 उनकी  स्ट्रगल  हमारे  काम  को  ब्रेक  करने  की  है
 और  हमारी  स्ट्रगल  उनके  काम  को  ब्रेक करने  की

 है।  मेरा  कहना  सिर्फ  यही  है  कि  इस  गाड़ी  को

 ड्राइव  करने  का  काम  उन  लोगों  को  म  दिया
 जाये  1

 मिट्टी  के  तेल,  फर्टिलाइजर  और  ट्यूबवेल  पर
 जो  टैक्स  तगा  है,  उसके  बारे  में  मिनिस्टर  साहब
 सोचें  और  उसको  वापिस  लें

 SHRI  K.  BALAKRISHNAN  (Ambala-
 puzha):  Mr.  Chairman,  Sir,  last  time  when
 the  Budget  was  presented  in  Parliament,  the
 governing  party  had  com;  with  a  thumping,
 massive  myority,  and  they  had  the  oppor-
 tunity  to  do  what  they  found  best  to  imple-
 ment  their  promises  to  the  electorate,  This
 time,  as  the  Budget  discussion  is  taking  place,
 the  position  iseven  better  for  the  people  in
 Office  because  the  missive  moijority  has  gone
 from  the  Centre  to  the  States  also,  and  if  I
 remember  correct,  never  befoie,  since  inde-
 pendence,  had  there  been  such  an  opportunity
 for  any  one  in  power  to  implement  the  promi-
 ses  made  to  the  electorate  at  the  time  of
 elections.  Always  promises  to  the  electorate
 in  implementation  take  the  form  of  Budget
 and  fiscal  measures,  In  public  finance,  the
 men  at  the  helm  of  affairs,  have  to  use  a
 Particular  language  because  unlike  in  the
 election  propaganda  meetings,  things  said  in
 the  Budget  specches  and  budget  papers  and
 memoranda  have  got  to  be  implemented.

 There  had  been  quite  a  Jot  of  evology  and
 quite  a  lot  of  criticism  about  the  Budget  the
 Finance  Minister  has  presented  before  this
 august  assembly.  But,  apart  from  taking
 this  side  or  that  side,  as  one  who  looks  at
 things  quite  Odjectively,  I  would  request  the
 Finance  Minister  10100  at  the  reaction  in
 the  country  to  the  Budget  he  has  presented.

 Members  who  were  speaking  before  me
 had  been  quoting  from  newspapers  and
 periodicals  the  reactions  of  the  various
 sections  of  people  to  the  Budget  proposats  of
 the  Finance  Minister,  People  who  had  been
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 groaning  long  under  direct  tivation  and  cor-
 porate  bodics  have  a  sigh  of  relief  and  have
 a  word  of  praise  for  the  Budgel  proposals  We
 can  morc  or  10५  say  that  in  this  Budget  a
 holiday  1s  proposed  for  the  corporate  bodies
 and  supe  tax  prying  direct  tax  pavers  But
 when  it  comes  down  to  the  smaler,  weaker
 and  poorer  suctions  of  society  there  hid  not
 been  a  word  of  praise  from  any  one  Those
 from  the  pirly  in  p»wer  or  from  the  patty  आ
 opposition  who  always  make  sound  a  good
 exercise  to  their  tongue,  inside  prrhaments
 and  assemblics,  necd  not  necessarily  echo
 what  hippans  on  the  strets  ind  comers  I
 am  not  parti  ularly  referring  to  thin  tix
 ०  that  tax  becauss  if  this  Government
 happens  to  be  the  Government  of  the
 poor  pcople  and  the  poor  prople  have
 voted  for  this  Government  theie  1s  no
 escaping  the  fict  that  the  poor  people
 must  run  ॥  And,  for  running  a  Government,
 they  must  pry  and  pryments  thes  must  mike
 inthe  form  of  1८५  or  collections  which
 socver  the  Government  choos  But,  111  us
 think  of  the  other  stde  of  the  problem  =  They
 have  votcd  you  to  power  Ihey  have  voted
 you  because  they  wae  thrilled  by  your  pro
 muse  of  ‘Gartht  Hatao’  They  were  thrilled
 by  the  leideiship  of  the  Prime  Minister  They
 wore  hoping  that  if  with  this  massive  myority,
 the  party  comes  to  powcr  with  the  mtention  of
 implementing  the  proposals  put  before  them
 at  the  time  of  elections  they  can  expect
 certain  things  to  hippen  कि  a  singe  thing
 happened  ?

 Well,  there  had  been  a  lot  of  talk  about
 tax  on  kerosene,  Thcre  hid  been  an  expla-
 nation  that  at  ts  after  all  onlv  उ  patse—
 6  pase  per  litre  and  5  paise  pet  bottle  It
 cannot  be  much  of  a  sum  for  Ministers  and
 to  an  extent  for  the  Parliament  Members,  for
 Secretaries  to  Government  and  for  big  busi
 nessmcn  and  so  on  But  there  are  hundieds  of
 thousands  of  people  in  this  country  for  whom  5
 paise  and  6  98156  become  a  big  sum  Apart  from
 the  financial  aspect  of  it,  may  I  renund  the
 powers  that  be  of  one  thing?  When  Pandit
 Jawaharlal  Nehru  joined  the  interim  Cabinet
 us  Vice-President  of  the  Viceroy’s  Fxecutive
 Council,  and  when  there  was  म  coalition
 Government  of  the  Congress  with  the  Muslim
 League,  the  one  thing  on  which  the  Congress
 cringed  to  the  Muslim  League  for  commit-
 ment  was  not  to  introduce  the  salt  tax  At
 that  time  Liaquat  Ali  Khan  was  the  Tinance
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 Minister  ‘It  would  have  been  one  of  the
 most  revenue  carning  taxes  if  salt  had  been
 taxed  But  the  Congress  leadership  cringed
 to  the  Muslim  League  not  to  tax  salt
 Why  ?  Why  is  that  Mahatma  Gand
 stited  on  the  Silt  Satyagraha  movement
 which  ultimately  led  this  country  to  freedom  ?
 There  must  be  some  meaning  in  at  The
 mceining  that  Tw  think  of  may  not  be  the
 meaning  that  the  Treasury  Benches  attach  to
 1  But,  ct  uy  think  of  the  background  of  ay
 Iet  us  think  of  the  psvchology  behind  it
 After  independence  after  26  years,  we  are
 sitting  herc,  we  are  taxing  the  poor  man  we
 are  taxing  the  2008८  which  a  uscd  10  his
 kindle  in  the  evening  for  his  one  morsel  ot
 food  iffera  diy  work  Is  it  @  joke?  It
 might  bring  n  Rs  28  crarcs  or  so  But  we
 must  remember  these  Rs  28  crores  come  out
 of  the  tes  out  of  the  blood  of  the  poor  peo-
 ple  If  there  be  forces  that  work  within  society,
 thit  work  m  politits  who  just  want  the
 common  man  to  go  before  the  kerosene  shop
 defying  payment  of  this  ५  and  cven  stat
 some  agitation,  what  will  be  the  fate  of  this
 tax  ?  You  have  to  collect  kherosenc  tax  liter-
 ally  out  of  the  blood  of  the  common  man
 Do  you  want  thit  state  of  affairs  to  come
 in  this  county  ?  When  you  talk  of  Garibi
 Hatao  do  you  want  the  common  man  to
 shed  his  blood,  defying  an  excise  tax  placed
 on  his  daily  need?  Administrative  thinking
 and  the  idea  of  public  finance  should  have
 been  of  bitter  spray

 There  1s  again  a  tax  on  fertilisers  Well,
 the  common  man,  the  poor  man,  has  just
 started  understanding  the  meaning  of  the  woid
 fertiliser  And  the  moment  he  started  under-
 standing  the  meaning  of  the  word  fertiliser,
 this  1५  what  happens  1  will  be  his  neigh-
 bour  who  will  tell  him  it  was  not  this  costly
 before  it  1s  because  of  those  new  taxes  that
 it  has  become  so  much  costly—because  the
 poor  mans  Government,  who  wanted  Garibi
 Hatao,—  have  imposed  a  new  tax  on  it.

 Now,  Sir,  the  man  who  wears  the  shoe
 knows  where  the  shoe  pinches

 In  regard  to  my  own  State,  I  will  just  cite
 three  examples  Garb:  Hatao  1s  the  principle,
 Well,  even  the  President  has  a  word  of  praise
 for  the  land  reforms  we  have  brought  m  our
 State  Thore  land  reforms  favourably  affect
 only  the  0981  and  these  Ganb  people  are  to
 be  helped  to  somehow  or  other  habilitate  them-
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 selves  to  the  new  circumstafices.  That
 requires  money,  With  all  our  resources,
 wherever  we  can  find  money,  we  are  trying
 to  find  the  money,  but  even  then,  we  require
 more.  We  come  for  money.  Itis  for  Garibi
 Hatao,  but  no  money  is  given.

 The  Government  of  India  declared  a
 policy  of  giving  houses  to  people  who  have  no
 land,  who  have  no  houses,  The  Central
 Ministers  came  to  our  State  and  declare  that
 the  Central  Government  is  prepared  to  help
 them,  We  revitalised  the  entire  Government
 machinery  there  :  we  prcpaied  a  project  10901
 and  presented  it  to  the  Central  Government.
 Quis  wis  the  only  Government  to  do  that.
 It  is  for  bnilding  hutmects  to  people  who  have
 no  land,  no  hut.  Can  anything  be  better  for
 Garibi  hatao  than  building  houses  for  the
 poor?  The  promise  was  there  from  the
 Central  Government.  But  Ministers  after
 Ministers  from  the  State  Government
 have  been  coming  and  knocking  at  the  doors

 of  the  Finance  Mintstry  but  there  was  no
 Garibi  Hatao  for  us?)  =  The  Garbt  Hatio  is
 yet  to  come  for  us.

 My  hon,  friend  Shri  M.M.  Joseph  was
 referring  to  the  fact  that  if  India  was  attacked,
 it  was  not  the  people  of  Bengal  or  the  peuple
 of  Assam  or  the  people  of  Kashmir  or  thie
 people  in  the  border  States  alone  who  were
 attacked,  but  the  entire  people  of  India  took
 it  as  an  attack  against  our  land.  The  entire
 India  rises  up  as  one  man  in  such  cases.
 That  is  the  position  in  case  of  military
 attack.  But  we  arc  being  attacked  by
 nature,  by  the  Arbian  Sea.  Every  year,
 thousands  of  acres  are  being  eaten  away  by
 the  Arabian  Sca  because  of  sea  crosion.  If
 only  some  of  the  Ministers  would  go  there
 and  see,  they  would  find  for  themselves  that
 nobody  is  losing  his  hutment  exeept  a  Garib,
 a  fisherman.  The  entire  coastline  is  occupicd
 by  fisherman,  and  it  is  being  washed  away.
 The  Central  Minister  in  charge  went  there  and
 saw  the  problem  for  himscif  and  he  said  then
 and  there  that  this  was  a  national  problem,
 It  is  not  the  problem  of  Kerala  alone.  If  a
 piece  of  land  of  Kerala  is  lost,  then  what  is  lost
 is  a  piece  of  land  of  India,  and  not  of  Kerala
 alone,  Chunks  and  chunks  of  land  in  Kerala
 are  carried  away  by  the  Arabian  Sea  every
 year.  Why  not  take  it  as  a  national  problem  ?
 When we  are  talking  of  Garibi  Hatao,  why
 not  take  this  as  a  national  problem?  We
 must  feel  and  we  must  see  and  we  must  have
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 the  experience  of  this,  for,  after  all,  we  have
 to  feel  that  this  Government  is  going  ahead
 with  progressive  measures  and  going  ahead
 with  programmes  for  the  poor,

 I  shall  conclude  my  speech  with  just  one
 quotation  which  I  remember  to  have  read  long
 long  before  in  Tulsidas’s  Ramayana.  He
 said  :

 उदधि  बटाई  कौन  है  जगत  पिकासो  जाय  ।

 This  means:  What  is  the  bigness  of  the
 ocean  when  the  whole  world  has  to  walk  along
 the  bank  thirsty?)  At  least  when  we  come
 to  talk  here  at  the  time  of  the  next  budget,
 we  must  be  able  to  feel  and  say  that  Govern-
 ment  have  hataoed  Garibi  There  will  only
 be  the  Garib  without  the  Garibi.  They  have
 told  the  Garib  that  they  will  ‘Garibi  Hatao’.
 That  means  that  they  want  progress  ‘hatao’.
 No  march  towards  prosperity.  Stop  where
 you  are.  Indeed  Garibi  Hatao  !

 SHRI  A  K.  भ.  ISHAQUE  (Basirhat) :
 I  rise  to  support  all  the  proposals  of  the
 Finance  Minister.  I  call  it  a  well-meaning
 budget,  but  I  would  have  been  happier  if  this
 budget  would  have  been  a  bit  more  employ-
 ment-oriented.  As  you  know,  3  the
 problem  of  employment  is  a  very  109  problem
 in  the  country.  Ido  not  say  that  it  15  the
 only  problem  in  the  country.  But  ॥  say  that
 if  there  are  two  problems  in  the  whole
 country,  then  the  problem  of  employment  is
 one  of  them.  Whenever  we  visit  our  consti-
 tuencies  after  the  session  iy  over,  if  we  are
 faced  with  ten  problems  a  day,  at  least  six
 of  the  problems  arc  problems  of  cmployment.
 Therefore,  this  problein  icquires  8  special
 treatment.  Unless  we  can  solve  this  problem,
 1  apprehend  that  we  shall  have  to  face  very
 big  conscquences.  Now,  we  have  got  the
 Opportunity  to  face  this  problem  with  all
 courage.  1  apprehend  that  thi.  is  just  a  lull
 before  the  storm.  If  we  cannot  solve  this
 problem,  the  storm  will  arise,  1  have  some
 suggestions  to  make  to  Government  to.  solve
 this  problem  straightway..........  There  are
 many  private  concerns  in  the  country.
 If  Government  could  prescribe  compulsory
 employment  in  all  these  concerns,  especially
 in  those  concerns  employing  more  than  200
 persons,  the  probicm  can  be  solved  in  a  great
 way.  Ido  not  know  what  is  the  exact  figure
 of  unemployment  today.  In  1969  it  was  more
 than  12  million;  it  might  have  reached
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 15  million  now’  1  am  speaking  only  of  the
 educated  unemployed  ,  I  am  not  counting  the
 vast  multitudes  in  the  rural  areas  who  are
 suffering—due  to  unemployment  and  _  partial
 employment  ‘hey  are  employed  only  three
 or  four  months  a  year  The  number  of
 educated  unemployed  1s  anywhere  from  12
 to  15  million  If  Government  could  mike
 the  firms  compulsorily  employ  additionally
 10  per  cent  of  their  staff  that  15,  concerns
 employing  more  than  200  persons,  the
 problem  would  be  solved  to  a  great  extent
 Suppose  a  concern  has  500  on  its  staff,  it  has
 to  take  50  more  =  Thcy  will  181  a  hue  and
 cry  and  protest  But  if  Government  show
 firmness,  they  will  accept  the  proposal

 I  would  again  suggest  that  Government
 Nnationalise  all  sick  and  tdle  industrics  paying
 a  compensation  of  Re  |  each,  tf  the  owners
 do  not  agree  to  reopen  them  within  a  specified
 period  of  time  Lakhs  of  people  have  gone
 unemployed  because  the  units  have  gone  sick
 oridie  This  will  also  solve  the  problem  to
 some  extent

 in  the
 If  the

 There  is  shortage  of  elcctiicity
 country,  more  particularly  in  Bengal
 whole  country  15  electrificd  ॥  would  create
 much  scope  for  selfemployment  The
 problem  would  then  be  very  much  _  Iessened
 Avenues  would  be  opened  for  setting  up  small
 industry  ,  it  would  create  avenues  cf  self
 employment

 I  also  suggest  decentralisation  of  industry
 It  has  considerable  employment  potentiality
 Almost  all  the  sub-divisional  headquarters
 have  been  linked  with  through  communica-
 tions  If  industries  are  set  up  at  the  sub
 divisional  and  wherever  possible  at  the  block
 levels,  many  employment  opportunities  would
 be  created  It  will  also  bring  about  industrial
 peace

 It  has  been  the  common  talk  that
 nationalisation  of  banks  has  not  achieved  the
 desired  results  1  agree  the  time  1s  not  yet
 1196  for  an  assessment  like  this  All  the
 game,  the  motive  of  encouraging  _  self-
 employment  through  nationalised  banks  has
 not  received  momentum  Government  should
 see  to  it  that  the  nationalised  banks  take  the
 imtiative  1  creating  self-employment  A
 large  number  of  educated  persons  are  very
 much  eager  to  have  self-employment  through
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 these  banks,  but  the  banks  are  mot  co-ope-
 rating,  nor  arc  finding  ways  to  bring  this
 about  Sir,  in  my  humble  opinion,  if  the
 Government  at  least  helps  at  this  stage,  we
 will  be  helping  in  mitigating  the  problem  of
 unemployment  in  this  country

 Almost  everyone  has  expressed  resentment
 at  the  taxation  on  kerosene  and  fertilisers.
 I  am  unhappy  that  keroscne  1s  taxed  I  am
 more  unhappy  becuse  of  the  logtc  advanced
 for  (axing  kerosene  The  Finance  Munister
 reminds  me  of  the  good,  old  story  of  the
 wolt  and  the  lamb  The  wolf  and  the  lamb
 ८६  diinking  water  flowing  down  the  stream
 The  wolf  wanted  to  kill  the  lamb,  and  there-
 fore  it  asked  the  lamb  why  it  polluted  the
 water  last  vear  When  the  lamb  told  the
 wolf  thit  ‘I  was  not  boin  even  last  year,”
 the  wolf  saudi  ‘If  you’  were  not  born,  it
 was  your  fithe:  who  did  it  Therefore,  you
 will  die  fo:  your  fathers  fault’  The  Finance
 Minister  ts  penalising  the  peasantry,  the
 have  nots  of  the  rural  arcas,  for  the  crimes
 that  the  other  did  J  would  have  been  happier
 if  this  logic  had  not  been  advanced

 I  would  request  the  Finance  Minister  to  with
 araw  the  tix  on  kerosene  and  fertiliser  Fertihi-
 str  as  you  know,  ts  a  commodity  in  which  the
 poor  peasants  having  two  or  three  or  four
 beghas  of  land  have  found  a  useful  instru-
 ment  for  achieving  greater  production  Now,
 if  this  article  is  taxed,  these  poor  people  will
 be  found  to  purchase  less  of  ॥  and  thus
 production  will  be  affected  The  number  of
 firms  in  this  countrv  is  quite  less  and  the
 number  of  big  jotedars  particularly  in  West
 Bengil  is  quite  less  ‘Therefore,  by  taxing
 this  fertiliser,  only  the  common  peasantry
 in  West  Bengal  will  be  affected  very  much
 Therefore,  I  request  the  Finance  Minister  to
 see  to  it  that  if  it  1s  possible  the  taxation  on
 fertiliser  1s  withdrawn

 With  these  words,  I  thank  the  Finance
 Minister  for  presenting  this  budget  Before  I
 conclude,  1  should  say  that  in  the  days
 preceding  the  presentation  of  this  budget,
 there  was  gossip  all  round,  a  speculation  al)
 round  that  the  Finance  Minister  was  going  to
 fleece  the  common  people  through  direct
 taxation,  but  we  are  thankful  to  the  Finance
 Minister  that  the  Finance  Minister  has
 disappointed  the  hon  Member  opposite,

 With  these  words,  I  thank  the  Finance
 Minister  once  again
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 आ  प्रताप  तिरू  (बाराबंकी)  :  सभापति

 महोदय,  मैं  आपका  हृदय  से  आभारी  हूं  जो  आपने

 मुझे  1972-73  के  बजट  पर  अपने  विचार  प्रकट
 करने  का  अवसर  दिया  neers

 आओ  हकम  चन्द  कछवाय  (मुरैना)  :  सभापति

 महोदय,  सदन  में  गणपूर्ति  नहीं  है।

 सभापति  महोदय  :  घण्टी  बजाई  जा  रही
 है””*  कोरम  हो  गया  है,  माननीय  सदस्य  अपना
 भाषण  जारी  रखे  ।

 एक  वात  और  है।  यहा  पर  कोरम  मेनटेन
 किया  जाये  नही  तो  कोरम  की  वजह  से  अगर

 हाउस  एडवर्ड  हो  जायेगा  तो  बह  टाइम  भी
 टोटल  टाइम मे  से  कट  जायेगा  और  बजट  का
 रेग्लाई  भी  उसी  मे  जोडना  पड़ेगा।  इसलिए  यहा
 पर  आप  कोरम  मेनटेन  कीजिए  |

 भी  रामप्रताप  सिह  सभापति  महोदय,  मै

 प्रस्तुत  बजट  का  समर्थन  करने  के  लिए  खड़ा  हुआ
 हू  मैने  अत्यन्त  गम्भीरतापूर्वक  विरोधी  दल  के
 नेताओं  और  सम्मानित  सदस्यो  के  भाषणों  को

 सुना।  मै  इस  परिणाम  पर  पहुचा  कि  उनके
 भाषणों  में  केवल  एक  बात  की  प्रतिक्रिया  है  और

 वह  यह  कि  लोकसभा  के  मध्यावधि  चुनावों  और
 देश  की  विधान  सभाओ  के  चुनावो  मे  जनता  ने
 कांग्रेस  दल  को  जो  प्रचण्ड  बहुमत  प्रदान  किया  है

 उससे  उनके  सन  में  खीजमात्र  है  और  उस  खीज
 को  इस  रूप  में  साननीय  सदन  के  समक्ष  प्रस्तुत
 करना  चाहते  है।  दूसरी  बात  यह  भी  है  कि  वे
 अपने  राजनीतिक  निहित  स्वार्थों  को  इस  तरह  से

 रंग  देकर बढ़ा  पर  प्रस्तुत  करना  चाहते  है।  वे

 बजट  के  एकांकी  पक्ष  को  ही  केवल  देख  रहे  है
 और  बजट  के  समग्र  चित्र  को  यहां  पर  प्रस्तुत
 करने  में  असमय थे  है

 लोक  सभा  के  मध्यावधि  निर्वाचन  में  सम्पूर्ण
 देश  की  जनता  ने  प्रधान  मंत्री  श्रीमती  इन्दिरा  गांधी

 के  नेतृत्व  में  पूर्ण  विश्वास  करते  हुए  भारी  बहुमत
 दिया  था  और  इस  बात  का  आदेश  दिया  था  कि
 देश  मैकेनिक  विषमता,  बेकारी,  बेरोजगारी

 और  गरीबी को  दूर  करके  शोषण मुक्त  समाज  का
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 निर्माण  करके  बहुमुखी  विकास  किया  जाये।
 सरकार  ने  उनकी  आकांक्षाओं  के  अनुसार  1971-72
 का  बजट  प्रस्तुत  करके  देशवासियो  को  समाजवाद
 की  राह  पर  चलने  के  लिए  स्पष्ट  रूप  से  संकेत
 दिया  था।  6  मास  भी  व्यतीत  नही  होने  पाए  कि

 पूर्वी  बंगाल  की  जनता  ने  आतंक,  अत्याचार,
 शोषण  से  मुक्ति  पाने  हेतु  स्त्राधीनना  संग्राम  छेड़ा  nN
 पाकिस्तान  के  तानाशाहो  ने  निगम  निर्दयता  तथा
 अमानवीय  रूप  से  जनता  और  उनकी  भावनाओं
 का  दमन  करना  चाहा।  फलस्वरूप  नवम्बर,
 1971  मे  लगभग  एक  करोड  शरणार्थियों  ने  भारत
 मेरा  ली।  उनकी  सुरक्षा,  संरक्षण  तथा  भरण
 पोषण  के  आर्थिक  भार  का  उनरदायत्व  हमारे
 बजट  पर  पडना  स्वाभाविक  था।  भारत  के  न

 चाहने  हुए  भी,  पाकिस्तान  के  ऋर  दम्भी  ताना-
 शाहों  ने  भारत  पर  युद्ध  थोप  दिया  और  भारत  को
 अपनी  प्रभुसत्ता,  अखण्डता  की  सुरक्षा  के  किए  युद्ध
 की  चुनौती  का  सामना  करना  पड़ा  ्य  युद्ध  के
 कारण  उसके  ऊपर  एक  आकस्मिक  वाय  का  बोझ
 पडा  है।

 श्रीमन्‌,  देश  के  विभिन्‍न  भागो  मे  प्रलयकारी

 अतिवृष्टि  तथा  कही  मस् भूमि  बना  देने  वाली

 अनावृष्टि  के  कारण  भी  हमारे  व्यय  मे  आकस्मिक

 वृद्धि  हो  जाने  के  फलस्वरूप  उसका  भी  बजट  पर
 प्रभाव  पड़े  बिना  नही  रह  सका।

 प्रसन्नता  की  वान  है  कि  उपर्यक्त  विषम
 परिस्थितियों  मे  भी  श्रीमती  इंदिरा  गाधी  के  कुशल
 नेतृत्व  मे  समाज  कल्याण  तथा  विकास  के  कार्यों  मे
 व्यवधान  नही  आने  पाया  और  जनता  की  आका-
 क्षाओं  के  अनुरूप  अबाध  गति  के  साथ  कार्य
 सम्पादित  होते  रहे  जैसे  कि  1971-72  के  बजट  मे
 प्रस्तावित थे  ।  मैं  प्रधान  मंत्री जी  को  इस  बात

 के  लिए  बधाई  देना  चाहना  हँ  जिस  प्रकार  उन्होंने
 शरणार्थियों  को  संरक्षण  दिया,  बंगला  देश  को
 स्वाधीनता  का  जीवन  दिया  तथा  वहां  की  मित्र
 जनता  को  और  सरकार को  उनके  पुननिर्माण और
 पुनर्वास  के  तात्कालिक  काम  में  सहायता  देने  का

 संकल्प किया  है।  साथ  ही  साथ  भारत और
 बंगला देश  की  जो  मंत्री  हुई  है  उससे  हमारा
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 विश्वास  है  कि  दोनों  देश  आर्थिक  दिशा  में  समृद्धि
 शाली  होंगे।

 श्रीमान,  असफलता  की  बात  है  कि  हमारे  वित्त
 मंत्री  जी  का  ध्यान  विकास,  सामाजिक  न्याय,
 आत्म-निर्भरता,  पूँजीनिवेश  और  धन-संग्रह  सभी
 प्रक्रियाओं  की  ओर  है।  बे  मूल्यों  की  स्थिरता
 तथा  उत्पादन  में  वृद्धि  के  लिए  निरन्तर  अयत्नशील

 हैं।  मैं  उन्हें  इस  बात  के  लिए  हार्दिक  बधाई  देना

 चाहता  हुं

 सीमाओं  की  बिशेष  रूप  से  सुरक्षा,  शरणार्थी

 सहायता,  बंगला  देश  की  सहायता,  दैवी  विपत्तियों
 के  अतिरिक्त  दायित्वों  को  भी  ध्यान  में  रखना

 होगा।  मातृभूमि  तया  देश  के  लिए  जो  भी
 बलिदान  हुए  हैं  उनके  परिवारों  को  भी  हमें  पर्याप्त

 सहायता  देनी  होगी  ।  केन्द्रीय  सरकार  द्वारा  जो
 राज्य  सरकारों  और  केन्द्र  प्रशासित  सरकारों
 को  सहायता  दी  जाती  है  मैं  आशा  करता  हुं  कि
 जो  अभी  देश  भर  में  विधान  सभाओं  के  चुनाव
 हुए  और  जहां  पर  हमारी  कांग्रेस  पार्टी  की
 समाजवादी  सरकार  बनी  हैं  वहां  पर  हमारी
 सरकारें  इस  प्रकार  से  कार्य  करेंगी  जिससे  हमारे
 प्रदेश  आत्मनिर्भर  होंगे  और  हमारी  केन्द्रीय

 सरकार  के  ऊपर  कम  से  कम  बोझा  डालेंगी  ऐसा

 भेरा  विश्वास  है।  हमारे इस  बजट  में  गांवों  में

 जलपूर्ति  तथा  भूमिहीन  मजदूरों  को  भूमि  दिलाने
 के  लिए,  गन्दी  बस्तियों  को  स्वच्छ  बनाने  और
 उनको  सुधारने  के  लिए  तथा  शिक्षित  अशिक्षित
 बेरोज़गारों  को  रोज़गार  देने  की  योजनाएं  बनाई

 -गई हैं।  साथही साथ  देश  में  जो  विकास  का

 असंतुलन  है  उसको  संतुलित  करने  की  दिशा  में  जो
 प्रयास  किया  जा  रहा  है  वह  अत्यंत  सराहनीय  है
 मैं  इस  आत  की  भी  प्रशंसा  करना  चाहता  हूं  कि
 किसानों  के  विकास  के  लिए  अधिकांश  कृषकों  के

 लिए  धन  का  प्राविधान  किया  गया  है।  साथ  ही
 साथ  बच्चों  के  पोषण  तथा  सूखाग्रस्त  क्षेत्नों  की

 सहायता  के  लिए  धन  की  व्यवस्था  की  गई  है।
 सके लिए  भी  मैं  सरकार  को  बधाई  देता  हूं।
 कृषि  ओर  अन्य  उद्योगों  का  विकास  करने  की
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 दिशा में  सरकार  जो  भी  कदम  उठा  रही  है  मैं आशा
 करता  हूं  कि  उनसे  देश  के  उत्पादन  में  तथा  देश
 के  उद्योगों  को  आगे  बढ़ाने  में  सहायता
 मिलेगी।  यह  भी  संतोष  की  बात  है  कि  :सरकार
 बाहर  से  आयात  की  जाने  वाली  वस्तुओं  के  स्थान

 पर  चाहती  है  कि  देश  के  अन्दर  अधिक  से  अधिक

 वस्तुओं  का  अधिक  से  अधिक  सस्ती  कीमत  पर
 उत्पादन  हो  1  दूसरी  ओर  यह  भी  प्रयास  किया

 है  कि  लगातार  अपने  देस  में  अच्छी  से  अच्छी

 वस्तुओं  का  उत्पादन  हो  जिससे  हमारे  निर्यात  के
 नवीन  स्रोत  खुलें  भर  अधिक  से  अधिक  हमारा
 निर्यात  हो  सके  जिसको  कि  हमारी  राष्ट्रीय  आय
 में  वृद्धि  हो  सफे  |

 प्रसन्नता  की  आत  है  कि  सरकार  काले  धन
 को  बाहर  निकालने  के  लिए,  कर वं बन  को  रोकने
 के  लिए,  बकाया  राशि  को  वसूल  करने  के  लिए
 नीति  बनाने  के  लिए  ही-संकल्प  है।  मैं  आशा

 करता हैं  कि  जैसा  कि  माननीय  वित्त  मंत्री  जी
 ने  अपने  भाषण  में  कहा है  वे  शीघ्र  ही  इस  प्रकार
 का  विधान  माननीय  सदन  के  समक्ष  प्रस्तुत  करेंगे
 जिससे  इस  प्रकार  की  व्यवस्था  की  जा  सकेगी  कि

 यह  जो  कमियां  हैं  उन्हें  दूर  किया  जा  सके।

 सरकार  ने  अखबारी  कागज,  मोटर  स्पिरिट
 और  डाक  तार के  करों  में  जो  वृद्धि  नहीं  की  है
 उसके  लिए  मैं  सरकार  को  बधाई  देना  चाहता
 हुं।  देग  में  और  विद्वेष रूप  से  उत्तर  प्रदेश  में
 चीनी  मिलों  की  स्थिति  बड़ी  गम्भीर  है।  इस  ओर
 भी  मैं  सरकार  का  ध्यान  दिलाना  चाहता  हूं  और
 आशा  करता  हूं  कि  जनता  ने  जो  हमारी  कांग्रेस
 पार्टी  स ेऔर  हमारी  सरकार  से  आशा  की  है,
 उन  तमाम  चीनी  मिलों  का  राष्ट्रीकरण  करके

 एक  ऐसी  स्थिति  पैदा  की  जायगी  जिसमें  उसका
 अधिक  से  अधिक  उत्पादन  हो  सके  और  हमारी
 चीनी  विश्व  के  मार्केट  में  एक  अच्छा  स्थान  प्राप्त
 कर  सके  I

 मैं  सरकार  से  अनुरोध  करना  चाहता  हूं  कि
 वह  देश  में  धनी  वर्ग  की  सम्पत्ति,  उसके  प्रयोग,  उम-
 योग  और  उपभोग में  आने  वाली  सम्पूर्ण  वस्तुओं पर
 अधिक  से  अधिक  कर  लगाएं।  उनकी  विलासिता
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 की  जो  वस्तुए ंहैं  या  नशीली  वस्तुएं  हैं  उनपर
 अधिक  से  अधिक  टैक्स  लगाया  जाना  चाहिए।

 में  आपका  अधिक  समय  न  लेकर  एक  मिनट

 में  अपनी  बात  समाप्त  करता  हूं।  सरकार  का

 यह  प्रयास  सराहनीय  है  कि  वह  चाहती  है  कि
 निकट  भविष्य  में  हमारे  इस  उप-महाद्वीप  में  एक
 ऐसी  भावना  का  उदय  हो  जिससे  यहां  की  70

 करोड़  जनता  भूख,  अभाव,  रोग  और  शोषण  के

 विरुद्ध  लड़ाई  लड़  सके।  यह  कटु  सत्य  है  कि  देश
 के  सामने  एक  गभीर  स्थिति  है  जिसका  सामना

 हम  सब  को  मिलकर  करना  होगा,  विशेष  रूप  से
 धनी  वर्ग  को  अधिक  से  अधिक  त्याग  करना
 होगा।  यह  समय  है  भविष्य  मे  कुछ  करमे  का,
 न  कि  बीनी  हुई  कमियों  और  अभावों  को  दुहराने
 का।  हमारे  सामने  जो  हमारा  उद्देश्य  है,  जो
 हमारी  नीतियां  है,  देश  के  अंदर  प्रजाति,  समाज-
 वाद,  धर्म  निरपेक्ष  की,  उनको  पुष्पित  और
 पल्लवित  करने  का  समय  है।  मैं  आशा  करता  हूं
 कि  हम  पढ़ता  के  साथ  आगे  बढ़ेंगे  और  बीती  हुई
 कमियों  को  भूल  जाएंगे  1

 मसायल  से  उलअ  कर  मुस्कुराना  मेरी  फितरत  है

 मुझे  नाकामियों  पर  अश्क  बरसाना  नहीं  आता  1

 निगाहें  उनकी  जम  जानी  है  मुस्तकबिल  के  चेहरे  पर

 उन्हें  माज़ी  की  बेरहमी  को  दोहराना  नही  आता।।

 इन  शब्दों  के  साथ  मैं  डस  बजट  का  हार
 स्वागत  करता  हूं।

 शी  नाथू  राम  मिर्धा  (नागौर)  :  सभापति
 महोदय,  इस  सदन  मे  इस  साल  के  बजट  पर  जो
 चचियां  हुईं  उनको  मैंने  काफी  धैर्य  और  गम्भीरता

 से  सुना  1  इस  बजट  में  पिछले  साल  देश  में  जो
 हालात  खड़े  हुए  और  उनका  जो  बोझ  देश  की
 सरकार  और  देश  की  जनता  को  उठाना  पड़ा  और
 आखिर  में  हमने  जिस  तरह  कार्य बी  हासिल  की

 उसका  जिक्र  है।  पिछले  साल  जो  कई  इलाकों  में
 बाढ़ें  आई  और  कई  इलाकों  में  जो  सूखे  पड़े  उसके

 बावजूद  देश  का  कृषि  उत्पादन  जो  हुआ  है  वह

 एक  शानदार  रेकार्ड  है।  देश  में  बावजूद इन  सब
 मुसीबतों  के  खाया  कम  सेंकाई  उत्पादन  इस
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 साल  में  हुआ  ।  कुल  मिलाकर  देश  का  खाद्यान्न
 का  उत्पादन  12  मिलियन  टन  से  भी  ज्यादा  हुआ,
 जो  अपने  आप  में  एक  रेकार्ड  है।  कृषि  के  दूसरे
 उत्पादन  भी  हमारे  यहा  बहुत  अच्छे  हुए।  अंगा
 वित्त  मंत्री  जी  ने  कहा,  इसकी  वजह  से  भी  हमारे
 साधनों पर  इस  साल  काफी  बोझ  पड़ा  है।  जी
 भी  एग्रीकल्चर  प्रोडक्शन  हमारे  देश  में  हुआ  है
 उसको  मोबिलाइज  करने  के  लिए,  उसको  ठीक
 ढंग  मे  इकट्ठा  करने  के  लिए  जो  प्रगटन  करना

 पड़ा  उमसे  हमारी  वितीय  व्यवस्था  पर  अमर  पड़ा  है
 तथा  उसका  बहुत  अडडा  भाग वित्तमंत्री  जी  ने  स्वयम्‌
 सरकार  की  ओर  से  अला  है।  बाकी  बोझ  हमारे
 बैकिंग  इन्स्टिट्सशन्स  पर  पडा  है।  बस  व्यवस्था  को
 भी  हमको  गम्भीरता  से  जमाने  की  आवश्यकता

 रहेगी।

 मैं  निवेदन  करना  चाहता  हूं  कि  हमारे  ऐन्ट्री-
 कल्चर  प्रोडक्शन  की  कुछ  कमोडिटी  है  जिनकी
 प्राइस  इस  साल  कम  हुई  हैं ।  अभी  हमारे
 केरल  के  माननीय  सदस्य  कह  रहे  थे  कि  कोकोनट
 की  प्राद्सेज  पिछले  साल  के  मुकाबले  आधी  हो  गर्म,
 इसी  तरह  से  जुट  की  प्राइवेट  जो  एक  प्रोड्यूसर
 को  मिल  रही है,  फूल  ग्रेन की  प्राइसेस  जो  एक
 किसान  को  मिल  रही  है,  वह  काफी  कम  हैं।  आज

 कंज्यूमर  को  जो  चीजे  मिल  रही  है  उनमें  लोग

 महंगाई  महसुस  करते  है,  मगर  उसकें  बीच  में  जो
 सारा  अरेंजमेंट  है,  जो  सारी  व्यवस्था  है  उसमे

 बहुत  सुधार  की  आवश्यकता  है।  हमारे  देश  मे
 जो  कुछ  हुआ  हैं  ससकी  जो  आर्थिक  समीक्षा  हमारे

 सामने  आई  है  उसको  देखने  से  हमें  यह  पूरा  ज्ञान
 होता  है  कि  देश  लगातार  आगे  बढ़  रहा  है।

 आओ  हुकम  चन्द  कछवाय  :  सभापति  महोदय,
 सदन  में  गणपूर्ति  नहीं  है।

 सभापति  महोदय  :  गणपूर्ति  के  लिए  घण्टी

 बजाई  जा  रही  मै”  अब  गणपूर्ति  हो  गई  है,
 माननीय  सदस्य  अपना  भाषण  जारी  रक्खें  1

 शौ  नाथू  राम  मिर्धा:  सभापति  महोदय,  मै

 आपकी  मार्फत  इस  सदन  में  निवेदन  कर  रहा  था
 कि  कृषि  के  विकास  में  हमारा  देश  काफी  तेज  गनी  से

 आगे  बढ़ा  है  और  बोयी  पंचवर्षीय  योजना  के  हर  साल



 223  एशा

 श्री  नाथू  राम  मिर्धा]

 मे  हमने  विकास  के  जो  टार्गेट  रक्खे  थे  हमारी
 कृषि  बी  प्रोग्रेस  उससे  बहुत  ज्यादा  हुई  है।

 हा  खास  तौर  से  औद्योगिक  विकास  के  सिल-

 सिले  मे  हमने  हर  साल  जो  दागेंट  रक्खे  थे  उसके

 हिसाब  मे  जरूर  कमी  है।  पिछले  साल  के  औद्यो-

 गीत  विकास पर  जहा  हम  हर  साल  7या  8
 परसेट  बढौतरी  की  रफ्तार  मानकर  चलते  थे
 वहा  वह  विकास  सिर्फ  4  या  4  5  परसेट  ही  रहा
 है,  जबकि  कृषि  का  बिकास  7  और  8  परसेट  तक

 रहा  है।  इसके  हिसाब  से  जिस  रास्ते  के  लिए

 हमने  माना  था  कि  वह  मुश्किल  है  उसको  हमने
 सरल  रूप  से  हल  किया  और  जिसको  काफी  सरक
 सामान  था  वह  काफी  मुश्किल  नजर  आ

 रहा  है।

 इसी  हिसाब  से  हम  सोचते  है  कि  वित्त  मन्नी
 जीने  रम  बार  जो  टैक्सेशन  रक्खा  हमारे  बजट
 के  अन्दर  उसमे  खास  तौर  पर  कारपोरेट  सेक्टर
 पर  जो  डाइरेक्ट  टैक्स  लगाया  और  बुल  आमदनी
 16  करोड  आकी  है,  अगर  पूरे  साल  की  आमदनी

 हमे  मिलेगी  तो  वह  24  करोड  होगी  1  सब  लोगो
 को  उनसे  शिकायत  है  कि  उन्होंने  डाइरेक्ट  टैक्स

 बहुत  कम  लगाया  है,  और  इसीलिए  उनकी  राय

 है  कि  यह  समाजवादी  बजट  नही  है,  यह  गरीबी

 हटाओ  का  बजटनही  है  1  मेरे  ख्याल  से  यह  सोचना
 बिल्कुल  गलत  है।  मेर  ख्याल  से  वित्त  मन्नी  जी

 ने  यह  सोचा है  कि  वह  जो  710  करोड  रुपये  का

 इन्वेस्टमेंट  करना  चाह्ते  है  केन्द्रीय  और  राज्यो
 की  योजनाओ  मे  उसके  जरिये  विकास  को  गति
 मिलेगी।  मगर  इसके  साथ-साथ  हम  आशा  करने

 है  कि  देश  के  वह  लोग  जो  कारपोरेट  सेक्टर  मे
 काम  करने  हैं  बह  भी  उद्योगो  को  बहाना  देने  के

 लिए  ज्यादा  इन्वेस्टमेंट  क्रिएट  करेंगे।  देश  के  बेकार

 लोगो  को  वाम  पर  करायेंगे।  मेरे  ख्याल से  लोक-
 हर्ब  मे  इस  प्रकार  की  भावना  गलत  भी  नही
 है।  इसलिए  जो  आज  उन्होने  थोडी  सी  हालिडे
 दी  है  उसके  पीछे  जो  भावना  है  उसको  समझ  कर
 बह  लोग  रेसिप्रोकेट  करेंगे  और  देश  के  लोगो  को
 काम  पर  लगाकर  देश  मे  औद्योगिक  विकास  के
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 अन्दर  गति  लायेंगे,  वह  भी  हमारे  इरादा  को  इसी
 प्रकार  से  सोचेंगे,  क्योकि  हमारे  इरादे  कम्मूमिस्टो
 की  व्यवस्था के  इरादे  नही  हो  सकते r  उनकी

 हमेशा  हमसे  शिकायत  रही  है  और  हमसे  सवाल

 भी  करते  हैं  कि  इस  बजट  के  पीछे  क्या  फिलासफी
 है,  और  इस  बजट  के  बारे  मे  ब्या  सोचते  है।
 जब  बह  लेनिन  और  मार्क्स  की  फिलासफी की  बात
 कहते  है,  वर्ग  सहर्ष  और  खून  खच्चर  की  जिला-

 सफी  की  बात  करते  है  तथा  हमसे  पूछने  हैं  कि

 क्या  हम  उसको  गलत  मानते  हैं  तो  यह  ठीक  हे
 कि  हम  उसको  गलत  मानते  है।  हम  इस  देश मे
 शान्ति के  जरिये  क्रान्ति  लाना  चाह्ते  है,  समाज
 को  बदलना  चाहते  है,  अय-व्यवस्था  को  बदलना

 चाहते है,  गरीब  और  अमीर  के  फर्क  को  कम
 करना  चाहते  है।  हम  इस  बात  की  व्यवस्था  करना
 चाहने है  कि  हर  आदमी  की  बुनियादी  जरूरतों
 वी  चीजे  देश  मे  आसानी  से  जल्दी  से  जल्दी  मिल

 सके,  पर  हम  अपने  तरीके  से  इसको  करना  भत्ते
 है,  जो  कि  आपके  तरीके  से  भिन्न  है।

 इस  चीज  को  आज  देश  का  हर  आदमी
 समझता  है।  अगर  न  समझता  होता  तो  फिर
 आज  जो  चुनाव  हुए  विधान  सभाओ  के  उसमे
 पब्लिक  ओपिनियन वा  रिफ्लेक्शन  इस  तरह  से

 होता।  वह  आपकी बात  को  भी  समझते  है

 और  हमारी  बात  को  भी  समझते  है,  वह  हमारे
 तौर  तरीके  को  भी  समझने  है  और  आपके  तौर

 तरीके  को  भी  समझते  है  और  विधान  सभाओ  के

 ताजा  चुनाव  इम  बात  के  सबूत  है  कि  वह  हमारे
 रास्त ेको  ज्यादा  पसंद  करते  है  -  इसलिए

 आप  जिस  हाम्टिकोण  से  सोचते  है  उसी  हष्टिकोण

 से  हम  भी  सोचे  यह  जरूरी  नही  है।  हमारे  देश
 को  इस  बात  को  ध्यान  मे  रखकर  और
 इसको  समझकर  चलना  है।  हमारी  पार्टी  इस

 बान  को  समझकर  चलती है  कि  देश  की  जनता

 जल्दी  बदलाव  चाहती  है।  जो  गरीब  लोग  हैं

 वह  हमसे  अपने  जीवन  स्तर  को  ऊंचा  उठाने  की

 अपेक्षा  रखते  हैं  और  सरकार  भी  उसकी  उपेक्षा  को
 मानती  है,  और  उसी  हष्टिकोण से  इस  बजट  के

 सारे  प्रपोजल रक्खे  गये  हैं।

 हमने  जो  भी  बोझ  उठाया  है  उसमे  आम
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 तौर  से  जो  710  करोड़  रु  का  नया  इन्वेस्टमेंट

 है  उसमें  125  करोड़  ०  का  जो  लम्पसम  प्रिवी-

 जन  है  उसमें  सिफ  तीन  या  चार  मुद्दे  इस  योजना

 के  साथ  जोडे  गये  हैं,  जैसे  पीने  के  पानी  की  व्यव-
 तथा,  गन्दी  बस्तियों  को  ठीक  करने  की  व्यवस्था,

 पढ़े-लिखे  बोकारो  को  रोजगार  देने  की  व्यवस्था।

 चूकि  मैँ  राजस्थान  के  आता  हूं  मैं  वहां  की  स्थिति
 को  समझता हूं,  श्री  चव्हाण  भी  उस  भूमि  को

 जानते  हैं।  उस  इलाके  में  आज  आजादी  के
 पच्चीस  वर्ष  बाद  भी,  जबकि  हम  अपनी  स्वतंत्रता
 की  सिल्वर  जुबिली  मनाने  जा  रहे  है,  हजारो
 गांव  ऐसे  हैं  जहां  लोगों  को  पीने  का  पानी  सात-
 सात  आठ-आठ  मील  से  लाकर  पीना  पड़ता  है
 क्योंकि वहां  पर  मीठा  पानी  हे  ही  नही 1  मीठे
 पानी  के  छोटे-छोटे  टाकें  कुछ  लोगों  ने  बना  रक्खे

 है  लेकिन  जो  लोग  गरीब है  जो  हरिजन  *ै,  जो
 अपना  पानी  खुद  लाने  की  क्षमता  नही  रखते

 उन्हें  कितनी  मुसीबत  होती  इसका  अन्दाजा  आय
 लगा  सकते  है।  इसलिए  मेरा  निवेदन  है  कि
 125  करोड़  रुपये  की  जो  व्यवस्था  है  इस  साल  के
 बजट  में  उसमें  टाप  प्रायोरिटी  आप  पीने  के  पानी

 की  करे 1  ईश्वर ने  हवा  तो  फ़ी  कर  रक्खी  है
 उसके  बाद  जीवन  की  आवश्यकताओं में  पीने  का
 पानी  दूसरे  नम्बर  पर  आता  है,  खुद  अपने  लिए,
 अपने  मवेशियों  के  किए  और  दूसरों  के  लिए,  जिस
 का  हमको  विकास  करना  चाहिये

 सभापति  महोदय  :  अअ  आप  समाप्त  करे ंn

 श्री  नाथूराम  मिर्धा  :  मैंने  पांच  मिनट  लिए
 है।  थोड़ा  सा  समय  मुझे  और  दे  दें।  में

 इरेलबेंट  बोलूं  तो  आप  मुझे  रोक  दीजियेगा

 पीने  के  पानी  के  लिए  आज  भी  राजस्थान

 में  हजारों गांव  तरस  रहे  हैं।  वहां  पर  पानी

 खारी है।  उस  खारी  बानी  में  गांवों  की  बेल्ट्स
 की  बेल्ट्स आ  गई  हैं।  उन  गांवो ंमें  पानी  लाने

 का  सिवाय  पाइप  लाइन  स्कीम्ज़ के  कोई  और

 दूसरा  तरीका  नहीं  है।  हमारी  सरकार  ने  पाइप
 लाइन  स्कीम्स  काफी  तैयार  कर  रक्खी  हैं।
 कुछ तो  मंजूर  हो  गई  हैं।  लेकिन अभी  भी  और

 बहुत  सी  स्कीम्ज़ पढ़ी  हुई  हैं।  मैं  एक  प्रान्त  की
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 आत  नहीं  कहता  हूं,  सभी  प्रान्तों  की  संदर्भ  में

 बात  कहता  हूं।  कई  स्थान है  देश  में  जहां  पीने

 का  पानी  है  लेकिन  दूर  है  और  मीठा  पानी  2,
 वहाँ  तालाब  वर्ग रह  बना  कर  इसकी  व्यवस्था  की  जा

 सकती  है।  उसमें  जीव  जन्तु:  कीड़े  आदि  हो
 सकते  है,  जिनका  कुछ  इलाज  किया  जा  सकता
 है।  उनके  लिए  टैक  बनाओ,  उस  पानी  को

 फिल्टर  करो,  सब  कुछ  करो  ।  दूसरा  वह  पानी
 है  जो  पीने  लायक  नहीं  है,  उस  जगह  पानी  की
 व्यवस्था  करके  काम  को  आप  प्रायोरिटी  दें।
 पानी  का  आप  इक्विटेबल  डिस्ट्रीब्यूशन  करें;  सब

 कुछ  करें  तो  वह  सिद्धान्त  भी  गत  होगा।  इस-
 लिए  मै  प्रायोरिटी  के  रूप  में  आपसे  निवेदन  कर
 रहा  हुं  हमारे  उन  इलाकों  को  जहां  पीने  का
 खारी  पानी  है  और  सात-मात  और  आठ  आठ
 मील  दूर  से  पानी  लाना  पड़ता  है,  खारी  पानी  सें
 गावों  की  बेल्ट्स  की  बेल्ट्स  आ  गई  है,  वहां  के
 लिए  जो  योजनाये  है  उनको  कम  से  कम  इस
 125  करोड  की  धनराशि  मे  आप  प्राथमिकता  दें।

 पढे  लिखों  की  बेकारी  की  समस्या  भी  है।  भारत
 में  गन्दी  बस्तियों  को  भी  साफ  करना  है।  लेकिन
 जहा  नक  इन  गन्दी  बस्तियों  का  सवाल  है  अगर
 ये  चार  छः  महीने  और  गन्दे  रह  जाएं  तो  मेरे
 ख्याल  से  कोई  ज्यादा  मुसीबत  नहीं  होगी  ।
 पच्चीस  साठ  की  आजादी  मे  हमको  कम  से  कम
 पीन ेके  पानी  की  व्यवस्था  तो  कर  ही  देनी

 चाहिये थी। थी।  इस  काम  को  अब  आप  जरूर  करें।
 छोटे  किसानों,  मार्जिन  किसानों,  लैड लैस

 लेबर  के  लिए  जो  योजनाये  है,  उनकी  धनराशि

 को  आपने  दुगुना किया  है,  तीन  के  बजाय  छः
 किया  है  और  छ.  के  बजाय  बारह  किया  है।
 आप  पिछने  इतिहास  को  देखें  तो  आपको  पता
 चलेगा  कि  इन  योजनाओं  को  लागू  करने  के  बाद
 उनका  काम  अभी  तक  भी  ठीक  तरह  से  जमा

 नहीं है।  आगे भी  ग्रस  काम  को  जमाना  जरूरी
 है।  गांव  के  आदमी  को  आइडेंटिफाई  करना

 जरूरी है।  इसको  कौन  करेगा  कि  कौन  सब

 मारजिन है  और  कौन  मारजिन है  ।  इसके

 लिए  आपको  डेडिकेटेड  अफसरों  की  जरूरत  है

 जो  इन  सारे  कामो ंको  कर  सकें ।  आपने  स्वयं

 स्वीकार  किया  है  और  हम  को  भी  आगाह
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 [श्री  नाथूराम  मिर्धा ]
 किया  है  कि  बजट  से  किसी  काम  के  लिए  प्रिवी-

 जन  कर  देना  अलग  बात  है  और  उस  धन  का

 सही  उपयोग  होता  है  या  नही  यह  देखना  दूसरी
 बात  है।  उसके  नए  सदन  के  माननीय  सदस्यो

 ने  इस  बात  पर  जोर  दिया  है  कि  सही  तरीके  मे

 शासन  चने,  एडमिनिस्ट्रेशन  चले  और  उनके  काम

 करने  केलो  तरीके  है  जो  प्रणाली  है,  उसमे

 परिवर्तन  किया  जाय  यह  बहुत  जरूरी  है।  हम  हमेशा

 इस  बात  को  कहने  आ  रहे  है  फिर  चाहे  पब्लिक

 सैक्टर  को  चलाने  के  तरीके  हो  या  दूसरे  सरकारी

 काम  करने  के  तरीक ेहो  उनमें  जो  लोग  काम

 करते  है  उनके  दिमाग  मे  भी  परिवर्तन  लाना

 होगा  और  यह  कैसे  लाया  जाए,  इसको  कंधे

 क्या  जाए,  इसके  बारे  मे  गम्भीरता  से  आपको

 सोचना  होगा  ।  योजनाओ  का  उम्पलीमेटेशन

 सही  तरीके  से  हो,  दस  व्यवस्था  को  देखना  भी

 निहायत  जरूरी  है।  अगर  ऐसा  हुआ  तो  सरकार

 को  जो  बहुत  तेजी  से  इन  वामो  को  करना  चाहती

 है  वह  जरूर  इसमें  सफल  होगी  1

 सब  भारत  की  मुसीबतों  के  बावजूद  जो

 बजट  पेश  किया  गया  है,  और  जिस  तरह  से  पेश

 किया गया  है,  मैं  समझता  ह  कि  हालात  को

 देखते  हुए  वह  एक  अहुत  अच्छा  बजट  है  लेकिन

 देखा  यह  भी  जाना  चाहिये  कि  सका  इटली-

 भोजन  सही  लग  से  हो  भरी  सीरियमनैम  अगर

 बरती  गई  और  जो  कुछ  इसमे  पटाखा  गया  है

 उसको  सही  तरह  से  इम्प्लीमेंट  किया  गया  तो  देश

 की  जनता  को  लाभ  होगा।

 इन  शब्दो के  साथ  मैं  वित्त  मन्नी को  इसके

 लिए  बधाई  देता ह  और  इस  बजट  का  समर्थन

 करता  हु।

 MR,  CHAIRMAN :  Shri  M,  T.  Raju.

 AN  HON.  MEMBER  :  Not  in  town,

 MR.  CHAIRMAN  °  Shr  HL  P.  Sharma
 Absent,
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 SHRI  VASANTRAO  PURUSHOTTAM
 SATHE  (Akola)  :  Mr  Chairman,  Sir,  at  the
 outset  let  me  express  my  deep  sense  of  grati-
 tude  to  my  leader,  the  Prime  Minister,  for
 giving  me  this  opportunity  to  be  a  Member
 of  this  august  House  This  is  the  first  time
 that  I  am  venturing  to  place  my  thoughts  on
 an  important  subject  like  the  Budget  and  I
 deem  it  a  privilege  to  do  ४०  among  the  galaxy
 of  gentlemen  of  this  country

 On  the  Budget,  at  the  outset,  let  me
 submit  that  I  do  not  consider  this  Budget  a
 socialist  Budget  because  in  a  capitalist  society,
 a  Budget  which  thinks  ॥  terms  of  taxation
 which  ts  an  inherent  part  of  capitalist  system
 cannot  be  a  socialist  Budget.  It  1s  a  contra-
 diction  in  terms  It  will  be  a  misnomer,
 But  we  can  have  8  socialist  objective,  a
 socialist  direction,  and  that  1५  pre-eminently
 there,  writ  large  in  this  Budget.  The  shot
 inthe  arm  that  the  Finance  Minister  has
 proposed  1  the  torm  of  a  huge  doze  of  Plan
 outlay  of  Rs  710  crores  1s  going  10  serve  as
 a  launching  pad,  if  I  may  put  it  that  way,
 for  launching  the  rocket  of  socialism  in
 this  country  which  will  take  us  to  the  height
 of  0०  Hatao  Therefore,  I  submit,  this
 1s  a  Budget  which  has  tremendous  potentiality
 provided  we  implement  the  proposals  and
 take  it  m  the  right  direction  Let  us,  as  some
 of  the  Members  have  said,  think  in  terms  of
 basic  philosophy  of  socialism.

 As  we  know,  it  1s  elementary  economics
 that  the  means  of  production  in  any  economy
 are  three  basic  economic  factors,  that  1s,  land,
 labour  and  capital.  Land  belongs  to  nature~
 God  Nobody  can  claim  that  he  owns  land
 ॥  the  economic  sense  Labour  1s  of  all
 people  and  capital  1s  the  result  of  labour  on
 Jand  Labour  1s  of  all  people,  not  of  the  few
 Therefore,  the  few  cannot  ever  claim  that
 they  have  a  right  over  the  capital  which  1s
 the  result  of  the  effort  of  the  many,  That  1s
 the  basic  concept  which  must  be  clear  in  our
 mind  if  we  are  at  all  to  think  ॥  terms  of
 the  good  of  all.  We  do  not  have  to  borrow
 this  concept  from  a  particular  school  of
 thought  That  has  been  there  in  the  tradition
 of  this  country  when  the  seer  says  :

 ईशायास्यमिदं स्ब  यत्किचित्जगत्या  जगत
 तेन  त्यक्तेन  भुजिया  मा  युद्ध  कथ्य  स्विद्धनम्‌  ।।

 Whose  is  this  capital  ?  It  does  not  belong
 to  any  single  individual,  howsever  eminent,
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 howsoever  capable,  howsoever  big,  he  may
 be.  Therefore,  it  is  this  basic  concept  of
 our  own  tradition  that  we  have  to  implement.
 If  that  is  so,  how  do  we  then  go  about
 implementing  this  plan  of  socialism?  How
 do  we  do  it  ?  Again,  the  seer  says  :

 ओम्‌  सहना  भरतू
 |

 सहनी ज़र  |
 सहवीये  कर वाव है।।

 तेजस्वीनामवधीतमस्त ु|
 मा  विद्विष है  a
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 It  is  that  spirit.  There  can  be  no  better
 definition  of  socialism  than  this.  We  have
 to  bring  itin  practice,  How  do  we  do  it  ?
 As  the  Prime  Minister  has  said,  we  have  to
 take  a  fresh  look  at  not  only  the  principles
 but  even  the  implementation  that  we  want
 to  bring  about.

 MR.  CHAIRMAN  :  The  hon.  Member
 may  continue  on  the  240,

 18  hrs,
 The  Lok  Sabha  then  adjourned  till  Eleven

 of  the  Clock  on  Friday,  March  24,
 1972iChaitra  4,  1894  (Saka).
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